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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 418 of 2021
With
ORIGINAL APPLICATION NO. 447 of 2021

IN THE MATTER OF:
Tilak Raj Adhana & Ors. ...Applicant

Versus

State of Uttar Pradesh s ...Respondent

COMMON REPLY/OBJECTIONS ON BEHALF OF M/S MODI
SUGAR MILLS (SUGAR UNIT & DISTILLERY UNIT)
MODINAGAR, DISTRICT GHAZIABAD (U.P) PURSUANT TO
THE ORDER DATED 02.11.2022 PASSED BY THIS HON’BLE
TRIBUNAL.

MOST RESPECTFULLY SHOWETH:

1. That the captioned Original Application is a Letter Petition
filed by one person namely Tilak Raj Adhana and others
whereby, the allegations of emission of heavy smoke by the
Modi Sugar Mills, Modi Nagar, Ghaziabad, Uttar Pradesh
has been made. Further allegations have been made
regarding the emission of foul smell from the Compost
Fertilizer Plant in Modi Steel Plant. Pursuant to the said
allegation, this Hon’ble Tribunal vide its order dated

25.01.2022 constituted a Joint Committee and directed
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them to visit and look into the grievance and take remedial
action in accordance with law.
. That thereafter, pursuant to above order, a Joint Inspection
Report dated 30.03.2022 was filed by the said Committee
before this Hon’ble Tribunal and the matter was taken up
for hearing on 21.07.2022 whereby, this Hon’ble Tribunal
inter-alia was pleased to issue Notice to the Answering
Respondent (M/s Modi Sugar Mills (Sugar Unit & Distillery
Unit) Modinagar, District Ghaziabad (U.P).
. That thereafter the answering Respondent appeared
through its Counsel on 02.11.2022 before this Hon’ble
Tribunal and sought time to file reply and the same was
granted. Further this Hon’ble Tribunal vide its order dated
02.11.2022 directed to furnish specifically steps taken to
comply the environmental norms as per the observation and
recommendations of the Joint Committee. The relevant
extract of the order dated 02.11.2022 is quoted herein
below for ready reference:
“7. Mr. Saurabh Rajpal and Mr. Ashwin Garg,
Advocates have appeared on behalf of the Project
Proponents- M/s Modi Sugar Mills and M/s Modi
Steel Plant and seek time to file reply/response on
behalf of the Project Proponents. In their reply, the
Project Proponents are required to furnish specifically

steps taken to comply environmental norms as per
the observations/recommendations of the Joint
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Committee. In case, the Project Proponents have any
objection to any particular observation in the report of
the Joint Committee, such objection may be

»

specifically stated by them in their reply....”.
4. That pursuant to above the present reply-cum-compliance

is being placed by way of the present Common Reply by
M/s Modi Sugar Mills and Distillery. The answering
Respondent has carefully gone through the contents of the
Letter Petition/ Original Application and Inspection Report,
after having read and understood the contents thereof.
Further the Letter Petition/Original Application does
contain any facts and evidences qua the allegations made
hence, the answering Respondent is filing the present
Common Reply/Objection-cum Compliance to bring out the
true and correct facts and documents on record for the
proper adjudication of the present issue in hand.

5. The answering Respondent denies each and every averment,
allegation, contention and submission made by the Original
Applicant in the captioned Original Application (Letter
Petition), unless the same are specifically admitted herein
below.

6. That the answering Respondent herein Modi Industries Ltd.
is a Company Registered under the Companies Act and

Modi Sugar Mills is a Unit of Modi Industries Limited.
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PRELIMINARY SUBMISSIONS

7. It is submitted that the captioned Original Application has
been filed in the form of letter petition, without placing on
record any documents and evidences in support of the
allegation levelled against the answering Respondent and
the said allegation are being made in order to harass the
Answering Respondent and to tarnish the image of the
answering Respondent which is an industrial unit working
since 1933 when there was no residential area nearby.
It is submitted that the answering respondent has one
working unit i.e., Modi Sugar Mill which is under running
and working condition. However, the Distillation process of
answering Respondent is non-operational since 06.05.2021
for the up-gradation purpose and the Steel Unit has already
been shut since 1993. There are around 1500
workers/people and their families dependent on the
answering respondent industry.
The answering respondent has all kinds of requisite
permissions from the respective authorities such as,
Consent-to-Operate, valid authorization under hazardous
waste management, Environmental Clearance, etc. and the

answering Respondent is a complete Zero Liquid Discharge
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(ZLD) industry. At this juncture it is important to mention
here that on 10.12.2021 Uttar Pradesh Pollution Control
Board vide bearing Ref. No. 137967/UPPCB/Ghaziabad
(UPPCBRO)/CTO/air/ GHAZIABAD /2021 issued consent
under Section 21/22 of the Air (Prevention and control of
Pollution) Act, 1981 (as amended) to M/s. Modi Sugar Mill a
Unit of Modi Industries Ltd and the same is valid up to
31.12.2023 also granted to the Modi Distillery as well which
was renewed on 09.12.2021 by the UPPCB. A copy of
consent letter under Air Act dated 10.12.2021 and Modi
Distillery dated 09.12.2021 is annexed herewith as
ANNEXURE R-1 (Colly).

That on 20.12.2021 Uttar Pradesh Pollution Control Board
vide bearing
Ref.No.138061/UPPCB/Ghaziabad(UPPCBRO)/CTO/water/
GHAZIABAD/2021 renewed/issued the consent under
Section 25/26 of the Water (Prevention and control of
Pollution) Act, 1974 (as amended) for discharge of effluent
to M/s. Modi Sugar Mill a Unit of Modi Industries Ltd and
the same is valid up to 31.12.2023 and also the Consent
has been time to time renewed and granted to the Modi

Distillery as well which was recently renewed on 09.12.2021
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by the UPPCB. That further a consent and authorization
was renewed and granted by the UPPCB recently on
23.01.2023. A copy of consent letter under Water Act dated
20.12.2021 of Modi Sugar Mill and Modi Distillery dated
09.12.2021 and a copy of CTO and Authorization of Modi
Distillery dated 23.01.2023 granted by UPPCB is annexed
herewith as ANNEXURE R-2 (Colly).

That on 27.04.2020 Uttar Pradesh Pollution Control Board
vide bearing Ref. No.
10978 /UPPCB/Ghaziabad(UPPCBRO)/HWM/GHAZIABAD/
2019 issued Authorization under the provision of
Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 to M/s. Modi Sugar
Mill a Unit of Modi Industries Ltd and the same is valid up
to 26.04.2025. A copy of authorization letter under
Hazardous and Other Wastes (Management and
Transboundary Movement) Rules dated 27.04.2020 is
annexed herewith as ANNEXURE R- 3

It is submitted that the answering Respondents are being
inspected by the Authorities regularly and in fact being an
oldest industry, the answering Respondent keep on getting

the sample tested from the laboratories on various intervals
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and was found within the prescribed parameters of the
Government Authorities/Board. Moreover, the answering
Respondent is equipped with all kinds of necessary
pollution control devices such as, Effluent treatment plant,
flow meters, lagoon, underground reservoir, environmental
laboratory, wet scrubbing system etc. and same are fully
functional. The presence and functioning of the said
pollution controlling devices were duly verified by the Joint
Committee constituted by this Hon’ble Tribunal vide its
order dated 25.01.2022.

It is submitted that during the inspection, the joint
committee observed that the unit of answering Respondent
is completely working as per the norms and parameters of
the board and there is no liquid discharge by the unit. In
fact, the committee has taken a note that the press mud
and ETP sludge is being provided to the local farmers as a
manure and Boiler ash is being provided to the local
contractors during the period when the unit is under
operation (from month of November to May).

It is submitted that the joint committee appointed by this
Hon’ble Tribunal has only pointed out contamination in the

groundwater samples collected form Borewell-I, located near
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sugarcane area and hand pump located near bio compost
yard in Distillery section and further pointed out
deteriorated condition of drain at downstream location
however, no bypass of industry affluent (sugar/distillery)
was observed from the boundary wall into the drain during
inspection. At this juncture, it is pertinent to note that the
answering Respondent unit is installed with flow meters
and cameras which clearly depicts that the unit is not
discharging any of its Effluent or waste into it. In fact, the
sewage discharge from the residential colonies of whole
town falls into the said drain. The cleaning of the said drain
is not done regularly by Nagar Palika Parishad, Modinagar
which results into the accumulation of sewage and release
of foul smell from the said sewage drain.

It is further submitted that every month, the answering
Respondent obtains analysis report of waste water flowing
into the drain from the approved laboratory. The result of
the said report is always found within the prescribed
parameters and same are submitted to the CPCB Delhi and
UPPCB Lucknow every month.

It is further pertinent to mention that the Answering

Respondent have already installed and commissioned ETP
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system up to the tertiary level. Spray pond water is being
treated with milk of lime solution and overflow excess water
of spray pond is being treated along with effluent at ETP.
After installing of the ETP augmentation and up gradation
up to tertiary treatment level system, the Answering
Respondent are achieving results of BOD, TSS and PH etc.
as per the norms. Moreover, the Answering Respondent are
maintaining the condition of Zero Liquid Discharged (Z.L.D)
under any circumstances.

It will not be out of the way to mention here that the team
of CPCB Officials & UPPCB Officials inspected our Effluent
Treatment Plant a number of times & collected the samples
of effluent during the Cane Crushing Season & the results
of analysis report of samples collected by the Officials at the
time of inspection, were always found within the parameters
prescribed by the Pollution Control Board.

That the Operation of our Effluent Treatment Plant is
equipped with Online Monitoring of Industrial Emission &
Effluent System which is directly connected with the main
Server of CPCB Delhi & UPPCB Lucknow. The Officials of

CPCB Delhi & UPPCB Lucknow regulate the performance of
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our ETP at their own end at Delhi & Lucknow office
respectively.

19. Since our Effluent Treatment Plant is working smoothly &
very effectively during the cane crushing season and taking
into consideration the inspection report of Officials of
Pollution Control Board, the answering Respondent has
been always granted Consent-to-Operate by the Officials of
UPPCB, Lucknow, Under the Provisions of Water
(Prevention & Control of Pollution), Act — 1974 and Air Act,
1981 from time to time and present CTO is valid up to
31.12.2023. Moreover, the Unit is also having valid
authorization issued under the provisions of hazardous and
other wastes (Management and Trans-Boundary Movement)
Rules, 2016 for storage and disposal of hazardous and
wastes valid up to 26.04.2025.

FACUTUAL MATRIX

20. The Answering Respondent is working in the name and
style of (M/s Modi Sugar Mills having two separate units
(i.e., Sugar Unit & Distillery Unit) having respective
requisite permissions. The Sugar Mill Industry was
established at Modi Nagar in the year of 1933 and the Modi

Distillery was established in the year of 1959. During the
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said time, the entire surrounding area of Modi Sugar Mills
was not developed and inhabited.

After the establishment of the Answering Respondent, the
up-gradation of capacity was done and the present
consented capacity of Sugar Mill is 5000 TCD wusing
Sugarcane. Further, the Answering Respondent is also
installed its ETP (Effluent Treatment Plant) in the year 1993
and the same is treating the effluent effectively and as per
norms. It is worthwhile to mention that the Answering
Respondent is utilizing all the treated effluent in its own
Sugar Plant as being a ZLD unit. Moreover, the sugar unit
is under operation from the month of November to May
every year.

That at this Juncture, it would be relevant to place the
process involved in the Sugar Industries while making the
sugar from sugarcane. The following chart depicts the

process involved and the residue from the Sugar Mill.
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In view of the above process, it is amply clear that there are
majorly three residues (i.e., Bagasse, Press Mud and
Molasses). Bagasse is completely used in boiler for power
generation to run the plant and the Molasses is being used
by the Distillery for manufacturing of Alcohol. However, at
present the entire Molasses is being sold to other units as
the distillation process is not in operation since
06.05.2021. Further, the Press Mud is being given to the

local farmers to use the same as organic manure.
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COMPLIANCE AND REPLY TO
OBSERVATION/RECOMMENDATION OF THE
COMMITTEE AS PER THE DIRECTIONS VIDE ORDER
DATED 02.11.2022.

That the Joint Committee inspected the area on 30.03.2022
and gave its recommendations vide its report dated
20.05.2022 and the same are compiled and duly followed by
the Answering Respondents in addition to the precaution
and prevention being undertaken by the Answering
Respondents Unit. The following are the compliances made

by the Unit:

RECOMMENDATIONS OF THE COMMITTEE ALONGWITH
ITS COMPLIANCE BY THE UNIT (ANSWERING
RESPONDENTS).

Sugar Unit

1.

It is recommended that the unit shall install flow
meters at various water recycling locations to
measure water consumptions as specified in sugar
charter.

In compliance to Recommendation No. 1, it is submitted
that the 12 flow meters have been installed at various
water recycling locations to major water consumption in
Sugar Charter. The said 12 Flow Meters were installed in

addition to the already installed 6 flow meters prior to the
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inspection of the joint Committee. The details of Flow
Meters are mentioned herein below:

12 Flow Meters

a.) Sulphur Furnace Cooling Water = 01 No.
b.) Vacuum Pump Cooling Water = 01 No.
c.) Air Compressor Cooling Water = 01 No.
d.) Hot Water to MOL Tank = 01 No.
e.) Hot Water to Centrifugal Machine = 01 No.
f.) Mill Bearing Cooling Water = 01 No.
g.) Fibrizer Turbine Cooling Water = 01 No.
h.) Power Turbine Cooling Water = 03 Nos.
I.) Massecuite Cooling Water = 01 No.
J.) Boiling House Gland Cooling Water = 01 No.
6 flow Meters
1) At Discharge Point of Two Borewell = 02 Nos.
i) Excess Process condensate to Cooling = 01 No.
Tower
iii)  Spray Pond water to wet Scrubber = 01 No.
V) Excess over flow water of Spray = 01 No.
Pond to ETP.
V) Combined Effluent sent to ETP = 01 No.

A copy of the Purchase Order of the Flow Meter and
Photographs of the Flow Meter and Log Book of Flow
Meters are annexed herewith and marked as ANNEXURE-
R-4(Colly).

The unit shall install flow meter at the Outlet of
treated water storage lagoon to quantify the treated
water consumption in horticulture and maintain
record of the same.

In compliance to Recommendation No. 2, it is submitted

that the Unit in question have installed Flow Meter at the
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outlet of treated water storage lagoons to quantify to
treated water consumption in recycling into the Plant and
Horticulture.

A copy of the Log book of Flow Meters, ETP Log Book of
Flow Meter and Photographs Treated Water lagoons
Storage Flow Meter are annexed herewith and marked as
ANNEXURE-R-5 (Colly).

3. The unit shall maintain the desired MLVSS/MLSS ratio
of 0.70 to 0.80 in aeration tank.

In compliance to Recommendation No. 3, it is submitted
that the Unit of Answering Respondents is maintaining the
desired MLVSS/MLSS ratio of 0.70 to 0.80 in Aeration
Tank. A copy of the analysis report depicting the ratio
recommended by the Committee is annexed herewith and
marked as ANNEXURE-R-6.

4. The unit shall ensure proper operation & maintenance
of ETP and also ensure proper stabilization of ETP.

In compliance to Recommendation No. 4, it is submitted
that the Unit is ensuring is proper operation and
maintenance of ETP and also stabilization of ETP which is
checked and verified by the authorities (UPPCB and CPCB)
time to time.

5. The contamination in Ground Water has been observed,
hence it is recommended that Uttar Pradesh Ground
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Water Department may be asked to look into the
matter, and arrangement for deep bore-well for
drinking water shall be made.

In compliance to Recommendation No. 5, it is submitted
that the bore wells are found within the norms which can
be duly inspected and verified from the department.
Moreover, the Answering Respondents has also carried out
the analysis from three different NABL Aggregated
Laboratories and the parameters were found within the
prescribed limit. Furthermore, the Unit has also submitted
the representation dated 26.11.2022 to the Executive
Engineer, Nodal Officer, Ground Water Portal apprising the
person regarding the analysis being made by the Sugar
Unit and Distillery Section. A copy of the Letter dated
26.11.2022 along with the analysis report of the
Authorities from 23.03.2019 to 24.11.2022 is annexed
herewith and marked as ANNEXURE -R-7 (Colly).

The unit shall ensure consistent compliance of the
notified standards in MoEF&CC Notification G.S.R.
35(E) dated 14th January, 2016.

In compliance to Recommendation No. 6, it is submitted
that the Unit in question has ensured the compliance of

the said Notification and the limits prescribed in the

Notification are being duly complied. It is further submitted
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that at present the Unit of the Answering Respondents has
ETP with a capacity of 1000 M3 in compliance of the
Notification dated 14.01.2016 been increased. Further the
same has been informed to the officials of UPPCB and
CPCB. A copy of the Letter dated 07.09.2021 sent to the
UPPCB and CPCB is annexed herewith and marked as
ANNEXURE R-8.

7. The unit shall ensure the absolute treatment of sugar

effluent and its reuse in process without any failure
and also ensure that no untreated/partially treated
effluent shall be discharged outside the premises.
In compliance to Recommendation No. 7, it is submitted
that the Sugar Unit is already recycling the whole treated
effluent in the Plant with any failure. It is pertinent to note
that no untreated/partially treated is being discharged
outside the premises under any circumstances. In fact
the observation of the Committee at para 3 itself observed
that there is no bypass of industrial effluent
(Sugar/Distillery) from the boundary wall into the drain.

8. Unit must ensure the proper storage of bagasse to
avoid ambient air pollution due to floating bagasse
particles.

In compliance to Recommendation No. 8, it is submitted

that the Sugar Unit of the Answering Respondent has

already proper storage area to hold the bagasse and to
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further avoid any type of floating bagasse particles, the
Unit has increased the height of adjacent boundary wall to
further prevent any type of floating particles. A copy of the
photographs depicting the covering of outlet of Bagasse
discharge area is annexed herewith and marked as
ANNEXURE R-9.
5.2 Distillery Unit
1. The unit shall concentrate all its raw spent wash
stored in tank of 50 KL and Biomethanated spent
wash (BMSW) stored in lagoon of capacity 2900m3
through MEE to achieve 30% solid concentration and
the concentrated spent wash shall be used for
biocomposting.
In compliance to Recommendation No. 1, it is
submitted that the Distillery Unit of Answering
Respondent has already taken steps to concentrate all
its spent wash stored in tank of S0KL and Bio-
methanated spent wash stored in lagoon of 2900 M3
through MEE (Multi Effect Evaporator) process in the
month of April’ 2022.
The MEE has achieved 30% solid concentration at the
time of BMSW concentration. The Concentrated spent
wash was used in making Bio Compost. A copy of MEE

Record and Bio Composting Report are attached

herewith and marked as ANNEXURE R-10 (Colly).
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2. Since the unit is under the process of switching its
molasses based distillery to grain based distillery now
therefore, the unit shall dismantle/level/fill the lagoon
of capacity 2900m3 after utilization of accumulated
spent wash in bio-composting.

In compliance to Recommendation No. 2, it is
submitted that the Distillery Unit of Answering
Respondent after utilizing the Spent Wash in Bio
Composting, has dismantled as well as filled the Lagoon
of Capacity 2900 M3. A copy of Photographs of empty as

well as after filling of the Lagoon annexed herewith and

marked as ANNEXURE R-11

3. The unit shall commence its grain based distillery only
after obtaining valid consent from UPPCB.

In compliance to Recommendation No. 3, it is admitted
fact that the Distillery Unit shall start grain based
Distillery only after obtaining the valid consent from
UPPCB, Lucknow.

24. That it is further pertinent to mention that the answering
Respondent applied under the RTI for Test Results
conducted by the CPCB during 06.03.2023 to 16.03.2023
through Centre for Environment and food Technology which
also depicts the parameters are within the limits. A copy of

Test Report Conducted by the CPCB through the Centre for
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Environment and Food Technology Pvt. Ltd. is annexed
herewith and marked as ANNEXURE R-12
That, in view of the above facts and circumstances of the
case and the answering Respondent is committed to make
compliance of environmental norms and is taking all due
precautions and steps with respect to the protection of
Environment. It is therefore humbly prayed that the
captioned original Application may be disposed of in
accordance with law.
That the answering Respondent further reserve its right to
file additional reply as and when required by this Hon’ble
Tribunal.
That the affidavit in support of this Common Reply is being
filed along with this Reply.
__ _FILED BY:
e —
SAURABH RAJPAL
ADVOCATE.
OFFICE:- D-291,2"D FLOOR,
DEFENCE COLONY,
NEW DELHI-110024

MOB:-9971792885
E-MAIL: -advocatesaurabhrajpal@gmail.com

New Delhi
Dated: 31.10.2023
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b M

That I am Authorized Representative of M/s Modi Sugar Mills
Unit, Modinagar, District Ghaziabad (U.F) and am well
conversant with the facts and circumstances of the case and
thus competent to swear this affidavit.
That the accompanying reply has been drafted by my Counsel
under my instruction based on knowledge and 1 affirm that
statement of facts made herein are true and correct to my
knowledge.
That the contentts of the said reply be read as part of this affidavit
and same are not repeated here for the sake of brevity.

ffﬁ-

DEPONENT

VERIFICATION

Verified at Modinagar on this 312 day of October, 2023 that the
contents of my aforesaid affidavit are true and correct to my
knowledge. No part of it is false nor anything material has been
concealed therefrom. é

DEPONENT
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BEFORE THE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO.418 of 2021
With

ORIGINAL APPLICATION NO. 447 of 2021

IN THE MATTER OF:

Tilak Raj Adhana & Ors ...Applicant

Versus

State of Uttar Pradesh & Ors ...Respondent

AFFIDAVIT

I, Rajeev Gupta, 3fo. Shri Mahendra Kumar Gupta, Aged About

52 years, R/o. E-118, Baya Zion , Gaur City

-1, Sector-1V, Greater

Noida do hereby solemnly affirm and declare as under:-

Contd....2....

: ‘?aéj./
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That I am Authorized Representative of M/s Modi Distillery
Unit, Modinagar, District Ghaziabad (U.P) and am well
conversant with the facts and circumstances of the case and
thus competent to swear this affidavit.

That the accompanying reply has been drafted by my Counsel
under my instruction based on knowledge and I affirm that
statement of facts made herein are true and correct to my
knowledge.

That the contents of the said reply be read as part of this affidavit
and same are not repeated here for the sake of brevity.

VERIFICATION

Verified at Modinagar on this 31% day of October, 2023 that the
contents of my aforesaid affidavit are true and correct to my
knowledge. No part of it is fal=e nor anything material has been
concealed therefrom.

| 5. "

ATTEETED

3 -11 DI‘:'T ?.'rj]_% £ "hlgu;n.; lE
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UTTAR FPRADESH POLLUTION CONTROL BOARD
g Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Fhonc:0522-2T20828,2 720831, FPax:0522-2720764, Emall: Info@uppch.com, Website: www.uppch.com

CONSENT ORDER

Ref No. - Dated : 10/12/2021
137967/ UPPCB/Ghazlabad(UPPCBRO)Y CTO/alr GHAZIABAD/2011

Ta,

shrn DS REDDY

M/s MODI SUGAR MILLS A UNIT OF MODI INDUSTRIES LTD

MODI SUGAR MILLS A UNIT OFMODI INDUSTRIES LTD, MODINAGAR,
GHAZIABAD GHAZIABAD 201204

GHAZTABAD

_—

Sub : Consent under section 21/22 of the Air (Prevention and control of Pollution) Act, 1981 (a5 amended)
to M/s. MODI SUGAR MILLS A UNIT OF MODI INDUSTRIES LTD

Reference Application No. 13589319 Dated : 10/12/2021]

1.  With reference to the application for consent for emission of air pollutants from the plant of M/s
MODI SUGAR MILLS A UNIT OF MODI INDUSTRIES LTD. under Air Act 1981, Tt is being
authorised for said emissions, as per the standards, in environment, by the Board as per enclosed
conditions .

This consent is valid for the period from 01/01/2022 to 31/12/2023 .

3. Inspite of the conditions and provisions mentioned in this consent order LIP Pollution Control Board
reserves its right a Cpowm to reconsider’amend any or all conditions under section 21 (6) of the

Air (Previntion and trot of Pollution) Act, 1981 as amended.
This consent is being issued with the permission of competent authority P
Rﬂ‘r l|-l-\.l'| o

For and on behalf of U.P. Pollotion Control Board

CEO
C-1.
Enclosed : As above
(condition of consent):
. ; : VIVEKpz 2
Copyto;  Regional Cfficer, U.P. Pollution Control Beard, Ghaziabad. ROy e
CEO

C']i



3a)

3(b).

3(c).

10.

This consent is valid for the a
producing Su
ke gy

and Pressm
This consent

crystal- 450
80 MT/day .

is valid only for products and quantity mentioned above. Industry shall
approval before making any modification in product/ process /fuel/ plant machinery

U.P. Fﬂmmﬂ Board

CONDITIONS OF CONSENT

consent would be deemed vaid.

The maximum rate of emission of flue

MTid

ed production capacity of cane crushin
/day and by product Molasses -225 MT/day, Bagasse-1500 MT/day

28
26

Dated : 10/12/2021

cane crushing 5000 TCD

obtain prior
failing which

gas should not be more than the emission norms for the

stacks,
Air Pollution Source Details,
Ajr Pollution Source Dietails
5.No Air Polution | Type of Fuel | Stack No. Parameters Height
Source
1 35 TPH and Bagasse 2 Particulate | Combined 40
25 TPH Boller Matter mi. stack
height from
the G.L with
vanturi
scrubbar
2 2X 35 TPH Bagasse 1 Particulate | Combined 40
Boiler Matter mi. stack
height from
the G.L with
venturi
scrubber

Emission Quality Details Detail

The emissions by various stacks into the environment should be as per the norms of the Board .

_S.No Stack No Parameter Standard
1 2 Particulate Matter | As per EP Act 1986 |
2 1 Particulate Matler | As per EP Act 1986

The industry should be operated in such a manner that it does not adversely affect the environment
and the solid waste generated such as ash ctc. is disposed in eco friendly manner .

Any source of emission other than that mentioned in the

permitted by the Board .

The industry should ensure the o

Air consent seeking application will not be

peration of the air pollution control system (APCS) in such a

manner that the air emission confirms with the standards prescribed under the E.P Act |9%6 as

amended,

The industry shall submit Env

Rules 1986 .

The indusiry shall abide by orders / directions issued
Courl, Hon'ble National Green tribunal, Central Pollutio

n Control Bog

Board for protection and safe guard of environment from time to time .

Industry shall submit monthly monitoring reports of

certified / approved laboratory under E.P, Act 1986 |

The industry shall com
1981 as amended, Wat

er (Prevention and Con

applicable rules notified under E.P. Act 1986,

The indus

will ensure the continuous and

CPCB and SPCB

ironmental Statement in prescribed format as per rale no. 14 as per E.P

by Hen'ble S:freme court Hon’ble High
and U.P Pollution Control

all stacks and ambient air quality from a

ply with various provisions of Air (Prevention and Control of Pollution) Act
trol of Pollution) Act 1974 as amended and all other

uninterrupted data supply from the OCEEMS to the




12,

13.

= A

16.

17.

18 .

Issued with the permission of competent authority . K /=

2921

The unit shall submit audited balance s@&ﬁ: current year and the details of fees deposited
during last three years within 3 month failing which consent would be deemed void.

The use of Pet coke and Fumace oil as & fuel in the factory is restricted in compliance of the Hon"ble
Supreme court order .

The Industry will use minimum 20% Bio Briquette as fuel in the Boiler depending upon its
availability .
The industry shall uhlai:}prim: consents in the event of any addition of new emission generation

sources such as- Boiler/ Furnace/ Heaters/ D.G. Sets or alteration of existing emission sources in
accordance with section- 21/22 of air Act 1981 (as amended respectively).

Minimurm 33% of the land on which industry is established will be covered and properly maintamed
by the plantation of tall trees of suitable species as per the guidelines set up by the Board vide its
Office Order no.H-16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at
URL http:/fwww. uppeb. com /pdfiGreen-Belt-Guidle_160218.pdf .

If closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of
closure order, the CTO will antomatically be effective with additional conditions mentioned in the
closure revocation order

Industry shall abide by the directions given by Hon'ble Court, Central Pollution Control Board and
UPPCE for protection and safe guard of environment from time to time .

The Unit will file the renewal application at least 2 months prior to the expiry of this Order.
Specific Conditions:

1- The industry should follow the directions issued by the Ministry of Environment Forest and
Climate Change, Delhi vide Notification no. GSR 35(E) dated 14/01/2016.

2- The unit shall submit the point wise compliance report of the previous CTO issued by the Board
within a month failing which consent would be deemed void.

3- The overall noisc levels in and around area shall be kept well within the standards by providing
noisc control measures including acoustic hoods, silencers, enclosures etc, on all sources of noise
generation, The ambient noise level shall confirm to the standards under the Environment
(Protection) Act 1986,

4- The Industry shall dispose the hazardous wasie through authorized recyclers TSDF and comply
with the provisions of Hazardous and Other Wastes {(Management and Trans- Movement)
Amendment Rules, 2016 and The Plastic Waste Management Rules, 2016 as amended.

5- The industry shall only use PNG as fuel once PNG pipeline is available in that industrial area.

6- In compliance of the provisions of the Plastic Waste Man ent Rules 2016 as amended, the
industry shall submit the Extended Producer Responsibility (EPR) for the disposal of Plastic waste
generated within @ month failing which consent would be deemed void.

7-The unit shall obtain No Objection Certificate (NOC) from the CGWA or the competent authority
for abstraction of groundwater within six months failing which this CTO shall stand automatically
revoked.

8- Unit shall deposit the Environmental Compensation of Rs, 2,00,000¢- (Rs. Two Lakh only) in
Board account within one month, which is imposed through Board letter No. H 63121/C-1/G-
91/Show Cause Notice/2021 dated 06.07.2021

9- The unit shall submit the copy of Certificate of Registration in compliance of the section no. 11 of
The Uttar Pradesh Ground Water (Management and gulation) Act, 2019 (U.P. Act No-13 of 2019)
for existing users of ground water in notified arcas within six months tailing which this CTO shall
stand autematically revoked

VIVE recly

[T ]

ROY ™
For and on behalf of U.P. Pollution Control Board .

CED
E‘l+
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UTTAR PRADESH POLLUTION CONTROL BOARD .23
m Building. No TC-12V Vibhuti Khand, Gomti Nagar, Luckrow-226010

Phone:0521-2720828 2720831, Fax:0522-2720764, Emall infof@uppch.com, Website: www.uppch.com

CONSENT ORDER

Ref No. - Dated : 09/12/2021
142491/UPPCB/Ghariabad(UPPCBRO)/CTO/air/GHA ZIABAD/2021

To,
Shri RAJEEV GUFTA
M/s MODI DISTLLERY A UNIT OF MODI INDUSTRIES LTD

MODI DISTILLERY( A UNIT OF MODI INDUSTRIES LTD) MODI NAGAR,
GHAZIABAD{U,P),GHAZIABAD, 201204
GHAZIABAD

- .

Sub: Consent under section 21/22 of the Air (Prevention and control of Pollution) Aet, 1981 (as amended)
io Mis. MODI DISTLLERY A UNIT OF MODI INDUSTRIES LTD

Reference Application No. 14131475 Dated : 09/12/2021

. With reference to the application for consent for emission of air pollutants from the plant of M/s
MODI DISTLLERY A UNIT OF MODI INDUSTRIES LTD. under Air Act 1981 It is being
authorised for said emissions, as per the standards, in environment, by the Board as per enclosed
conditions .

This consent is valid for the period from 01/01/2022 10 31/12/2022 .

3. Inspite of the conditions and provisions mentioned in this consent order LP Pollution Control Board

reserves its right and Cpawm to reconsider’amend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution) Act, 1981 as amended,

This consent is being issued with the permission of competent authority . V'VE I e

{ Dae:
RDY ?&1 suE.iTnsm

For and on behalf of U.P, Pollution Conirol Board

CEOD-1
Enclosed : As above
(condition of consent):
Vl UEKWF"}'!IEM‘
My VIVEK ROY
Copy to:  Regional Officer, UPPCB, Ghazisbad, " Dae: 20213209

R O'f 161648 +45 90

CEO-1



1{a).

1(k)

11,

U.P. ruu&&&:m Board e 1101

Dated : 09/12/2021
CONDITIONS OF CONSENT
The details of Air pollution sources and stacks attached with Boiler
Alr Pollution Source Details
S.No Air Polution | Type of Fuel Stack No. Parameters Height
Source
1 5 TPH Boiler Bio 1 Particulate 30 meter
gas/Bagasse Matter stack height
with rmu
cyclone and
bagq filter
The emissions by various stacks into the environment should be as per the norms of the Board .
on Quality Deta il
E.No Stuck No Parameter Standard
1 1 Particulate Matter | As per EP Act, 1986

The equipment for air pollution control system and monitoring, as proposed by the industry and
approved by the Board should be installed in their premises itself.

Industry shall dispose the incincration boiler ash in such a manner so that there should not be any
adverse impact on public health at large and on Soil, Water & Air environment.

The modification or installation in the existing pollution contral equipment shall be done only by
prior approval of the Board.

The operation of air pollution control system and maintenance be done in such a way that the
quantity of pollutants shall be in accordance with the standards prescribed by the BoardMoEF &
CClor otherwise mandatory.

Unit shall do provisions for control of fugitive emissions from process as per the norms of the
Board/MOEF & CClor otherwise mandatory.

The unit shall submit the stack emissions monitoring report within one month from issuance of
consent order along with the point wise compliance :gmrt of the consent order. Further quarterly
monitoring report analysed by BoardNABL accredited laboratory shall be submitied.

In case of closure directions under section-5 of E (P) Act, 1986 issued by CPCB, this consent will be
automatically suspended during the closure period, and will be sutomatically reinstated with specific
conditions as per CPCB revocation orders.

Industry shall develop and maintain green belt as per the guidelines issued by the Board vide office
order dated 16/02/2018, which is available on Board's Website- www.uppch_com.

Indusiry shall submit Environment Statement to this Board as per provision of Environment
(Protection) amendment Rule, 1993 for the previous year ending 315t March on or before 30th
September every year.

Industry shall abide by orders / directions issued by Hon'ble Supreme court, Hon'ble High Court,
Hon'ble National Green tribunal, Central Pollution Control B and U.P Pollution Control Board
for protection and safe guard of environment from time to time.

The Unit will file the renewal application at least 2 months prior to the expiry of this Order.
Specific Conditions:



applicable rules notified under E.P. Act 1086,
2. The Unit shall dispose the hazardous waste through autherized recyclers/TSDF and comply with
the provisions of Hazardous and Other Wastes {(Management and Trans-boundary Movement)

t Rules, 2016 and The Solid Waste Management Rules, 2016,
3. The Unit shall submit the point wise compliance of the conditions imposed in the
CTO/CTE issued by the Board earlier and tmﬁmnmﬂ for the current year and the
details of fees deposited within 2 month failing which conscnt would be deemed void.
4. This consent is only valid for emission generated from 5 TPH biogas/bagasse based bailer,

irrigation and maneuvering arrangements shall be made, For the development of the green belt the
idelines issued vide Board office order no, H10405/220/2018/02 Dt. 16-02-2018 shall be

|

cu?ghul:l-
6. This consent is valid only for products and quantity mentioned above, The Unit shall obtain prior
approval before making any modification in product/process /fuel/ Plant machinery failing which
consent would be deemed void.
7. The Unit will ensure the continuous and uninterrupted data supply from the OCEMS to the CPCR
§ETver.

== & Ifthe CPCB or UPPCB issues the Closure order against the Unit this consent order stands
automatically suspended for that period,
9. The Unit shall abide by orders / directions issued Heon'ble Supreme Court Hon'ble High Court,
Hon'ble National Green ribunal, Central Pollution Control Boeard, Commission for Air CQuality
Management and U.P Pollution Control Board for protection and safe guard of environment from
time to time.
10. This CTO shall be valid only for molasses based operation. and not for grain based or dual feed
sysiem operation. The unit shall have to seck separate CTO application for grain based or dual feed
Sysiem operation.
11. Unit shall comply with the order dated 30.01.2020 of Hon'bie NOT m O.A. no.
820/2019 President sarvjan kalyan vikas samiti, Ghaziabad Vs State of U P
12, Unit shall ensure continuous use of mosquitos, flics repellent and anti-odor masking agents in the
COmpost area.
13, Unit shall comply with directions issued by HO vide letter no. H 63722/C-1/Jal/ G-B9KA.
B.NO.- Nikshep/2021, dated 22.07.2021.

U'VEK '[mgx:ftﬂ".:d
Issued with the permission of competent authority . -'rM1.lm
HGT SIS 050

For and on behalf of U.P. Pollution Control Board .

CEQ-1
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UTTAR PRADESH POLLUTION CONTROL BOARD
% Building. No TC-12V Vibhuti Khand, Gomti Magar, Lucknow-226010 :37 'l

Phone:(1522-2720828,2720831, Faz:0522-2720764, Emuil: info@uppeb.com, Website: www.uppeb.com

CONSENT ORDER
Ref Nao. - Dated : 20/12/2021
IJEMIMPCEEha:hh:d[UFFﬂEHOFCTDMM
er/GHAZIABAD/ 2021
To.,

Shri DS REDDY
Mis MODI SUGAR MILLS A UNIT OF MODI INDUSTRIES LTD
MODI SUGAR MILLS A UNIT OFMODI INDUSTRIES LTD, MODINAGAR.
GHAZIABAD,GHAZIABAD, 201204
GHAZIABAD

——

S_at  Consent under Section 25/26 of The Water (Prevention and contral of Pollution) Act, 1974
(as amended) for discharge of effluent to M/s. MODI SUGAR MILLS A UNIT OF MODI
INDUSTRIES LTD

Reference Application No : 13604475 Dated :20/12/2021

L. For disposal of effluent into water body or drain or land under The Water (Prevention and control of
Pollution) Act,1974 as amended (here in after referred as the act ) M/s. MODI SUGAR MILLS A
UNIT OF MODI INDUSTRIES LTD is hereby authorized by the board for discharge of their
industrial effluent generated through ETP for imigation/river through drain and disposal of domestic
effluent through septic tant/soak pit subject to general and special conditions mentioned in the
annexure ,in refrence to their foresaid application

- This consent is valid for the period from 01/01/2022 to 31/12/2023 .
: In spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water {Previntion and Controt of Pollution) Act, 1974 as amended .
This consent is being issued with the permission of competent authority

VIVEK Soxe-

Hﬂ' 4 Fﬂuﬂfﬂ

For and on behalf of U.P. Pollution Control Board

CEO
C‘Ir
Enclosed : As above
(condition of consent):
VIVEKE
Copy to:  Regional Officer, U.P. Pollution Control Board, Ghaziabad. RO =g
CEOQ
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U.P. POLLUTION C344.. BOARD, LUCKNOW 31-

Annexure to Consent issued to M/s. MODI SUGAR MILLS A UNIT OF MODI INDUSTRIES LTD

vide

Consent Order No. 13604475/ Water Dated : 20/12/2021

4(z)

4(b)

CONDITIONS OF CONSENT

This consent is valid for the approved production capacity of cane crushing 5000 TCD producing
Sugar crystal- 450 MT/day and by product Molasses -225 MT/day, Bagasse-1500 MT/day and
Pressmud-180 MT/day .

This consent is valid only for products and quantity mentioned above. Indusiry shall obtain prior
upproval before making any modification in product/ process /fucl/ plant machinery failing which
consent would be deemed void.

The quantity of maximum daily effluent discharge should not be more than the following ;

Effluent Discharge Details

8.No Kind of Effulant Maximum daily | Treatment facility and

discharge K1./day discharge point |
1 Domestic 40 KLD ic Tank
2 Industrial 450 KLD (Entire ETP
treated water will be
used in veniure

" okng andtor

irrigation purposas)

Arrangement should be made for collection of water used in process and domestic effluent
separately in closed water supply system. The treated domestic and industrial effluent if discharged
cutside the premises, if meets at the end of final discharge point, arrangement should be made for
measurement of effluent and for collecting its sample. Except the effluent informed in the
application for consent no other effluent should enter in the said arrangements for collection of
effuent. It should alse be ensured that domestic effluent should not be ischarged in sform water
drain .

The domestic effluent should be treated in the treatment plant so that it should be in conformity with
the norms of treated effluent as stipulated in E.P. Rules 1986 as amended.

Domestic Effulant
S.No Parameter Standard

BOD As per EP Act 1986
coD As per EP Act 1986

Oil & Grease As per EP Act 1986
Total Suspended Solids As per EP Act 1086
Quantity of Discharge 40 KLD

The industrial effluent should be treated in treatment plant so that the treated effluent should be in

conformity with the standard lay down under the notification issued by MOEF&CC vide its GO no
GSR 15 (E) dated 14/01/2016.

o (e [ (BY |—




4(c)

10,

11,

=

15.

16,

17.

I8,

19.

20
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3 A0
ind kel Efrulant
5.No Parameter Standard
1 Total Suspended Sclids As per EP Act 1986
2 BOD As per EP Act 1986
3 CaoD As per EP Act 1986
4 Qil & Grease As per EP Act 1986
5 Quantity of Discharge 450 KLD (Entire treated
water will be used in venture
scrubber, spray pond, cooling
and for irgation purposes) |

Loading Rates for different soil textures.

S.No | Soil Texture | Loading rate in m3/Ha/Day

Effluent generated in all the processes, bleed water, cooling effluent and the effluent generated from
washing of floor and cquipments ctc should be treated before its disposal with treated industrial
effluent zo that it E]ll;!l.ﬂj be according to the norms prescribed under The Environment (Protection)
Rules, 1986 or otherwise mandatory.

The methed for collecting industrial and domestic effluent and its analysis should be as per legal
Indian standards and its subsequent amendments/ standards prescribed under the Environment
(Protection) Act, 1986.

The industry shall establish the cooling arrangement and polishing tank for recycling the excess
condensate water to process or utilities or allied units.

Effluent Treatment Plant to be stabilized one month prior to the start of the crushing season and
continue to operate one month after the crushing season,

During no demand period for irrigation, the treated effluent to be stored in a secpage proof lined
pond having 15 days holding capacity only.

The industry shall implement treated effluent flow distribution measurement for irrigation purposes
completely in accordance with irrigation plan.

The impact of treated cfflucni application on land is to be included further in E.LA. studies,
involving ground water monitoring point identified in close proximity to the umnit.

The industry will have 1o ensure cumﬁiam:: of the permission from the CGWA before ground water
extraction and it will be the responsibility of the industry to comply with the various conditions of
the permission 1aken.

The industry shall submit Environmental Statement in prescribed form V rule no.14 of E.P Rules
1986.

The industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act
1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under EP. Act 1986.

Minimum 33% of the land on which unit is established will be covered and properly maintained by
the plantation of tall frees of suitable species as per the guidelines set up by the Board vide its Office
Order no.H-16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at URL
hitp:/fwww. uppch.com/pdfiGreen-Belt-Guidle 160218, pdf,

The industry will ensure the continuous and uninterrupted data supply from the OCEEMS to the
CPCB and SPCB ,

Flow meter to be installed in all water abstraction points and usage of fresh water to be minimized.
The unit will engure facility to transmit data to CPCB server and submit a regular calibration
certificate of Electro Magnetic Flow meter to the Board.

If closure order is issued by CPCB or UPPCB against the unit, then CTO issued carlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of
closure order, the CTO will automatically be effective with additional conditions mentioned in the
closure revocation order.

Industry shall abide by the directions given by Hon'ble Court, Central Pollution Control Board and
UPPCB for protection and safe guard of environment from time to time.

The Unit will file the renewal application at least 2 months prior to the expiry of this Order
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Specific Conditions: 343 39

1. The industry should ensure the operation of the ETP in such a manner that it confirm the standards
lay down under the notification issued by MOEF&CC vide its GO no GSR 35 (E) dated 14/01/2015.
2. The indusl:g shall maintain strict supérvision upon fluctuations in ing parameters with
respect to each treatment unit of the Effluent treatment plant and the E.T.P. unit operation line up
Strengthening is to be maintained.
3. The total treated industrial effluent (450 KLD) will be used in venturi scrubber, spray pond,
cooling and for irigation purposes and no industrial effiuent will be discharge in to any surface body
S0urce,
4. E.LA. studies shall include comprehensive study of water & waste water balance in Addition to
the adequacy studies of E.T.P, relating to pollution load reduction impacts after implementation of
freatment technology & discharge of treated efffuent completely for irrigation purposes in place of
discharge on surface water body.
5. The newly provided treated effluent storage tank with 15 days holding capacity shall be connected
to E.T.F, unit operations & integrated with ﬁﬂ‘“ﬂFr treatment stage.
Iﬁ-f The industry shall ensure deployment of qualified to step up self monitoring mechanism on 24 =7
ours basis.

7. The Unit shall submit the point wise compliance report of the conditions imposed in the CTO
issucd by the Board for year 2019 and the audited balance sheet for the curent year and the details
of fees deposited within'a month failing which consent would be deemed void.

. B3.7The inﬁry shall deploy self monitoring task force to strictly observe & monitor treated effiuent
discharge restriction on surface water body located in its proximity.
9. The industry shall also explore treated effluent re-cycle mechanism in furtherance to the
application of treated effluent on land as a significant alternative mode of re-cycle. This step shall in
turn reduce hydraulic loading of effluent discharge as well as shall eliminate extraneous treated
effluent discharge possibility elsewhere.
10. In compliance of the provisions of the Plastic Waste Management Rules 2016 as amended, the
industry shall submit the Extended Producer Responsibility (EPR) for the disposal of Plastic waste
¥m=ut¢d within a month failing which consent would be deemed void.

1. This consent is valid only for products and quantity mentioned above The Industry shall obtain
prior approval before making any modification m productiprocess/fuel/ plant machinery failing
which consent would be void.

[2, The overall noise levels in and around area shall be kept well within the standards by providing
noise control measures including acoustic hoods, silencers, enclosures etc, on all sources of noise
generation. The ambient noise level shall confirm to the standards under the Environment
(Protection) Act 1986,
I3, The unit shall obtain No Objection Certificate (NOC) from the CGWA or the competent
auxlmrilg for abstraction of groundwater within six months failing which this CTO shall stand
automatically revoked.
14. Unit shall deposit the Environmental Compensation of Rs. 2,00,000/- (Rs. Two Lakh only) in
-~ Board account within one month, which is imposed through Board letter No. H 63121/C-1/0-
91/Show Cause Notice/2021 dated 06.07.202]
13. The unit shall submit the copy of Certificate of Registration in compliance of the section no. 11
of The Uttar Pradesh Ground Water (Management and Regulation) Act, 2019 (U P. Act No-13 of
2019) for existing users of ground water in notified areas within six months failing which this CTO
shall stand automatically revoked.

Issued with the permission of competent authority . VIVER T
ROY/ Huss

For and on behalf of U.P, Pollution Control Board .

CEO
C-1.
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i UTTAR PRADESH POLLUTION CONTROL BOARD 35

Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2720831, Fun:0522-2720764, Email: info(@uppeb.com, Website: www.uppeb.com

CONSENT ORDER
Ref No. - Dated : 09/12/2021
1dzsmmrrcmhmahm{urrcmﬂ}fﬂum:
erGHAZIABAD/ 2021
To,

Shri RAJEEV GUPTA

M/s MODI DISTLLERY A UNIT OF MODI INDUSTRIES LTD

MODI DISTILLERY( A UNIT OF MODI INDUSTRIES LTD) MODI NAGAR,
GHAZIABAD(U P),GHAZIABAD, 201204

GHAZIABAD

& »1  Consent under Section 25/26 of The Water (Prevention and control of Pollution) Act, 1974
(as amended) for discharge of effluent to M/s. MODI DISTLLERY A UNIT OF MODI
INDUSTRIES LTD

Reference Application No : 14134584 Dated :09/12/2021

. For disposal of effluent into water body or drain or land under The Water (Prevention and control of
Pollution) Act,1974 as amended (here in afier referred as the act ) M/s, MODI DISTLLERY A
UNIT OF MODI INDUSTRIES LTD is hercby authorized by the board for discharge of their
industrial effluent generated through ETP for imrigation/river through drain and disposal of domestic
effluent through septic tant/soak pit subject to general and special conditions mentioned in the
annexure ,in refrence to their foresaid application .

This consent is valid for the period from 01/01/2022 to 31/12/2022 .

3. In spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Conirot of Pollution) Act, 1974 as amended .

#=  This consent is being issucd with the permission of competent suthority . .UIVEK; E:ﬁ-.;-;-‘:; m\’i

/ Qate:
RO J amrrang
/ 161720 +05'30

For and on behalf of U.P. Pollution Control Board

CEO-1
Enclosed : As above
{condition of consent): v ]VE * Digitally signed
Ko
Copy to:  Regional Officer, UPPCB, Ghazisbad. ROY 071.12.04
L/ 100731 40530

CEO-1
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U.P. POLLUTION EM& BOARD, LUCKNOW -5L

Annexure to Consent issued to M/s. MODI DISTLLERY A UNIT OF MODI INDUSTRIES LTD
vide

Consent Order No. 14134584/ Water Dated : 09/12/2021

CONDITIONS OF CONSENT

1. This consent is valid only for the approved production capacity of rectified sprit 30 KLD based

upon molasses only,
2 The quantity of maximum daily effluent discharge should not be more than the following |

Efffuent Discharge Details
S.No Kind of Effulant Maximum daily Treatment facility and
discharge, KI/day discharge point
1 Domestic B KLD Septic Tank
2 Industrial ZLD through 6 MEE, ETP
- Bio compost

L Arrangement should be made for collection of water used in process and domestic effluent
separately in closed water supply system. It should be ensured that domestic efffuent should not be

digcharged in storm water dram,

4(8) The domestic effluent should be treated in treatment plant so that the treated effluent should be in

conformity with the following norms.

Domestic Effulant

SNo Parameter _ Standard

1 Quantity of Discharge _8KLD

5 The other pollutant for which norms have not been prescribed, the same should not be more than the

norms prescribed for the water used in manufacturing process of the industry.
6. The method for collecting industrial and domestic effluent and it analysis should be as per

Indian standards and its subsequent amendments/standards prescribed under the Environment

{Protection) Act, 1986,

b The industry shall not discharge any trade effluent outside the premises and Zero Liquid Discharge

(ZLD) shall be maintained all the time.
% Molasses shall not be stored in kachcha pits.

If UPPCB or CPCB issucs closure order against the industry, this consent shall remain suspended for
the period till closure order is revoked, after which the consent will be effective again for the

remaining period.

10.  The unit should be operated in such a way so that there is no adverse impact on public and

environment,

11.  Unit must maintain on line connectivity of mass flow meters at the inlet and outlet of MEE and web
cameris mstalled at the final outlet, MEE and Bio Compost yard and connected with server of CPCB

and UPPCR.

2. The unit shall ensure deployment of qualified stafT for self monitoring mechanism on 24 X7 hours

basis,

13. Volume of spent wash shall be reduced to 40 % minimum and solid concentration shall be

maintained minimum 30% at the outlet of MEE.

14, Unit shall identify recipient drains/rivulets snd their upstream & downstream locations in
consultation with UPPCB and shall carry out manthly monitoring of identified recipient drains at
upstream & downstream location through recognized lab under Environment (Protection) Act, 1986
and shall submit the analysis report on monthly basis by 10th of every month to CPCB and UPPCR,

13.  The storage facility provided for spent wash shall be properly lined and made impermeable and the
storage capacity at any stage shall not exceed 07 days equivalent of production in case of

incineration boiler and 30 davs equivalent of nradnctinn in cose af bin ame o it



16. Industry shall submit Environment EIMD& this Board as per provision of Environment
(Protection) amendment Rule, 1993 for the previous year ending 315t March on or before 30th
September every year.

17. Industry shall ensure to send monthly reports regarding spent wash storage and details of spent wash
in each lagoon constructed in industry.

18.  The Unit will file the renewal application at least 2 months prior to the expiry of this Order.

Specific Conditions:

1. The Unit shall comply with varicus provisions of Air (Prevention and Control of Pollution) Act

1981 as amended, Water {Prevention and Control of Pollution) Act 1974 as amended and all other

applicable rules notified under EP. Act 1986,

1. Unit shall dispose the hazardous waste through authorized recyclers TSDF and comply with

the provisions of Hazardous and Other Wastes (Management and Trans-boundary Movement)

Amendment Rules, 2016 and The Solid Waste Management Rules, 2016,

3. The Unit shall submit the point wise compliance report of the conditions imposed in the

CTOVCTE issued by the Board earlier and lIlPt audited balance sheet for the current vear and the

details of fees deposited within a month failing which consent would be deemed void,

4. This consent is only valid for domestic di

After MEE total-spent-wash-generation 85 KLD. Spent wash is used for bio compost for which unit
~. has bio compost yard of 4.85 acre. No industrial will be discharged outside the premises.

3. The Unit shall develop proper green belt and rain water harvesting system as per guidelines. For

green belt at least 8 feet height plants should be planted which shall be properly protected as proper

irigation and maneuvering arrangements shall be made. For the development of the belt the
guidelines issued vide Board office order no. H10405/220¢2018/02 Dr. 16-02-2018 shall be
complied.

6. This consent is valid only for products and quantity mentioned above. The Unit shall obtain prior
approval before making any modification in product/process /fuel/ Plant machinery failing which
consent would be deemed void.
7. The Unit will ensure the continuous and uninterrupted data supply from the OCEMS to the CPCB
SETVET
8. I the CPCB or UPPCB issues the Closure order against the Unit this consent order stands
automatically suspended for that period.
9. The Unit shall abide by orders / directions issued by Hon"ble Supreme Court Hon'ble High Court,
Hon'ble National Green Tribunal, Central Poliution Control Board, Commission for Air Quality
Management and U.P Pollution Control Board for protection and safe guard of environment from
tome to tume,
10. This CTO shall be valid only for molasses hased operation and not for grain based or dual feed
systemn operation. The unit shall have to seek separate CTO application for grain based or dual feed
s¥stem operation.

= 11. Unit shall comply with the order dated 30.01.2020 of Hon'ble NOT m O.A. no.
820/2019 President sarvjan kalyan vikas samiti, Ghaziabad Vs State of U P,
12. Unit shall ensure continuous use of mosquitos, flies repellent and anti-odor masking agents in the
¢ st area.
13. Unit shall comply with directions issued by HO vide letter no. H 63722/C-1/Jal/ G-89/KA.

B.NO.- Nikshep/2021, dated 22.07.2021.
VIVEK S Raase

RO ik~
S IEITAT ey

For and on behalf of U.P. Pollution Control Board .

Isswed with the permission of competent authority .

CEQ-]
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ﬁﬁ Uttar Pradesh Pollution Control Board
A Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.in, Website: www.uppcb.com

- s
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171711/UPPCB/Ghaziabad(UPPCBRO)/CTO/both/GHAZI ABAD/2022 Date: 23/01/2023

To,

M/s

MODI DISTLLERY A UNIT OF MODI INDUSTRIESLTD

MODI DISTILLERY(A UNIT OF MODI INDUSTRIESLTD) MODI Application Id-
NAGAR,GHAZIABAD(U.P),GHAZIABAD,201204 18887858

Consolidated Consent to Operate and Authorisation hereinafter referred to asthe CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

CCA is hereby granted to MODI DISTLLERY A UNIT OF MODI INDUSTRIES LTD located at
MODI DISTILLERY( A UNIT OF MODI INDUSTRIES LTD) MODI
NAGAR,GHAZIABAD(U.P),GHAZIABAD,201204. subject to the provisions of the Water Act, Air Act
and the orders that may be made further and subject to following terms and conditions :-

1. ThisCCA MODI DISTLLERY A UNIT OF MODI INDUSTRIES LTD granted for the period from
01/01/2023 to 31/12/2023 and valid for manufacturing of following products.

S |Product Quantity Unit

No

1 RSENA/IMFL 32 Kilo Liters’'Day

2 IMFL Bottling 10000 Numbers/Day
(Case/day)

2. Conditions under Water (Prevention and Control of Pollution) Act -1974 as amended :-
(i) Thedaily quantity of effluent discharge (KLD) :-

Kind of Effluent

Quantity(KLD)

Treatment facility

Dischar ge point

Domestic

8KLD

Septic Tank

Industrial

ZLD

ETP

(i) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with areport in this regard to be dispatched immediately.
(iii) The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time :-

Industrial Effluent Quality Standard

S.No. Parameter Standard
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(iv) Sewage Treatment and Disposal :- The appl@lASBl provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with areport in this regard to be
dispatched immediately.

(v) The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained
continuously so as to achieve the quality of the treated sewage to the following standards.

S No. Parameters Standards

3. Conditionsunder Air (Prevention and Control of Pollution) Act -1981 as amended :-

i) The applicant shall use following fuel and install a comprehensive control system consisting of control
equipment as required with reference to generation of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the following standards.

Air Pollution Source Details

SNo. Air Typeof fuel| Stack no Control Height of
Pollution Device Stack
Source
1 5TPH |Biogas/Bag 1 Particulate |30 Meter From
Boiler asse Matter Ground Level

Emmission Quality Standards

S No. Stack no Parameters Standards
1 1 Particulate Matter | As per applicable
norms

In case of stoppage of functioning of air pollution control equipment, production has to be stopped
immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately

(if) The unit will not use any type of restricted fuel.

iii) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure asis
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas/zones (Industrial, Commercial, Residential, Silence) which are as follows :-

Day time : from 6.00 am. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 am.

Standardsfor Industrial |Commercial | Residential Silence
Noiselevel in Area Area Area Zone
db(A) Leqg

Day |[Night| Day | Night| Day |Night| Day | Night
Time| Time| Time| Time | Time| Time| Time| Time

75 70 65 55 55 45 50 40

4. Essential documentsto be submitted by the Industry/Unit as Applicable :-

(1) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(i) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.

5. Competent Authority reserves the right to change/modify/add any time any condition of this CCA.

6. Unit has to comply with the following specific & general conditions. Non compliance of any provision of
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 will resultsin legal action under the aforesaid Acts and Rules.




42

7. In compliance to the G.O 1011/81—7-2021—0341’92016 dated.13.10.2021 issued by Department of
Environment, Forest and Climate Change, Uttar Pradesh. You are directed to develop Miyawaki Forest as
per the SOP available at URL :-http://www.upecp.in/TrainingSession.aspx for ensuring timely compliance of
this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the
amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/- (Rs. Fifty Thousand
Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-
compliance of this direction, your consent will be revoked by the Board.

8. If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

General Conditions:-

1. The applicant shall get analysed the samples of effluent/emission/hazardous wastes at least once in athree
month from the laboratory recognized by the MoEF and shall report to the UPPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

3. Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipul ated
conditions within 30 days of receipt of this CCA. If at any point of time, it is found that the industry is not

complying with stipulated conditions or any further direction/instruction issued by the Board, legal action

shall be initiated against the applicant.

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be |eak-proof

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems.
7. The industry shall provide Inspection Book at the time of inspection to the Board's officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board's offices and all

other concerned offices. In case of failure of pollution control equipment, the production process connected

to it shall be stopped with immediate effect.

9. Theindustry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

10. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by

the Competent Authority.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge
point or emission point

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.

Specific Conditions:-

1. Thisconsent is valid only for products and quantity mentioned above. Industry shall obtain prior approval
before making any modification in product/process /fuel/ Plant machinery failing which consent would be
deemed void.

2. The Industry will not discharge its effluent (Industrial and or domestic) into any surface water body source



under any circumstances. 3 5 O 4 3

3. The Industry shall ensure the time bound compliance of the various provisions of ZLD guideline issued by
the UPPCB vide office memorandum no.H46886/C-1/Gen-42/2020,dt.28-01-2020 (available at URL

http://www.uppch.com/pdf/ news 280120. pdf).

4. Electromagnetic Flow meter to be installed in all water abstraction points and usage of fresh water to be
minimized. The Industry will ensure the continuous and uninterrupted data supply from the OCEEM S to the

CPCB server.

5. The treated effluent/sewage shall be used for irrigation purposes as much as possible. The guidelines
developed by the CPCB for the utilization of treated effluent for the irrigation purposes is available at the

URL http://cpcb.nic.in/NGT/Guidelines-UTE-Irrigation.pdf.

6. The industry will have to ensure permission from the CGWA for ground water extraction and it will be the
responsibility of the industry to comply with the various conditions of the permission taken.

7. The Industry must operate and maintain properly the installed flow meter and web camera and shall ensure
on line connectivity of flow meter and web camera with server of CPCB and UPPCB.

8. The Industry shall develop proper green belt and rain water harvesting system as per guidelines. For green
belt at least 8 feet height plants should be planted which shall be properly protected as proper irrigation and

maneuvering arrangements shall be made. For the development of the green belt the guidelines issued vide
Board office order no. H10405/220/2018/02,dt.16-02-2018 shall be complied.

9. The industry shall submit Environmental Statement in prescribed format as per rule no.14 as per E.P Rules
1986 and Process effluent / any wastewater shall not be allowed to mix with storm water. Storm water drain

shall be passed through guard pond.

10. The Industry shall dispose the hazardous waste through authorized recyclers/TSDF and comply with the
provisions of Hazardous and Other Wastes (Management and Trans-boundary Movement) Amendment

Rules, 2016 and The Plastic Waste Management Rules, 2016 as amended.

11. The overall noise levels in and around area shall be kept well within the standards by providing noise
control measures including acoustic hoods, silencers, enclosures etc, on al sources of noise generation. The
ambient noise level shall confirm to the standards under the Environment (Protection) Act 1986.

12. The industry shall make temporary storage facility for storage of hazardous waste in the premises before
it will send to TSDF as per the provisions of Hazardous and Other Waste (Management and Trans boundary

Movement) Rules 2016.

13. The Industry shall install the Board showing daily environmental statement ie. chemicals used in the
treatment of effluent, flow meter reading , hazardous waste generated and send to TSDF etc. at the main gate
of the Unit.

14. The Industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act 1981
as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other applicable rules
notified under E.P. Act 1986.

15. The Industry shall submit ground water quality monitoring report done by MoEF & CC approved
laboratory in every 3 months.

16. This Consent order shall automatically become invalid on issuance of Closure Order by C.P.C.B /UPPCB
and further on Revoking of Closure order, the Consent order shall become valid.

17. The Industry shall submit the point wise compliance report of the conditions imposed in the CTO issued
by the Board for year 2019 and the audited balance sheet for the current year and the details of fees
deposited within a month failing which consent would be deemed void.

18. The industry shall abide by orders/ directions issued by Hon’ ble Supreme Court Hon’ ble High Court,
Hon'ble National Green Tribunal, Central Pollution Control Board and U.P Pollution Control Board for

protection and safeguard of environment from time to time.

19. In compliance of the provisions of the Plastic Waste Management Rules 2016 as amended, the industry
shall submit the Extended Producer Responsibility (EPR) for the disposal of Plastic waste generated within a
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month failing which consent would be deemed V(B 5 1
20. The industry should ensure the operation of the air pollution control system (APCS) in such a manner
that the air emission confirms with the standards prescribed under the E.P Act 1986 as amended.
21. The use of Pet coke and Furnace oil as afuel is restricted in compliance of the Hon’ ble Supreme court
order.
22. In compliance of the provisions of the Plastic Waste Management Rules 2016 as amended, the industry
shall submit the Extended Producer Responsibility (EPR) for the disposal of Plastic waste generated within a
month failing which consent would be deemed void.
23. The unit shall install FGD/Alkaline scrubber to control Sox and NOx gaseous emission.
24. The Industry should be operated in such a way so that there is no adverse impact on public and
environment.
25. Unit shall establish Miyawaki forest as per the GO no. 1011/81-7-2021-09(writ)/2016 dated 13.10.2021
of Deptt. of Environment, forest and climate change and BG of Rs. 50,000/- be deposited within a month
time along with the proposal for proposed plantation.
26. Unit shall comply with the CAQM (Commission for Air Quality Management in NCR and Adjoining
Areas) direction no. 53 and 62 and other direction issued time to time regarding use of cleaner fuel.
27. Unit shall comply with the CAQM (Commission for Air Quality Management in NCR and Adjoining
Areas) direction no. 55 regarding DG sets.
28. Unit shall operate and maintain/upgrade the air pollution control device in such manner that emission
should be as per norms prescribed by CAQM.
29. For operation of DG sets during GRAP period unit shall comply with CAQM direction no. 55 and 68.
30. Unit shall submit latest stack monitoring report from NABL approved laboratory within one month.
31. The closure direction issued by Board vide letter no. H 75615/C-1/Jal/G-89/2022 dated 13.05.2022 is
revoked as per the approval of competent authority.
32. Unit shall comply with the order dated 30.01.2020 of Hon’ble NGT in O.A. no. 820/2019 President
Sarvjan Kalyan Vikas Samiti, Ghaziabad Vs State of U.P.
33. Unit shall comply with the order of Hon’ble NGT in Tilak Rgj Adhana & amp; Ors. Vs. State of Uttar
Pradesh, Original Application No. 418/2021 with Original Application No. 447/2021.
34. Unit shall ensure continuous use of mosquitoes, flies repellent and anti-Odor masking agents in the
compost area.
35. Unit shall comply with directions issued by HO vide letter No. H63722/C-1/Jal/G-89/KA. B.No.-
Nikshep/2021, dated 22.07.2021.
36. In compliance to EC imposed by Board, unit has submitted partial amount of Rs. 8.50 Lac against
imposed EC of Ras. 51,56,250/-. Decision on EC representation by Committee constituted at HO for EC
assessment shall bound on Unit and EC shall be deposited within one month after issuing the EC letter
otherwise this consent deemed to be null and void.

CEO
C-1.
Copy to:
Regional Officer, U.P. Pollution Control Board, Ghaziabad.
CEO

C-1.
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Ref. No: 10978/UPPCB/Ghaziabad(UPPCBROYHWM/GHAZIABAD/2019 Dated:
27/04/2020

To,
M/s MODI SUGAR MILLS UNIT OF MODI INDUSTRIES LTD
Modinagar, GHAZIABAD,
Tehsil :Bhojpur
District :GHAZIABAD

Sub :- Authorisation issucd under the
Transboundary Movement) Rules, 201

provisiens of Hazardous and Other Wastes (Management and
6

1. Mumber of autharization and date of issye 10978 and 27/04/2020 .
Reference of application (No. and date) 7100366 and 18/12/2019 .

3 Mr SURENDRA KUMAR SHARMA of M/s MODI SUGAR MILLS UNIT OF MODI
INDUSTRIES LTD is hereby granted an authorization based on the enclosed signed
inspection report for gencration, collection, utilization, storage and disposal or any other use

of us or other wastes or both on the premises situated at within premises .
Dietails of Authorisation
5 No. Category of Hazardous Authorised mode of dispasal Quantity(ton/annum)
Waste as per the Schedules | or recyeling or utilization or
LII and IT1 of these rules (1] ete.
1 Schedule-I, Cat. 21.2 Spent Through TSDF 800 KL/Annum
solvent
. The authorization shall be valid for a petiod of 26/04/2025 from the date of issue of this Ietter

2. The authorization is subject to the tollowing general and

any conditions that need to be imposed over and above general

General Conditions of Authorization -
The suthorised person shall comply with the

1986, and the rules made there under .

specific conditions (please specify

conditions, if any) .

provisions of the Environment {Protection Act,

v The authorisation or its renewal shall be produced for inspection at the request of an officer
authorised by the State Pollution Board

3. The person authorized shall not rent, lend, scll, transfer or otherwise transport the harardoos
and other wastes except what is permitted through this suthorization .

4, Any unauthorized change in personnel, equipment or working conditions as mentioned in the
application by the person authorized shall constitute & breach of his authorisation .

5. The person authorised shall implement Emergency Response Procedure ( ERP) for which this
authorisation is being pranted considering all sitc specific possible scenarios such ag spillages,
leakages, fire etc. and their possible impacts and also carry out mock drill in this regard at
regular interval of time .

. The person authorised shall comply with the provisions outlined in the Central Pollution

Contrel Board guidelines

on Implementing Lizbilities for Env

Handling and Disnoxal of Harardane Wacts aed masobie.

ironmental Damages due to
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;5 It is the duty of the authorised pum353 prior permission of the State Pollution Control
Board to close down the facility .

E. The imported hazardous and other wastes shall be fully insured for transit as well ac for any
accidental oceurrence and its clean-up operation .

g, The record of consumption and fate of the imported hazardous and other wastes shall be
maintained .

10.  The hazardous and other wasie which geis generated during recyeling or reuse or recovery or

pre-processing or utilisation of imported hazardous or other wastes shall be treated and
disposed of as per specific conditions of authorisation .

11, The importer or exporter shall bear the cost of Impart or export and mitigation of damages if
nay

12. An application for the renewal of an authorisation shall be made as laid down under these
Rules .

13.  Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Changes or Central Pollution Control Board from time to
time .

14.  Annual return shall be filed by June 30th for the period ensuring 31st March of the year .

o

B Specific Conditions of Authorization

1. The umit will submit the proof of depositing the requisite processing fees of application in a month
otherwise this authorization will stands automatically cancelled.

2. The wastes must be safely collected in leak proof containers and shall be duly marked in a manner
suitable for handling, storage and transport and the packaging shall be casily visible and be able to
withstand physical conditions and climatic factors. All hazardous waste containers/bags shall be
provided with a general label as given in Form 8. The storage area should be at an isolated spot in
the premises and must be fenced, covered and duly marked,

3. The authorized person/agency shall ensure that no adverse impact on the air, soil and water
including groundwater takes place due to activities for which authorization has been requested.
Cimpmhmsiw safety measures must be followed in handling of wastes and the staff must be

b erly trained,

4. It is brought to your notice that as per the order dated 14.11.2003 passed by the Hon'ble Supreme
Court in W.P. (c) 657 of 1995, no industry covered under Hazardous Waste (Management and
Handling) Rules, 1989 (as amended) shall be allowed to operate without valid authonsation. It is
also provided in the same order that industries which are not complying with the conditions ghall
not be allowed lo operate. Hence in case vou fail to apply for authorisation before its expiry or fails
to comply with conditions of the earlier authorisation issucd to you, closure order shall be issued
against your industry without any further notice.

5. The applicant must file returns on prescribed Form 4 along with a compliance report of this letter.
¥ou should also maintain records on Form-3 and present it to Board's inspecting officials,

6. In case of occurrence of an accident, complete details on Form-11 must be sent to LI.P. Pollution
Control Board at the earliest along with details of miti gative and remedial measures taken,

7. It is also the mandatory duty of the occupier of industry as well as operator of a facility to develop
suitable waste treatment and disposal facility and the design of the facility must be approved by the
Board. Details along with the project report must be sent in this regard within fifteen days of receipt
of this letter, otherwise the industry shall become member of a common TRIYF and the s,
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present at this TSDF. The proof of valid mm&ﬁé‘hf’ TSDF along with proof of disposal of
hazardous waste to TSDF shall be sent to UP. Follution Control Board within three months.

8. The authorised person shall not receive, collect, or store any hazardous waste from any
unauthorised occupier or generator of hazardous waslcs. In case any hazardous wastes is sold to any
other reprocessing unit it must be ensured that such unit is fully complying with environmental
requirements and has a valid authorisation of the Board.
%. In no case any hazardous wastes shall be disposed off on land, in any drain or stream. Al
spillages of hazardous chemicals, used containers of hazardous chemicals such as flammable,
corrosive, explosive and toxic nature must be safely collected and stored. Non-compatible wastes
must be suitably and safely handled.
10. Proposal regarding waste minimization and reuse of wastes must be sent, Details of any
recovery/ reuse system must be sent within two months,
11. It is within the powers and functions of the UP. Pollution Control Board to suspend/ cancel the
authorization issued under the Rule- 6(2) of The Hazardous and Other Wastes (Management and
Transboundary Movement) Rules. 2016,
12. The stored waste shall not be taken out of the storage area except with the written permission of
t*State Pollution Control Board in this regard,
1. You are directed to display online data outside the main factory gate with regards 1o guantity and
nature of hazardous chemicals being handled in the plant including waste water and air emissions
and solid hazardous waste generated within the factory premises. Necessary compliance should be
sent within fifteen days of receipt of this letter.
14. It is the mandatory duty of the authorised person to comply with the guideline for transportation
of hazardous waste in accordance with Rule 18 of The Hazardous and Other Wastes (Management
and Transboundary Movement) Rules, 2016. Guidelines in this regard have been issued by Central
Pollution Control Board from time to time,
I5. You are directed to provide the complete details regarding the quantity of hazardous waste stored
in the factory premises within a month.
16. You are directed to provide all hazardous waste generated in the factory to any TSDF operating
in the state for the treatment and disposal and send the compliance report to the UP. Pollution
Control Board at the earliest,
1’ Status report of hazardous waste stored in premises available storage capacity and future action
., for permanent safe disposal of hazardous waste shall be submitted within one month. .
18. Ground water monitoring report of premises shall be submitted within one month,
I3, Industry will follow the various provisions of the Hazardous and Other Wastes (Management
and Transboundary Movement) Rules, 2016,
( Authorized Signatory )
Ashok Doty vigned by

* kit B T

Kuamar Troari Bae sanssa)

UTTAR PRADESH POLLUTION CONTROL BOARD

Copy to: To the Regional Officer. U.F.Follution Control Board, Ghaziabad for information and

necessary action , Mshok | Cursatiy
Kumar ‘e
" - il 3 moR B

CEOV/EE, I/C Circle ™" // onia
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fipi VIOdT SUZAT VIS, MivUinagas

Treated Water Transfer from Storage Lagoon to Sugar Mill
Record of Sugar Effluent Treatment Plant

Crushing Season 2022 2023%

Final Initial Total Waler
P Feading Reading Transfer in Signature Remark
24 Hours |
l6n 2022| 254 a6 254 M

Moz,

In|2033-|  gol 254 347 M?

18luj2e22| 1213 Gol 612 MP
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Y ~ Modi Sugar MilIS, Modinagar
Treated Water Transfer from Storage Lagoon to Sugar Mill
Record of Sugar Efflugnt Treatment Plant
Crushing Season 2082- 2023
Final Initiai " Total Water
Date Reading Reading Transfer in Signature Remark
24 Hours
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Modi Sugar Mills, Modinagar
Treated Water Transfer from Storage Lagoon to Sugar Mill
Record of Sugar Effluent Treatment Plant
Crushing Season 2071- 2023
Date Reading | Readng | Toneterin | Swnalwe | Remark
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Modi Sugar Mills, Modinagar
Treated Water Transfer from Storage Lagoon to Sugar Mill
Record of Sugar Effluent Treatment Plant
Crushing Season 202)- 2013
Final Initizl Total W,
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24 Hours
o) Ii\l-t:‘;\.l 1ol \ pozb L1 ol 1'-1-5 f-;'nr;q”“a‘lﬂ
oy
nﬂ]mllnﬁi |Dq:‘—ﬁ oM 3L qu L &N
Aot
: 3
oYohors|135C | 1939 | hagm g
AT

| 9}!1{1@11

1704 11356 | 344v "E’“j_~

inlasra | 12102 104 489 | wad
12l1x [-14”- |25 3-Q |2193 382 m3
Al
I3/1
Il,rlnu.. 13ald 125 48 483 %

Eignéwﬂ of La?hﬂf‘ﬂl'ﬂe

(EO.)



395 e

=g

Modi Sugar Mills, Modinagar

Treated Water Transfer from Storage Lagoon to Sugar Mill
Record of Sugar Effluent Treatment Plant
Crushing Season 20- 2003
: I
D H:-E”-I-Ij?.ll‘lg H-Lﬂgﬂg ﬁmﬁl:r Signature Remark
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Modi Sugar Mills, Modinagar

Treated Water Transfer from Storage Lagoon to Sugar Mill
Record of Sugar Effluent Treatment Plant
Crushing Season 2002 2003,

Final Initial Total Water :
Ciste Reading Reading Transfer in Signature Remark
24 Hours
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Modi Sugar Mills, Modinagar
Treated Water Transfer from Storage Lagoon to Sugar Mill
Record of Sugar Effluent Treatment Plant
Crushing Season 2012- 2005
Data H::L'T:,Ig EIE'E'?‘E ﬁﬁmr signature Remark
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Modi Sugar Mills, Modinagar
Treated Water Transfer from 5torage Lagoon to Sugar Mill
Record of Sugar Effluent Treatment Plant
Crushing Season 204220 2.2
Date RE:;I:'IQ HL”;ZT:@ F?ﬁsmfﬁ Signature Remark
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‘Modi Sugar Mills, Modinagar

Treated Water Transfer from Storage Lagoon to Sugar Mill

Record of Sugar Effluent Treatment Plant
Crushing Season 2022 2013
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Modi Sugar Mills, Modinagar
Treated Water Transfer from Storage Lagoon to Sugar Mill
Record of Sugar Effluent Treatment Plant
Crushing Season 2002- 200%
Final Initial Total Wa .
Date Reading H:ﬂdhg oy Signature Remark
24 Hours
Bizs: | #ILT[2flg- | ST c%
A3 | 3061 | 2069 | 592 M| ped
lﬂ[ﬂrfzﬂﬁ 2ldpr_ | 22| (Hrr @g
210 2033 1043 3401 cal m Hﬂ-ﬁ,)
220023 | 32555 | 32045 | gpam @@
Sl
ﬂ:}JﬂrJﬂ- 33187 32533 ﬁfg:.;rr‘ %{
1 :ﬁ\"
2lps (33895 | 231B] (89 Ka%m
(_—PF""L-

|
i
-
Signdilre of Lab Incharge
EO)




401

Record of Sugar Effluent Treatment Plant

Modi Sugar Mills, Modinagar
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‘Modi Sugar Mills, Modinagar
Treated Water Transfer from Storage Lagoon to Sugar Mill
Record of Sugar Effluent Treatment Plant
Crushing Season 202 2023
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Record of Sugar Effluent Treatment Plant
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Date E:;T;g RE;EI?:}Q Tria;y;tﬂ Signature Remark
24 Hours
glzlas | 47TV | Aeeq Bliwi é‘E’
"-’1]1-'3 3 H19( 47187 ST %
olajas 4233 | H943 40722/ %_,_: >
e
W 4277 4~ 42370 | 4etrlly | |
12)2]3 3 43222 | 42774 $48m7/ p %

96



*  MODI SUGA_R@&,LS, MODINA

97 =&
GAR

LOG BOOK FOR U{ﬁRIDUS FIDWMETEHS - SEASON 2021- 200=

1.l‘:]':E- RUAR {-Jn3y

FISHIZER TURBINE COOLING POWER TURBINE CODLING
Date REMARKS | Sicay,
ENET1AL FIMAL WaTEA iEdITrAL FINAL WATER

READING | READING | METER'/DAT | KEAGING | READING | METER'/DAY y

Dred3e33 (22782 242L9 | YBT  [4Sasallecial 1380 &
o) 03303334309 | 2S160| 89) | N6662]Y4T79Y) | 1219 1 &
03 93073325 )60|25790 &30 [Y19Y) | Y9200 1259 &
bY-03303[25798 26233 Y43 [Y9204 SOYT| 1219 L4
VS 33 26332 2679S] S )2 |S0Yg] Sieaq 1219 &
NG 01 YA 2GS 277y 9977 | S35 Sa859 122 %

303303 | 27792 2896 Joxo |55 SYotd [1gc

e g m T A .
Yoy 23| 29653 Besay| Gl [S5206(SEH /216 s
503 >e3| D05 o534 | 9371 |SEHIMS 161 | 1139 Hg:_.
= P ‘ i 331 o | i =

] o2 po23 | 21534 | 32551 | Jeas 1S ;}%E;EE T 2

Z3kol| |o49 |gades

j2-03. 2003 | 32557 e .
%03 2033|2608 _ -
___.____,_.—-"

[ =8

._-_-_-_-‘_-_-____________.—'-"

.———-—-'-_'_-_'_._Ffl

_.—————"'_'_._'_'_-_-.J‘

-___._________.-—""";

] ] e
_.-—-—-—'_'d_._._f-. .

-

_.—-—'—'_—"-._F'_FF'. |

_.—-—P'_"_'d_.’; |




KECRh¥IENDAT
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Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023
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ANNEXURE R-6

Digha = n.sllu:l.':l-ﬂll

j Rasadis Limilz a5 per
"-IS:I Paramsters Limit picdhad Spnatura Remarks
It Equalization | Primary |Anasrobic | Asration Fimal
Crutlat Ciutlel Dulsl Dulst Llulet
“ g
o] e $ wod
Bandh
1
2. | Temperature o 3o IHCLI0°C “u,:l_-_';, .
3. | pH &6 ssaspH |
Chemizal Coygen 316 250 mgil
% | Demand . M :
5| mDisoled | wgn [2070 2100mgl | o
ifs
6. | Sulphates Mg/l
s Biochemical 30 Mol
" | Ouygen Demand
8 TeAal Suspenoed 30 Mgil
" | - Golids

(operrieSample, taken &N 10:00 Am
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant

Crushing Season - 2022 - 2023 Date - nlulasas
|
Paramaters Unit Results l.iri;?ﬂw Signatlwre | Remarks
Enualizati Anaerabic | Aerab
Iniet | =Gt | s [ i’
Li Pale-

Colour Ef:::_ Velioi \-'-F::E
Temperaiure v |35 212 A | ik,
pH 69| 9y 5.56.5 pH “mf.j'
Chemical Cigygen 250
Shoiues Mgl |3eo| 2160 mol | Lk
Total Dissolved a10| 1790 2400 mgiL "35 l
Solids il B {
Sulphates Mg/l
Biochamical 30 Mo/l
Daygen Demand
Total Suspended 30 Mgl
Solids

e
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Modi Sugar Mills, Modinagar
Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023 Date - ©5 |1 [2833-
|
; Resulls Limits
jl Paramelers Linit GP&HE Signature | Remarks
3 Iniet | EGualization | Primary | Anaerobic | Asralion Final
Oiutlet Ohilat Duthst el Outhed
Light Pale. Light | Bavan | clec | clean
i Wi B Vellold | yelbd | glack | woabt | wabn wsih
2. | Temperature "C 36 33 21 29 28 a7-5 | ascyoc m
<l it 72| 97 | @8 | 13 | 109 | 81T | ssesm | el
i mirﬁl Onygen | o (2800 | aygoe 7160 | loyd 220 a8 260 mgiL ,r.a.l:_li,‘),
Total Dissalved [276| e | I0/D | 2100 :

3 S mgn |2r1e | 195 | fuao mal | a2
& | Sulphates Mall i
7 | Biocemical 30 Mg/l
"| Coeygen Demand
" Total Suspended 30 Mg
A ot [

DD H L—
g8 L 55 | 48 e u[’ﬁ'; )

Sk N
Tl Sample -laken &n [2loo pm
8 nu-'L:h"‘Inm;tgn
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant

Crushing Season - 2022 - 2023
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Date - o&[n| 2632

5. Parameters L'nit Results Limits
i & n EF&HF Eignature Farrarks
niet | EGuslization | Primary | Anaerobic | Asration | Final
Cullet % Chutlet Chuthed Crulle =
WAool pq e b Broun | cleas. | Clean
T | Cootousr Black |  yene® | vere®| Black | ot po
2 | Temperature v &7 3s 3y 20 a7 264 | 3s'ceio'c s
| 5 pH ‘T'D E}E E'rl =1:5 "l-'? E*H 5,5.8,5pH H‘Mﬁ'

Chemical i
o | S Oxygen | o |3Uye | 2730 2000 | 200 =¥ 16 250 mgiL Aol

Total Dissolved 23x0| 2loD | 730 l62o 1330 | 39 | 2100mglL
5. Saiids '_MEIL = - a3 y b LkD"éP = -
6. | Sulphates Mgl

Biochemical 30
7 Dxygen Demand ey
g | Total Suspended 30 MgiL

‘| Sobkds
2960 ML
g | ML d ! "wﬁﬁ" 8
1260 Mg L

MIVES  Cample -faken on loloo At
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant

Crushing Seasan - 2022 - 2023 Date - a7[1[2033
J :-; Ferameiers Unk Results Li""él;;ﬂf Signature Remarks
Inlet | EQualization | Primary | Anaerobic | Aeration |  Final
Bk Chutlet Owurtied Olutiod Cutlst Outlat
9 Pale Pele Boodn | cleah. | ol

1| Colour Baedn|  yeliod ) Rlack Aetn #ﬂ‘fjr" )
2. | Temgerature y 40 37 4 20 27 267 | ssoaidc | ik
3| pH | @5 | &6 [ T2 | B0 | 8N | gsasen| b

Chemical Cygen 380 | agén 2U6e | 1360 400 oy 250 mgiL
“| pemand Mol " '-""ll'

Total Dissoived o 1 IS0 278 987 | 2100 mgi W
3 R Mgl |2170 | 198 T30 ) et
E | Sulphales MoiL
;| Bioehemical 30 MgiL

| Oxygen Demand
g | Total Suspended 30 MglL
Y| Sodds
Ap b RAD | L n
E_ ML-‘:-" _':I'E g[ 1u_i’ r
—_— : 2360 TCIE '

MLVSE  Contpusite Sample  -taken 8N Jiloo Am 4l

Sigréfjure of Lab incharge
EC)
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Daily Analysis Report of Effluent Treatment Plant

Crushing Season - 2022 - 2023 D -0 11305~
IE: Earamaters Linit Resufls Lir'rlil‘.ﬁl “: E“r Signature Risrrearks
inlet | Equalization | Primary | Anaerobic | Asration Final
Cluthat Outlet Qutlet Oudlet Cublet
BrolH  Pale. Pale Raon | clean | Cleah
1| Colour Black, Yellaw Yellaw Black, wally HUJ_%}
2. | Temparature T B ag 33 3| 8 | a1 35010 p.ﬂ;‘,ifr
Sl 4.3 9,9 a8 T3 18 | 113 | ssespH ﬂﬂ'&
2 gnﬂmlcd Dneygen mgil | 376D 334D 1aYyo | 1280 EYo |3 250 mgil. 1..'-.“':5'
Total Dissalved 250 0 l
4 Mg 1330 190 163D (HY3o | |25 1% 2100 mgiL 1,‘,5:-,3};
b. | Sulphates Mgyl
Biochamical
L Choygen Demand A
Total 5 ad
&| 30 Mgil
" RAL 5_& REDE_I M%ll‘_ “_fl.;lh,.
MVSS, (ompoiile Cample taKen sn oloo pm 2980 Mg L

MEWE

[E.0)]
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Modi Sugar Mills, Modinagar

411

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2032 - 2023

104

M_aﬁil |J.'.‘I-ﬂ-}1-

g Paramatars Linit Resulta Uﬂﬁz&ﬁ" Signature Ramarks
Mo
inlet | Equalkzation | Frimary Anaerobic | Asration Fanal
| 3:1“ Cluthat Cutlst Cutliat Diutied
Baadh £ Fale. Broitk | Sleax. | cleah. ]
1.| Golour Rack | yelled yello | Black | walit | wdlh }m'yf:,. -
2.| Temparsturs "C 40 | 37 3y 34 an 2 WELN'EC | (a0
a| oH 1-3 9.9 H-8 T2 -8 T-79 | ssespH .(.;J;B.
* ﬂema-uil Ooygen | wgn |48 3eb0 Yoo Hao | 480 96 250 mgil ,_wJ‘_:"’:.
3| paiesohed | wga [2570]  3jeo | 832 | [a2e | 1o%0 | 974 | 2100men | e
B.| Sulphates Mgl
7 | Biochemical
"] Oweygen Demand 30 MgiL
Tolsd Sy dhave]
8| Soligs e 30 MgiL
g.| ML3S | 3600 g L. -
MLYSS  (oapotife SamPle. faken o ollos P 2520 g i

:?}JHS '_JL'
Figniplure of Lab Incharge

0]



412 e
Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant

Crushing Season - 2022 - 2023 Date: - [o] 112033
5| Paameters Unit Resuits Limils &5 P&F | cianahre | Remarks
Mo CPee
Inlet | EQualization | Primary |Anaerobic | Aeration Final
Cutlet Dutlet | Outiet | Outist | Outhet e
Brodh  Pale Pale. | Plack | Ciear | clean :

1| Goo Bock | Yelod | yene® | preon | gt | welin Wl '
2 | Temparature - 38 3y = b B Ao 53 2y IE'Ce10' 1,,\1}5:'_:3\'
) 66| 92 | 83 | 13 |7& | 973 | ssesp | e
o | Cremical Oxygen | pooy | 43op| 3yye | 2720 | 1680 | Hod | 144 | 250men “ugx

Total Demsolved o 130 A58 [
e Mgl |2B%0| 276 189 133 ! 1630 | 2100mglL | el -
# | Sulphales Mg/l

Biochemical
J Orygan Demand 30 Mg

Total Suspended
b1 Solios i g 1

140 Mg iL
o [MLss 3 3 o,
[

I Mvss 1832 ML

(cmposite Samble 4eken &0 [o.oo AL T Y



Modi Sugar Mills, Modinagar

413

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

Date - 14]11] 2023

-

5| Parametars Unit Resully Limds a2 Pe’ | Signatwe | Remarks
N
Egqualization | Primary | Anaerobic | Aeratio Fimal
"F‘“' Outet | Outiet | Outet | Ouiet | Outet
Black, | Black, Pale Bopon | cleah | clean.
1. | Golow Badidh| Roputry Ve | ol Bk Lot wefer .'jp&-)
2 | Temperature e | 39 A4 39 an 77 old sc10'C ,r;..o-_:'fl
3| pH Tl @5 | 84| 94| 7.6 | 762 | ssesen | wh
Chemical Oxygen U ;
i gL MO 3920 | 2eyo IBYo | GuUD | [&b 250mgl | 0%
Tﬂmmm ] %
q e Mgl |2120 | 1990 183 l630| 1350 | o090 | 2100 mg s
6| Sulphates MgiL
Binchemical
i Cocygen Demand 9 Ngh.
Tatal 5
o - %0 Mgl
o [MLSS 3560 T
1o Mlvss Sample  42Ken ON |2!00 pm, 18114

1
A““"Q’
Sigaetura of Lab roe
0]
[
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Modi Sugar Mills, Modinagar

414

Daily Analysis Report of Effluent Treatment Plant

Crushing Season - 2022 - 2023 iate - 12] 11| 3023-
5 Parameters Unit Results Limis. 25 PEF | cionahure Remarks
s CPCH
injet | EQusitzation | Primary |Anaerobic | Asration | Final
o Chtlet Outel | Ouet | Outler Chutlet
LI Pale.s Pt Buodhy |l | o lead.
L2 g B00n | Vel | yelol | glack | wall | patm M
7 | Temperature w 40 a5 33 3l ab 26 IS0 \_,l.p;','ﬂ
il pH al Rl Ga B é 15 6 | 1713 | s5B5pH \JP"J}"
k!
4 Emlﬂmﬂn Mg |39 3280 | 2330 | 1360 | G40 (Bl 250mgh | ooty
Total Dissolved X
51 aouds Mgl | 17ae| 2270 2660 | (T30 a0 | [eY0 | 2100mgn | | 4o
6 | Suiphates hgiL
Biochemical
T Ohoypen Demand 30 Mot
Tola! Sampended
) vt 30 Mgl
N (VT 3440 Mg L 1.5:55_ |
L
I MLUSS Py Lo R ML

Comfutile Lample Aniten en 0ll0n FIn

e

[EQ]
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415
Modi Sugar Mills, Modinagar

Daily Analysis Report of Efffluent Treatment Plant

Crushing Season - 2022 - 2023 pate - [3/11[re32
5 Faramelers Linit Resulls Limits 25 per signature Remaks
Ma CPCE
Equalization | Prmary | Anaerbic | Aeratio Final
o TF‘E.M Oullet | Gutist | Outist | Ouliet
Light e Pale | Feooh | clem | clens \
s S Brodn) Velo® | vehoR | gack | waln | coxli e
2 | Temperature b > as A 30 Bl £ pie] IECL10C 1~r_,,_c.’«:’,,\'f'fbg
3| p 67| 4 | B |9 | s | T6B | ssasen | o>
Chemical Owygen R0
4| ooy Mgl |3 560 | 2Boe|l Nao| 4o | L | 2somen \:.»“5'
Toral Dissolved 50 b . ”
R e Mo |2 1690 | I5anf [352| (U] 1210 | 200men | P
£ | Suphates MagiL
Biochemical
" | Oxygen Demang HrMg.
Tekal Suspended
| eokds 30 Mgl
3360 Mg Ut
g |HILLS
W -
Ir Mwss Sample Hdaken 0h g prloopm I5R1a Hallii' L;ﬂ-r
Si nlethd'rlrgn
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416 109

Modi Sugar Mills, Modinagar
Daily Analysis Report of Effluent Treatment Plant

Crushing Season - 2022 - 2023 Date - |4|11]2022
5, Paramslers Lnit Results Limile a8 per Signalure Remarks
Ne. CPCB
et | EQUalizaton | Primary | Anasrobic | Aeration Final
b Tt %_,mlu L:IJI.L? Outhet |  Outlet Qutlet =
ale. i B Cleah. | #leed, .

1.| Colour Bk | Yelod | vefo| piack | eoall | woaliy A
2| Temperature c |31 | 34 33 | 30 | 37 | 26 | swesic | wede
3| pH 1.3 q.6 a1 13 719 T-9% | ssaspH »1"9‘['

Chemical Crygen Apon o
] oot Mgil 220 1920 | Joyo | 48 =3 250 mgiL nﬁﬂ’f’l"
P “ﬁ“‘mﬂ“"""“ Mg |2e2e| (8e [1580 | Wo| 1276 2460 | 2100mpn
.| Sulphates Mgl

Bicchemical
T Cwpgen Demand it

Total Suspended
8| Zokds 30 Mol
" e

i*
Is MLyss 5 B Mg lL

(nporite Sample  dalen on o9 0o Am S oLt charye
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Modi Sugar Mills, Modinagar
Daily Analysis Report of Effluent Treatment Plant

Grushing Season - 2022 - 2023 ain - 151112023~
nﬂc} Paramaters Linit Results L%W Signature | Femarks
Equalizafion | Primary | Ansemhic | Asrstion Final

E""“ " Outle! Oulel | Ouiet | Oullet | Outiet
#00h  Pales Pales Bredn | e | creahe :
1.| Colour Black.| ol yelod | ook | oalit | gt \m,’fbf'
2 | Temperature 'c 43 | =% 3% 3 24 28 ICL10°C 'r*“'-‘f!'f'
3| pH b9 g 82 | T | 1 |6 | ssaseH | gt
o | CremicalOnygen| w3760 2uge | asue | ppao | eve | 126 250 mgh |
Total Dissolved an il (¥ Fa
g T Mgl | 4o 3 | I8 | 1196 | jele | 2100 mgL gp/*}q
B | Sulphales Mo/l
Binchemical
7 EI'I1I|]EE aﬂm
g Eﬂﬁmndﬂd a0 Mgl
o | MLSS 3200 Mg lL | e
:
1o Hluss Sample telcen on oo Am 2320 g L

Signatyre of Lab Incharge
[EO]



Modi Sugar Mills, Modinagar

418

Daily Analysis Report of Effluent Treatment Plant

Crushing Season - 2022 - 2023

pste - [gfif2013-

i Parameters Uniit Hasults ”"EEESEW Bignalure | Remarks
o [Enstion | oy [P g | i

= k| o | ] | | ] |

2. | Terperature b+ 4 a5 B3 31 3o a9 35°C10°C q,j.orﬁ'

3| pH TE | S | 8 13 | 7.8 | 178 | ssespn | et

A mﬂ'ﬂﬂﬂ“ Mgl [4je0 | 2520 | 2840 | 1440 | Hoo | Wy 250 mgiL uﬁfi"

5| DuaDosohed | ygr |2430) DoVo | 1630 | S0 [ p13e | [oBd | 2t00mon | 0

f | Sulphales MgiL

] m 30 MgiL

8 mfﬁpmdud 30 MalL

9. | MLLS 3180 Mg L q;i,- E
I Muss  Sample  {aken eh ol:0o pm pLp L Mgl \

i of Lab Incha

[E.Q.

T
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Modi Sugar Mills, Modinagar

419

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

ate- [7]11] 2032

5| Parameters Unit Results Lini;g:ﬁpﬂ Signalure | Remarks
W
Inlat | Eouaizatien | Primary | Anaercbic | Asration Final
Ctiat Ourtlet Ciusthat DOufat Dl
Blak} Pale Dales | Ramdr| ClPak] cleas )
S B0 Yelo® | vellwd| pack | wdlin| s, il
P [ T— e |28 1 3y as | 28 | 2g | sseuce \Jﬂ:'-li"‘
3| pi es| 93 | 85 | 9y | T8 [ T6Y | ssasen | wh
s | Ghemical Ciygen | pgn. | 4400 3340 | 2800| 1200 | 560 [ 128 | 2s0men »U'i’v
Todal Dissobred
3 fariniag Mgl | 2398 270 | JA4D | 1790| 1Ydo| [oud | 2100 mgL a-'-“gi'
5 | Suphates MafL
Baochemsca
; Owypen Demand 30 Mo
g | ol Suspended 30 Mgll
a | MLES 3680 kg (L
b - “ﬂ&" r\
*HLess Sample +taken o1 04' 00 Am PRI MglL \sL
— -

of Lab incharge
[E.0]
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420 e
Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant

Crushing Season - 2022 - 2023 Date - (8112022
ri Parametars Unit Resuts '-""E:EEH“" Signature | Remarks
inlet | Egualization | Primary | Anaerobic | Aeration Final 3
Citlet Chuthet Dutlet Cutlet Crutlet
lght | Pale Light | Beeoh | clean. | clead :
i pyoar  ello®d | vened| Black | jatin | padis w2
2 | Temperature e |37 A4 50 A0 27 26 0T I.A”“L:%’
a| pH 6 q.) A T2 1S |75 5585 pH \-"'ﬁ}-}fj'
X Em Onveen| mgi. | 38y] 2960 | 2330| deo | 240 | foy | 2omen | et
Tolal Dissohved -
5 Mgl |2530| 2480 ITo0 | 1380 | lo6o | 845 | 2100mel \,;_of:ilf
8| Sulphates Mail
Biopchemical
B e i 10 Mgll
Tetal Suspended
8| Soids e
8 | MLgs J 3600 MafL J
I
Is Hivss  Sample —Aaken on 0900 A pIST '

H,f.t,-r
uuﬂminm:rgt

[EQ]



Modi Sugar Mills, Modinagar

421

Daily Analysis Report of Effluent Treatment Plant

Crushing Season - 2022 - 2023 Bate - 9111 [2222
ARl e FARS Hiihce | Senstre | Remadcs |
| | Py Troeme it | 0
+ | caau s R R BT o
o Taameniiich " a7 a5 - Gy 18 Aan ~ g 2 35'Ce10°C M.C*_,'?L
2l s ¢ @ 9.2 a.g T3 To6 | 188 | s585pH et
o ﬂﬂ:fjl OEygen | g | <4248 gomp 2480 | |26 400 2o 250 mgiL H.ﬂ:far
: E:;Eim Mol |21a5| 1938 M6e | 1&Yyn loeb | ATE | 2100 mgi u,:::.&,
6. | Sulphaies Mgl
| B o
8 Eﬁfugmd 30 Mgl
% P 1360 gl | e
1. MLUSS, 1587 R

(omyogile Sample  —tafen

HGIL
re of Lab ncharge

O]
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Modi Sugar Mills, Modinagar

422

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

Diate - Jnful A

Hsé Parameters Unit Results ””E;E‘EW Signature | Remarks
Equalizat Primary | Anaerobic | Aeration Final
::11- Oset | Outet | Ouet | Ouel | Oudlel
fu e Light | Broim| cear.| cleas "
o, i Broory  Neliold | vejpead |  Black | et | weddn s
2 | Temparature " e =] 37 T 23 20 28 IS CL10C “5,-5[
3| ot 65| 92 | & | 1o | 7.8| 172 | ssesm vps,
. mlrf:ﬂxmn Mgl |393p| 2720 | 2080 120 | 320 126 | 250mgl “9.:5
Total Dissolved
6] o Mgl (2298 oeSe | 1870 | I6Ro | 1292 | loco | 2i00mgh w/,;ﬁ,
8| Sulphates MgiL
RS
& Deygen Demand ) Mol
Total Sus
b 30 MglL
8| MLSS 3320 MyfL | e
v ML ss Sample 4aken en 02100PM 2550Y HalL
) raquaT:l.ndwga

[EQ]
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant

Crushing Season - 2022 - 2023 Date - 21|22 *
S ; |
|
:: Pargmelens Unit Resulls l me'l;%w Signature Remarks |
inley | ESualzation | Primary | Anaesobic | Aeration Final
s‘ld: Chlet Cullet Ohutlet Clutiet Ouithel {
L4 Pale. lightr | Brewn| clean.| clews. '
e o Baowr|  Yello® | Yello®| Black| el | e A |
: |
2 | Tempersure 'c dh] 47 A% 3% 29 a7 as‘cro'c ,,_‘_{_{,j]_
1| pH & & q4 8.8 T3 T 171 55.85pH \’LL,LEE
Chemical Oxygen :
gl A Mgl 3600 330 | 2op0 | B00 | 240 | B8 | omet | o |
Total Crssohred |
& [ty Ml ‘Erﬁﬂ ‘_lua‘ﬂ IE‘l‘{_E 1570 q8c | Héo 2109 mglt. auc !E 1 .
5 | Sulphates ML
Bipchemical
! Oygen Demand gL E J'
Tode Suspended |
% | Sabts a0 Mgl |
o | MLes 24do ’“‘“31'L : \
vl

3o HLYSS Sample 4oken en |i'op Am 2660 gL W
Sagral nfLan;:h:rga

[EQ!




Modi Sugar Mills, Modinagar

424

Daily Analysis Report of Efluent Treatment Plant
Crushing Seasan - 2032 - 2025

ﬂnla-:-1||r|:: o2

117

- Pammeters iUtndt Rezulls Limits & per | o Rmarks
= ; CRCB - e
et | ERet | vt | et | "
Light | Pale. Lighl | Becah| cleak :
1| o 8 Yellods | ellod | Black | walhy woth
2. | Temparatine g - 3 25 34 - ] a9 5'Ce10°C \-'Pﬁﬁ-
3| pH 7.0 q.5 89 3 | 35 ssa5pH | et
A g;’:ﬁum MgL |3200 2gep | 2160 Tao| l&o 250 mgiL H,bﬁgr_'
Tolal Dissalved 0 (s} 320
9 s g | 2oH 67 3 o q60 2100 mgi. *“55"
& | Sulphates Mg/l
Biochemical
¥ Oxygen Demandg 30 Mot
Todal Suspended
5] 30 MglL
g, | MLLE 3400 Mg L W
o |
MW 3 264D

(ospatelample t=ken en 300 pm

m,ﬁlrr_, g
Sigriature of LAk Inchange
[EQ)
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant

Crushing Season - 2022 - 2023

118

Date - 23| 1| 2022,

8| Perameters Ui Resums Limie 28 par | g | Remarks
ol Br@Eme cpCa
inlet | Equalization | Primary | Anaerchic | Aeration Final
Cutlat _Owtiet Outhat Clutiet Cutlat
Light | Pale. Pale | Pesn| clemn | cesn -
1 Nl Brown| ellod | elo®| Black | ol | walhs W
2 | Temperatre c: |30 | 286 | ax | 29 283 | 35Calc | a0,
1| oM G| 92 | @9 | x| T | TET | seesm | e
4 mﬂ' Orygen | on  [24Yyn| 2000 Jd4pe | lo4o | 328 ¢ 250 mglL \m;:lflr"
Todal Dissclved .
T s Mgl [2130] 840 1S90 | 120 989 877 | 200men | ik
£ | Sulphales higiL
Biochemical
"| Oxygen Demand 30 Mgl
g | Teaml Suspended 30 Mg'L
g | MLSS 3440 MgfL “”55”
Jo Mives Sample Aaken on oo Am 25012 MgIL
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

.i,. Paramelas Unit Resuits LI".E‘B}EBEH Signature Remarks
Equalization | Primary | Anaerobic | Asration Final
L":"“ Outlet Outlet fﬂm Outhet Outlet =
kL Pale (fgh | Baodn | cleah- | cleak- )
L] B Brocnf  Yello@| Yellod| Black | pjabr Ldafay Wtk
2 | Temperature L 39 Ic 33 20 a8 |34 I5'CL10°C M
3| pH -1 q*ﬁ: &'1 VL 1.5 Te= 5.5-8.5 pH M
Chamical (ygen | .
[ Bhascivion Mgl | 3660 2640 1920 | &40 | Ie0 6 2s0mgl |yt
Tekal Dissolved 0
3 [y mg |IT30 | |&6 1430 | 1080 | 820 | 114G | 2100mel | 08
6. | Sulphates MgiL
Biochemical
’ Owygen Demand 30 MglL
Totai Suspendad
] 30 Mgl
o | MLSS Abon Mg L uﬁ*ﬁv’
de MLyss Sample taken on Intoo Am A3t

HE]L
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

Igi. Faramaters Unit Fesults L'“";E‘EP" Signature | Remarks
inieg | EAuaszation | Primary |Anserobic | Aeration | Final
ol L e | | o y
B ¥} o | fdeah. | £leal
1. | Colowr Baodr)  Yeljodd '-farlnfﬁl lack, | wadis | palin \‘-“"ﬁ"’
3 | Temperature o |38 3e a3 a) g 287 | sestre | i
3| o €8 9-0 B2 | 32 | 7B | 176 | ssaspn w}/‘
i mlﬂwn mgL | dlan| 2980 | 2080 | geo | 220 | |0y 250 malL \«W’L
5| paiDesoed | w1 |20Y0| |790 | 1622 | 1§D 997 | 81% | 2100 mgt WJI/
6| Sulphates Mgl
g m"“t‘;ﬂn Ly 30 Mgl
Total Suspended
81 Solide 30 MaL
5. | MLSS 3640 ML | s r
p
b Hives Samble feken on DiooPH. PR M 'y
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 . 2023

121

oate - 26[1[2232

|
s Paramesers Unit Resuls r“"@;&"‘" Signalure | Remarks
Inet Equalization | Primary | Anaerobic | Asration Final
Dutlet Outiel | Outiet | Oullet | Outlet
= Fooon|  fele Pale: | Beo®h | clear. | clean
1. el Black.|  Yellod Yelip | Black | Wadllv | taaied “ﬂ&‘
2. | Temperature " 40 36 33 32 29 T | sseaoe |
3| pH £ q.8 3 -1 Té& |10 | ss85pH Uﬁgr.
. E;:::uamwm Mg |[<l6n| 3528 | 2566 | & 400 | 2D EﬁﬂmnfL! mf;h.a
5| mmlEsehed | mgr |2440| 270 [ 1640 | IS0 | 9S00 | 749 | 2100men | el
6 | Sulphates Mgil
7 Bir-chemli]?mm 30 Mgil
Total 5 desc
| S 30 MgiL
8| Mess 268 vyl ‘*’ﬁ}"
;
Lo Mwss  Samble taken on joiop Am K MgiL
v
igndure of Lab Incharge

[EQ]




Modi Sugar Mills, Modinagar

429

Daily Analysis Report of Effluent Treatment Plant

Crushing Season - 2022 - 2023

Dw-ﬂ"!f”]lﬂﬂ'

i Results Limid
r%:. Parameters Uit C;E’EPE' Slgnature Ramarks
et | Eaualization | Primary | Anaerobic | Aeration | Final !
- Quitiet Outiet | Outiet | Outlet | Outlet
20 Pale File] Boaedh| flear.| reak. 3
o) R Bl velle®d | veloR| Black | pelin | el
2 | Temperature 'c 29 27 i 33 19 283 | asciie’c U"ﬁ"
3| eH 9| 4.8 49| T2 | 76 | 16 | ssespn | e
Chemical Oxygen
" e Mgl |3840| 304D | 2320 | (440 | &YYo | 136 | 2s0mpL ,,(gﬁ_
Total Dissolved 3o Axo
8 Bt MgiL | 1950 670 1Y i lo%e| Q87 | 2100mon | e
€ | Sulphates MgiL
Baachermscal
" | Oxygen Demand i
g ‘Iﬁ:ﬁﬂmp&nd&d 30 Mg/l
g | MLES LA Mgl e
SLample taken 6N 61100PTM W 2600 el
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Modi Sugar Mills, Modinagar

430

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

Date - 28]11|2023.

Parameiers

Unit

Fesulls

Limits as per

Hall.

s cPen Signature Remarks
It Equalizatien | Primary | Anasmobic | Asration Final
- I:I:'.:llla! Outiet |  Outlat Dutiat Outles
Lig [ Lé Bwuen | fleah | clesy. \
1. | Calour gaemh|  YEIED | el | miack | paalin | pdedin Wy
ol R e |38 2g 34 | 32 28 2732 | sscsee | ek
i [ o1 g2 | 8B T2 | 79 | 182 | spespH | wh
Chemizal O 4 480 |yp:
. 3l Ouygen |y BAD Saon 2 lodn 480 BE 250 rmgfL m{-ﬁ.«
o | mwiDissaved | L fopas| 770 ISBo | 1298 | [oa0 | 981 | 2100mgn | | ob
& | Sulhates Mgl
Biochemical
| on '“"H_ | 20 Mgk
Total Sus
8 pendag 30 MgiL
o | igzs 3840 Mg fL Wﬂ#
Yoo Mpues,  Sample -aken on 11100 AW B

|
ﬂyémﬁ.&lmhm

[ED)
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2023 - 2023

Dn!n-ﬂqlﬂlh;'-j‘

l'il Paramelers Uit Resulls ”"";&“’ Sigralure Remarks
o [ | g [ 1o | 28
| o ) o | o] Nen] Gl w
z.| Temperature ¢ [37 as 34 3| 78 266 | WOC | ik,
3| pH &9 o AL 87 g - 8 | 782 | ssaspH u‘ﬂ‘_
4| GhemicalOxyaen | mgn 12720 1920 | 1s20 | 6Me | 160 | T | omot | uef
s.| DulDesaved | pgn | 2070|2038 | [@40| [6So | 1130 | oot | 2400mon “53,.-
e | Suphates MgiL
7. | oo Comrii 30 Mg
B Ems“#"ﬂﬂ 30 MglL
5| MLAS 3400 Hﬂl._ N{t’i"
1o Mlusg SLample deken on pBito Am 2390 Hﬁ“"
Sigkature of Lab Incharge
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

Date - 3| |2e3

5. Porsmelar Unit Resuta Umis2sP=! | Signature | Remarks
o | M P e |

1| cola <o - oo Pl e e

2 | Temperature e |39 At 3. 3l 28 27+ ISC20C "ﬂ.‘l:’:';.,-

3| pH &Y 0 A= |72 17 TS | ssaspH ‘ﬁ’:}r’

4. E:m'm'“" Mg |392e| 3530 | 2160 880 | 240 1) 250 mgiL M

s | palbisoved | g |2M10| 2eyo | S0 | 1370 | B0 | qay | 2100men e

& | Sulphates Mgl

|t | .

.| SN RPN 30 Mg/l

0. MLSS o Ml ‘r"".%i" y

e Huss ,i_gfﬂﬁﬂ daken &n joloo Am 19.-51-'1 H?llllL _L
- of Lab
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Modi Sugar Mills, Modinagar

433

Daily Analysic Report of Effiuent Treatmeant Plant

Crushing Season - 2022 - 2023

Dabe - o J13/2002
. —

5| Perameters Linit Retatls Limils @ per | cipnare | Remarcs
Bo crRCE
Inlet Equalization | Primasy | Anssrabic | Asration Firal
Cutiet Outlet | Outtet | Outiet | Outiet
Bromy  Pale. | Mmle Baodih | Aemh. | clésh- -
Cnh.m Black]  velio| “elln®| Black| W It ‘-"""j/' .
Temparature y i 39 37 34 e 24 215 | 3s'caio'c q,.i}’i"" :
pH & 3 8.2 T2 77 T76 | ss-85pH w’?‘-‘
g';:_l"::_:' Coygen | agn.  |<4240| 2360 | 2320 | 960 | <40 | [oY 280 mgiL w;L-*
;.::.; Dssalved | g |SS3D| 2370 1830 | jgco [ 890 | T6E | zi00mgn gﬁi"
Sulphates Ma/L
Biochermical
WmﬁiMiﬁﬂ >0 bolh
Tokal 5 nchad
Saledy s i
MLLS 3330 Mg L | esh—
[
WL A5 Sampje talen 80 pil)2e3 ab 2loopPpm 234 ma L
S 5
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant

Crushing Season - 2022 - 2023 Date -2 3bfami
rf:i Paramelers Unit Results ““‘;E‘n""' Signature | Remerks
oo | iy [ R | o 3
| s B | Sl | e [ B |l o >
2.| Temperature ¢ |ad £l i3 Al -y s+ | sstcsrtc ush
3| pH Ts 9.4 = TR T-9 BoB | ssgmpn M
4| ShemicalCwyasn | mgr | 4720 4o00 | 3t1e | |3to | a4 | 120 | 250men ‘U,'J:)
5, m““”“‘d Mgl |2Map(Tyse Iqyo 422 | Joze | B0 | zi00mgL e
& | Suiphates Mgl
] Pttt 30 ML
| N 30 MgiL
o MLss 3680 beg [L sl :
e Mivss Lample faken &0 oqwo A 1B L Ha-IL f N
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

Date - 03 ||12]|202 2

3 Results Lirmiss. =
Pararmeters it EPE%W Signatune Refrans
Iniet | Equalization | Primary | Anaerobic | Aeration |  Final
Diutiat Castiet Ciutiat Dt ek Chuklat
B  Pale Fale. Black | cleah-| ciean. ;
Ciolous Black Yeto | Velod | popor  widdin | i el
Terrpecature o 40 Ab el 2l 28 272 | 3scaitc -,.A.l-‘).:h“'
pH &9 G B2 T L 183 | s5a5pH .rLo-j_:Lﬁ"
Chemical Cuygan
g mMglL |<+400  I£80 atzo o 560 i 250 mgiL M
Tolal Dissalnad
et Mgl | 2150 2ol0 | Mo | 1o loge | Q12 | 2100mal |
Sulpheias Mafl. l
Biochemical
Chevgen Demand 90 Mol
Total Suspended
bars 30 Mgil
MLS S AYYo Mg L o
P |
. MILEA— 2T 2a0 L /
Sample nken on |lloo AR g
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant

Coushing Season - 2022 - 2023

Date - o412 2032

Resulls Lirmits f
Paramalers mﬂp?;?"
Equalizalion | Primary | Anaerobic | Asraton Final
Iniet | ™ Qutet Owlet | Oubiat | Outiet | Outes
| Ught"|  Ppale Ltght | Reown| cleah.| clean-
Lolour BawdH  Yello® | yee| Black \alatiz,
Ternperaluns 38 T 2 = 19 280 35'C110'C
oH G-8 9.2 a-g T 16 | 7Y | s5-B5pH
Chemical Oxygen et | 2400 2000 Inlo 480 132& 250 mgiL
Dirmand
Total Dissolved 1990 [620 1S 2o 1320 | Joeo | 897 | zic0mot
Solide
Sulphates
Bigchemacal 30
Craygen Dermand ot
Tetal Suspended 30 MaiL
Golids
LS 3680 g L
Mis- 2960 pg L

(omposites Samble +alen en @2loe Pm
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Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

Date -05 1220322

Linit

Resulls

& Paramelers Limés 35 PeT |  gipnature | Remarks
ot | TG e | e | o | o | S

1| caeur Bick|  Getwo| yhimo| wan| puehi| e wil-

2. | Temperature o« | 3= a4+ 3 :-l-_i]' ag.] | sscacc u_p.b['l/_

3| pH i S 83 | 743 F-6 | 1 | ssasen | weth

4 mﬁmﬂﬂm wmgl | 4oeo| 2720 | 2248 | 20D 20 BHE 250 mgiL w‘l‘,ﬁ—

g | FlDissobed | ygn 1820 | (130 | IS6e | 3o | 977 | @30 | 20omen | wet

8 | Sulphates ML

I m 30 Mgl

8, mﬂxmmdﬂd 30 Mg/l

o| mLes 3160 gl |
(pmjutite. Sawpl Aafen en 12loopm ML i— Foo0

i
gL
8 re of Lab Inchamge

[E.0.]
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Modi Sugar Mills, Modinagar
Daily Analysis Report of Effluent Treatment Plant

Crushing Season - 2027 - 2023 Date - n&li2)2a32-
Unit Fesults Limits as
r‘f& R Mepon | Signature | Remarks
inigt | Equalizatien | Primary | Anasrebic | Acration |  Final
_Outlst Outiet | Outiet | Outlst | Cutiet
Light Pale [Tghd Baodh | clean | cleath ;
; el Yellowd | wfepod | Black | pany | woadin st =
2 | Temperature C a8 35 32 30 8 27.3 | IFCLI0C 1,_1_555;,,
il 61 @l | 84 | a | e [ 979 | ssespn | ped
g, | ShemiaiOgen| mg | 38Y8| 3440 2560 | 120 | 480 | loy | zsomgi Hﬂhﬁ
1 DBTIB“ L]
Total Dsscived | Jo 4 .
A s Mgl |2IuD| Zo70 .' 670 | IS 993 | 8é&o | 2100mg e
6. | Sulphates Mg/l
T Bazehamical a0 Mall
"| Oseygen Cemand
.| Total Suspended 0 MgiL
*| Soids
o| MLss 3520 e | e |
Lo Mives  Sample foken en o9'00 Am 18512 ML :
Si :lL;.EI[nﬁ'mrgu
[E0)
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant

Crushing Season - 2032 - 2023 pata - 01 |12 | aoes
Parameters Uit Resulls L E,Em,l Ao A
, et | ® Gt | et | utet "G’ | Gl
i By ‘?&Eﬂ “?ﬁm ol el Lo ) et
Tomps RS € |3 34 =2y | = 39 |261 | 3scsot ,ér.'i":"h
PH = o 8-> | Ta 1 7.8) | ssaspH f‘é"-a*“";ﬂ
Decrmmnm Mgl (25w 25t 2160 | 1280 | Yoo G | 250mgn {ﬁ.r..ﬂ-""‘
;‘:ﬁ:ﬂm" Mgl 27550 TiN0 120 (1510 joxo | @53 | 2100 mgL l,;,_..-‘-r-';l"_'"
Suiphates Moil
m Samand 30 MgiL
T 0 Mg
MILAS AR00 Mg [ Hmﬁﬁ, t
Soreghe. tafen on DT TN, WLYiL-  ITlko SRRl '
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Efluent Treatment Plant
Crushing Season - 2022 - 2023

ate - 08 1> 363>

i hie FR—- iimg;gfﬂw Signature Remarks
intee | EQualization | Primary | Anasrobic | Aeration Final
&“FJH H?.JL:M Outiet | Outle | Oustiet -
Blatk b e ; e Losn ) 5
s | Mo lbors | Y lho ?&i Weite | waten A
ey
. | Temperaiure g ) 0 l{i 59 2 (159 a5'Ca10C J@Lﬁﬁ
',
i I 9] A5 8.6 172 | 77 134 | sses5pH ”.,iafﬂ
: .
| Domang e Mg 2380 JUAD | (760 | 120 | G40 | N2 | 2somet |
| TotatDissoned | g 5 el 1430 | 1660 | 1420 990 | Gio | 2100men | ey
.| Sulphztes Wil
' m::‘hﬁﬁdml 30 Mgl
Total Suspanded 30 MglL
“| Sobids
Savpbe Token oy 0%0Say MLES - 5By pig L g l ,Flk
Sgnaie of Lab Incharge

[E.0]
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Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

m-uﬂfu JJ--'-'-'-"'-

N | TG A T Limits 25 per | Signatre | Remarks
| et | i | "oy | Mo | s | Sl :
1. | ot e ?3;;:“ ;ﬁj Brorn E 'E%b e

| Tampamn < |3 Be a9 18 | 29 |a56 | wsearc ,;gn,;f""'h

3| gH 69| 95 Gy 6.9 T T r}ﬂ_ﬁqﬂh

4. ﬂ:;t;ﬂnwn Mol [hanel BeBe | 3120 | HYyp | 560 | o | 2somen 4‘1{.,”.

5| maoeeoved | wgr j@Eo| 1TBe | 1620 | i | 898 | BYe | 2100mgn M““‘

6| Subhates Mgl

2| Chsgon Owoecs 30 Mgl

i | S 30 MgiL

a.J FALS A 2G2n g [ ;I-'@.J-«

Sample Takan oh jo: o0

ML LS - Joee

Mg .
5ig of Lab Inchange

[Eo]
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Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

Date - |n]12]3032

5| Parameters Ui Revults Limts2sper | Signsture | Remarks
Mo,

inlet | EQualization | Primary | Anaerobic | Asration Firal

et n:njmﬂm Cutlet | Cutit | Outiet Ouset

[F £ [ Brooh | cleaw | gfean '
1 | Calour Beectt  oelledd | Hjem alin | ppatits woie
2 | Temperatore v |34 2] 3o ET 1§ 37.] | ss'cstoc m,%,
5| £\ 9.4 qa| 7.5 | 75 167 | ssaspH \J.Dj}jv
4 | ChemicalOmygen | ygn | 3edo| 2880 2320 | jo4u aan | B8 280 mgn. |8
5| e | Mg 2430 21Te | 1910 | (480 | 1290| 9g7 | 2m0mgn |
: winth—
8| Sulphstes MglL
Biachemical
i Caiygen |I]EFI1EII'H:I 30 Mall
g, | Totsl Suspended 20 Mol
g| MLSS 36n Mgl | e
SLample -taken on pios pm LSS — 2930 g o

Sigrialuna ﬂuhﬂﬁul-mma

Wf_ﬂl
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

Date - 11132033,

Paramelen

Linit

Rezulls

Limilz as per

5. Signalure Remarks
Ko CPCE
i | Equalization | Primary | Anaercbic | Aeration Final
Outet Dutiet Outiet Outlet Outiel
Boaon| pale, | fale | Ught | clear | cleas ,
) e Black. |  ellnd | Yello@ | Bapon | Wil | wadin WA
2| Terpemwre | ¢ |35 | 34 32 | 29 | 28 | 272 | ascurc | b
o i 0 9-8 81 To | 76 [T | ssaspH | e
Chemical O -
o | CremicalOgen | gy |4é40| 3840 | 2960 | |200 | 480 | [26 | 2s0mgl ¥
5 o Mgl |2070 | [B3o I3 2100met | i
6. | Sulphates Mg/l
Biochemical
v Oneygen Demand 30 Mg,
g | Total Suspended —
| Solds
| MLES 3480 Mg L | g
Compuile Sample tafen on 12:20 pm MW= 2480 Mg L
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

pae- |2.[12)2023.

| Parames Liria i Limits 88 P2 | gionaiure | Remarks
"o N e
et | Eualization | Primary | Anaerchic | Aeration | Final
Outlet Qutiet | Cutlet Outlet e
1 FHFE| fade | Lght |Boown |Cheas | Clear %%
§ e B3| Vellow | yalfow | plot | Weden | taeden |
2. | Temperature o %8 =%, 29 28 1 159 s'cad'c % A
3 | o 1.6 9 2 AR 3.4 1.9 783 | peaspu =]
5 E"ﬂ:‘“‘“""’ Mgi. (229c| 2ogo |I8Fe | |t38 | 1290 |oss 2100 mgiL Q%
6 | Sulphates Mgl
Biochemical
T Oeygen Damand S i
Total Suspended
B 30 MgiL
ol MLSS 3lao | Mafl @"’a” "
jo. W .18 4 “..
RS jq@ﬁm ok | 0looam g =
Sig of Lab incharge

E0)
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Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

Drate - fﬂ.if-'?)l.ll:-:.:_ g

.f;] . Paramelers Uit Resulls t'%"“ Signatare | Remarks
et [ Evgizton | o [ | " | G

1. | Cotour mh ﬁ;}hm Eﬁ; e m m %

M I v— e |34 | 33 34 | 29 26 1283 | ascan'c %_

1| g 7.0 34 s | T4 | 74 9 | sssEpH %

1 mﬁn Doyaen | pagn dose | 22-3e 2400 | |ode ABo L8 250 mgil %‘

5 :::'w&mm'ﬂ Mg |Zego| [930 lbbe 1o q9e Fio 2100 mgil. %}_

6. | Suphates ML Ol

& glﬁw Pl he

1 E%EEUEFHHUEU 30 MgfL

6. MLss ds4e Age % _J

i MLVES 276 L T8

":_:}:_mp,ﬂg dadter, o 4400

unz of Lab Incharge

[EC]
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

139

Date - H‘.l r1,l1 - S

"8.| Pawameters Unit Results '-‘“E_‘ﬁ"” Signature | Remarks
Ma.
E i Anaerchic | Asrafion Final
v oo | Py TR e | o
i — [Baoos  fr ke Pale bight [elean | clany }%
' Blark | i Mo | o-fhnen | frces, | Linder | cordear ——
2 | Temperature y o A4 332 10 258 25 23| IFCEI0C %
3 | oH l';"ll 9.5 H L B2 S e 175 | s585pH ﬁz
| gemomen o lgoso [2960  [2240 [1280 [T20 (1t | asomen | P>
5| PDssoved | g lojqo|2080 [ 1690 | 1530 |993 | 850 | 2100mar %iﬂ'?;
& | Sulphates hgfL
Biachemical
i ny‘g::t}emmﬂ 30 Mgl
T
) | 30 MgiL
6| MLss d430 L { g
n .l o 9
0. MLVSS : !
of Lab Incharge

[E.0]
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Flant

Crushing Seasen - 2022 - 2023

Date- j5f/afze

Resulls

Limis as per

(S CPCH Signature |  Remarks
Ilnln*: Equalizabon [ F"nn-u;-rr hnnﬁmbl: Aar‘:mn cl:lur;aglt
| e Lgid il h&h:l- E‘ﬁh Cleary— | cleaq "%
" LTy TR .,I.:,uﬁ.._.;. Al e Ltecten Lﬂﬂi’lﬂ" tis
2. | Temparotens 'c a7 35 a3 ai 21 2ot O IS'C+10°C @‘;3—
2| eH L I 85 | T4 | 7@ [T | ssespH f%-
i E""""r;]::_";" Onyoen | g i ge | A2 40 2080 | 490 | 480 124 250 mgiL %j_
5 m:“w Mgl (2918 | [¢4o Isye | la4e | Joze |93 | 2100mgr %
6.| Sulphates MgiL
= | Biochemical
Lr_' Oxygen Demand 30 MgiL
5 mﬂuweu 30 Mgil
o| MLSS 3356 Myl | Bt
! 3
12 MLYSS PERTE My J- \ )

H_S:um{:l.lt Adakes on  [8!mBam
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023 Dete- | ff?-:lz —

g e Unid Fesults Limits as per

s CPCH Slgnatura Ramarks

Intet Equalization | Primary | Anaerobic | Aeration Final
Oubiet Outhet Chutlet Dutiet Cutlet

D I T R ETUN I P2 s oo
i B Vel eflow | Yoo | Black | tindes | wcley ‘%’

2| Temperature % |9 3F 2| i ki la.c | 3s'cetoc EEI__

i
il g 0 T (e B4- | 95 | 771 | 747 | ssespn ﬁm
) g:ﬂxlﬂﬂmﬂ Mg |37io | rBeo oo o leqoe | 320 [1o 250 mgiL %J
o | Tmmone | yon oo [ 2050 | 1870 |10 | hao |lovo | zoomer | Ly
€ | Sulphates Mg
5 | Bieshemica 30 MgiL
" | Ooggen Demand
8 Tatal Suspended 20 Mall
" | Sofds
&l  Miss 3390 'ME}JIL C ;Jnh

[
o MLVSS ! 1 ke & s W
ol {h]o”& Fellen Jorgoam Signature of Lab Incharge

[EC]
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant

Crushing Season - 2022 - 2023

Date- || 12|21

s| Paameters Unit FhaRA. '-""“"_J_:',;‘;a'“" Signature | Remarks
Ha
bt Equalkzalion | Pnmary | Anasmobic | Asration Final
Eﬁut E.::zuflm Outiet | Outiet | Outlet =
Fracr. Y j—
1. | Calour ﬁ ﬁ{%:e_ﬂ—
Black. "é EEE:E 3.-'_: i!E 3 | P L.l::ﬁ_-_{ mew =
2 | Temporabsne C e |:',| - e i I X0 26 24 4 IBCH0C ﬁﬁ'l_
a| pH &3 F- 4 &5 T4 1.8 T | ssaspH %J_
4 | Chomical Owypen | ooy |84s | 29§ 2nda laca | 320 o 260 mgiL % |
n ;;.I'_‘i::nlund Mgl |23s5= | 2140 o fedo e s e '? fo 2700 mgiL _@7_{.——
6 | Sulphates Mgl
Bigchemical
T Oaygen Demand b i
a ;ﬁ‘&lpudnd 30 MgiL
g MLsS dafn L
E nie [P
: 1
v MLVES 25 4 _."3 L i

‘—E’G“"fu-l ~tealer (6100 cam

Sgnatyre of Lab Incheinge

[E.0]
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Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

Date- |8 )2 )22

Results Limits as par i
ﬁi_ Paramelers Unit P Signature Remarks
inket | EQuslization | Primary | Anaerobic | Asrafion Final
Outlet Cutiet |  Outiet Dutiet Dutiet
uJAF B k) Bl | Beln [ fleay | Cleay— :
1. | Colour -
voon]| liwo | el | Black | waler | toadrs B
2, | Temperature e |2 ] 3 £ 2.8 e 22-L | 3s'catoc %’_1
3| gH 1o | 9.9 Bd |é& T3 | 792 | ssas5pH l%
‘ mwn MaL |%¢de| 28oe ||aie | fede | 486 1 | 250mgi —
g | WielDissalved | gy oo, | 2630 wes | 1ele  |lise RS | 2100 mg @_
Solids ey
6. | Sulphates MgiL
Binchamical
# Creygen Demand 30 Mgl
ToAal Suespended
B | s o 30 Mgl
o] MLs Asfa je. |
S ol ~ E3
|.. F"lL'-'E.E 1_?_”1? J‘%fﬁa—-
Signaure of Lab Incharge
5 a'mf.‘r,,ﬁ ~“afien on, Jo* oo m : [E.C]
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451

Daily Analysis Report of Effluent Treatment Flant
Crushing Season - 2022 - 2023

Dabe - | : |Lr1-1-—

'i-l Paramebars Uit Rasults LFI'I'IIC;:EPH Signature Bamarks
. inlet | EQualizetion | Primary | Anaercbic | Aeration | Final
T 1;'-5“_ i ::iTﬁf’ gim;r %ﬁ
1 | Goigis EL:“ '_'t".:jh-' )ﬁﬁb&_‘l E,.l-l‘.'l‘.-f‘k Lz.tdﬂ'—g"" M .
2 | Termpesature c [8F 3 4 32 3o 24 | 23.2 | ascaw'c (%L
3| pH G- ~ 81 TF | 1.8 |85 | ssesem ‘%
4 E::':::;“ Coygen | pon (3520 | 2640 | j4s 4e 220 ¢ 250 mgil ‘%1 ]
g m"“‘“’" Mgl (2550 | /930 |§ 46 t23a | 1090 ‘i".rq 2100 mgil. ‘%_ '
E.| Suphates Mgl
7| Grygen Domsin 30 gL
5| S S 30 MgiL
9| MLSS dien Mg e @L...Q,
v Mivss Lloe I L
G

"Sﬂ"-"’"f:m- daken 0k (o1 osam

144




Modi Sugar Mills, Modinagar

452

Daily Analysis Report of Effluent Treatment Plant

Grushing Season - 2022 - 2023 Date - 'J-*f',l 222
s Farameters Unit Rlesulis M een | Signatws | Romarks
o [t | e e | B
i Vo' iﬁiﬂaiﬁ‘?ﬂiﬁim E=
2. | Temperature "C = 23 2] 19 & |43 | as'caic'c %3.\_,
3.| pH L1 9.6 B | T -4 1de | ssaspH ,@g;
4, | ShemicalOxfgen | ot |4ope | 3e40 | 23240 | |3éo b4a | |2a 250 mgil L,%
5, E&ﬁ"“mrj Mgl |z1ge {B4a | l59g 121 lorde A33 | 2100 mgn &@
B, | Sulphates Mgl
= o
= Emmmmndm 30 Mgil.
| evas 363 gl ||
[*- MLwss 2043 4

.f;-ﬂ-'r*-P:{"— ~aker. Oh ol ooam
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant
Crushing Seasan - 2022 - 2023

Date 2} |Ja)es

s| Parameters Ut Results Limisasper| signare | Remarks
Ha
inlgt | Equalization | Primary | Anaerobie [ Aeralion Firal
e Cuurllet Outhed Cuflet Clutlat Cluthet i =
L 1 L4 IEI Ej:f Hiﬂm i lea T 'l':la-;ﬁ-ﬁ"'
1 | Calour J g L,MJ- %«
Velfod Vedlow | sélfew| &lark Wede i 2
2.| Temperature T | 4o 38 36 | 3¢ 28 263 | agcaec %Q
3| oH T 9.9 87 1-4 17 T4 6.5-8.5 pH :
i ggm Coeygen MgiL Shee 3w pr B L pfea Aen &g 250 rrggfl %
Tetad Dissolved -
5 ;;.:. Mgl 218 1030 [&e [ag= | 935 | Bs= 2100 mgiL @E
6. | Sulphaies Mgil.
Biocha |
" Drmﬂﬁmuﬂ i
Totsl 5 ded
2| S 30 Mg,
B, LSy 2850 L-"'Hff_ @I‘“ﬁ“ﬂ' L 4
b, MLusS 2844

—g‘l"""f"h 'JI!‘*J'{‘:H B || L oo

A Gl
Sig ummunlmr[;;gﬁ
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant

Crushing Season - 2022 - 2023

Data- 22-12-221

Parameiers

Uit

Limils &z par

E;_ CPCB Signature Remarks
Iniet | EOuslization | Primary | Anasmbic | Asration Final
Cutlet Ol Cutlet Outiet Ouliet
Baen | Pl faly | Boodn | Clmy~ | deas %
1. | Caolour lark i o
Yellow | v giwo| flak | walew | oates s
2 | Temperature 't |3d 34 32 31 27T | 265 | ssoaiot %,—‘;_
1 | pH Wi 9.5 A7 T+ %= “19 T 5.5-8.5 pH f%v_
" xm' (heygen | pos. (3520 | 2980 [<14e | BB £8e o4~ | 250mgn
5 EE‘“&“ Mgl |lqge | |ido 1310 | [1Bo | feds | BNV 2100 mglL _
5 | Sulghates Mo/l
Biochemical
T Daygen Demand S0 Mg,
Total Suspended
B, Solids 30 Mgl
o.| MLSS 90 ML @1«'}# r
* MLvss 27032 . ;1

Sample —faflenon i 'an g,
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Daily Analysis Report of Effluent Treatment Plant

Crushing Seasen - 2022 - 2023

Dave - 2.5-13- 2

Parameters Uinit Resullz Hl"'g:,;?érl” Signature |  Remarks
Iniee | Equalization | Primary | Anaercbic | Aeration Final
s uﬁ'ﬁ MGJE Oulet f—ﬂﬂuiul Oublet
U Bl v | clezg
25 _ 2 LA
il Black) Yot | yoppes | Black |weder | toafer
Terrperatura Y |21 it s 27 Qac 2 b 243 3S'C210C
" 72| 9.8 8- { x| TIE | ssasp
Chemical Oxysen | mgn. | 4925 | 3 #40 2480 440 | a2 i_. | 280mgtL
m::inﬂwd Mgl |2s80| 21Fe | Do [ o |oso 57 2100 mg/L
Sulphates Mgl i
Biochemical
Cygen Demand 30 Mgl
Total
ammﬁuwm 30 Mgl
MLSS dofo L )
tof Jﬂgl'lr @ ﬁl' |i|-, [ .
MLY 55 314t Mo ﬁﬁmﬁi
\ : Sigrpture of Lub Incharge
—sarple dafe on |16, g el
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant

Crushing Season - 2022 - 2023 Date- oW Dige 2022 )
Parameters Uni Results l“&“ﬁw Sgnatee | Rermarks
ST L. T B [ clist, Iy :
Tempersiura G 39 73 1o’ 185 i 5 awh | 3s'cCar0'c -Jb-'"[
£H 10 | gm s 1€ 11 | 18 | ssesen | Lo
gﬂ:ﬁ":‘:;' Oxygen | pagn.  |udes| 08 25480 LI 118 \o Y 250 mg/L v../fm’
;:FJPIMH ML |J4éo | To}e \150 VLo | \ohe 48p | 2100 mgn ‘,/L-"{
Sulphates Mg/l
Oryoen Damand 20 Mg
o e sovan
MLss 45 4o ~"3I’L_ /gﬂ"' g
e MLuss

1oy —J’Hﬂ'f!- i
Sarph. Hdafla. qloe am MWW

[E.0]
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

|
Dale - 25 j'llIz Toi

_Ecwpli e fees 0% || poam

S| Paumien Linit Results Limis 38 Ber | signature | Remarks
| Baa \Bwon]  Vettos | sebtan | Black | tsafer gjﬁ:’ o

2 | Temparature © |38 &7 A3 2o | -k 25-5 | ss'cztoc %,

3| pH €L 9-8 & T1-5 18 |82 | ssasp @v}?—

4 M' Owvgen | mgn (3920 | 24900 2o | 9o 4-8u [ 250 mgiL .@E—D

5 | gos | Mo f2i4e [ 1930 | jse | J38e | Jowe | 87 1 | zi00mor %:w =
_E. Suphates MaiL i

T E";;“mh“";f’L - 30 MgiL.

8 m”m 0 Mg

a| MLss 4290 "'”ﬂ'i'[ = A

v, MLysS 3431 .

kﬁmlmg
[E.0}

150



Modi Sugar Mills, Modinagar

458

Daily Analysis Report of Effluent Treatment Plant
Crushing Seazan - 2022 - 2023

ate- 2 12 frs
=

Iié. Paramaters Linit J Remults UTPE‘EHF Signature | Rernarks
il | Inigt | Equalization | Primary | Anaerobic | Aeration | Final
Outlet Qutlet Outiet Outlet Ontiat
Bl | Radt | Hpd | Boun [Cloy | cloag /
N
: Welleud v fie o0 w-‘i&m Alagte | ey lasafen- =
2. | Temperature ‘c a7 3+ | a3 14 ] 2657 | ascan’c | Se—
| pH e 9.5 B- 4 L 1-7 '-;LE 5.5-8.5 pH gb'llﬂ-
o | CremcaiOmoen | on | gqee [ Bpe | Zese | e e | 1 asomgn. | _Sokh
g | EmiDssoved | ygn pre | jB3e I§€a | Jase fese P> | 2100 mgn | Suh
B | Sulphstes Mg/l
Biochemical
K ﬂmmml;:mrd gl
Total Suspended
3 W - 30 MgiL
|* MLvss e

Sapple Afaken on |1106 g

My e
Sigryatisre of Lab Inchange
[E.C]
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effiuent Treatment Plant
Crushing Season - 2022 - 2023

Date - 27 12 22—
3.| Parameters Linit Results me:upgléw Signature | Remarks
o

nlet | EQualization | Primary | Anaercbic | Aeration Final
" Outlet Outtet |  Outlat Outtet Duflet
ot J.JL_;h:J." Bnaos_ | Cley | Cley™ e
h| ot Vebb s pfes | Yotino | Biade | wefen leafen e
2 | Temperabure ‘c as 33 B! <4 16 A5 5 5'C+10°C ‘%_
3| e -2} 9. L a4 e 14 1.8 5.5-8.5 pH %‘i—
S e[ [ | [ [ e [ B
g | mamblsoved | mgr |[950 | Jize |230 lowe | 977 | 789 | 2100me %l :
8. | Sulphates MafL
7 Biochemical 30 MgiL
Caygen Demand
Total Su ad
8. Solids ik A
o mMLss 4{ec Pl | (D | 4
I* MLvSS 3tde P

&;L'I"’f.f-'- _Hﬂ"\ ﬂ-iﬂ.,._ |:—! 0o g

-
g of Lab Incharge

E.C.
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Modi Sugar Mills, Modinagar

460

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

153

. - Fesulls Lirmits.
.| Parametes Unit i
inlet | EQualization | Primary | Arasrobic | Asration Final
Qutiet Outet | Oubet | Oufiel | Outlet
A o it | —ale Hali :-}j-“l‘ Cleny— | close™
ur
Yebba| Yetheo | ylbo | offhes |tinfer | uoedfes
2. | Temperature ‘C 49 29 b 3% 24 159 35'Ca10'C
3| e {7 74 &5 |18 17 | V15 | ssespH
" mﬁl Oxygen Mgl 3200 | 2B86 | 200 b4o 480 144 250 mgil.
£ ;T;;Eim Mgl | 2e3e |19 4o I5te 1310 940 900 2100 mgiL
6 | Sulphates Mol
Beochemical
# Em:n Demand s
Total S
3 fsers i 30 MgiL
% MLss 4250 "ol | Sl |
14 MLYSS e _,I':ﬂ.t_.

Sanple falis 11160 ar



461
Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant

Crushing Season - 2022 . 2023 Datte - .'lﬁ'”ﬂlj_:__
:i Paramelers Linit Resufts L'"E‘;E;"“r Signature | Remarks
E ion | Pri i ' Final
Iniet | =7 ot | oane | ot | Cume
- Ly Fale Hpd | Bwdh | cloag~ | Cleag™
-~ Kt Ylbo | Vot | yffod | Bk | wafes | afer
3 | Temperatura % T &y a1 | 35 29 |23 | sspeiet
3| oM e | 9.6 gt |77 | NS | gshsmn
2 g:r::;:: Oxygen | pon Rale | 248e [ 20d¢ | g0 | 480 |28 250 mgil
5. mﬂimad MgL [20%® |9 4o |{ds jrL5e ijo ":_]',T'Ir 2100 mgiL
6. | Sulphates Mo/l
Binchemical
" ﬂanlm . Demand st
g | Total Suspended 30 MglL
o] Solids
I T Bl i W= .
s pLvss 21974 P4 {

;Sah]ﬂic ~fallgn Bh |) oo dam
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Modi Sugar Mills, Modinagar

462

Daily Analysis Report of Effluent Treatment Plant

Crushing Ssason - 2022 - 2023 Date- 3o |22 1
i Parameters Umit Results Limétﬁp;;ﬂ’l’ Elgnmur: Remarks
inlet | EQualizalion | Primary | Anaerobic | Aeration |  Final
T Diudlet ug:ua EJ?U:UT_ Qutiei dﬂl.rllut
——"Eli E L E] E:.'-M#a’ m?—
1.]| Colour g . C}H__ L.la.ff-f Lm:fw
Volfool Yellow | \elieo |Biack
2 | Tomperalure Tt |38 s 3z | 3] 21 | 254 | astondc
3.| pH £-d 9.7 a-& T T8 T.8%~ | s585pH
. mﬁ Oxygen | Mg 2 do | oo 2l Lo |2ze dde \ée 250 mgiL
: Eﬁsﬂmnmd Mg oo 1840 |420 | |2360 lege | 998 | 2100melL
3. | Sulphates Mg/l
7 | Biochemical 30 Mgl
| Ooeygen Demand
;| Tota! Suspended 30 Mgl
*| Enolids
830 G
1. ML-5-5 "Mﬁ?r F
163577 )‘31’ L ,\.__
rl. MLVSE EMEIJTMW
:)ﬂ-’r""PJ-l ‘Mﬂh B || f vadr) EQ.
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

Date- @ 12| —

Sl paen Uit Results Limits 35 p&F | gignature | Remarks
N,
Eoualization Primary | Anaerobic | Acration Final
Q':E H?’ﬂm Outel | Outet | Oufet | Outet =
I_b..h;[: ﬂ T, E E?
1| Calour Enaet | fe oo sg ffaes | Aladk toefz | Lsecen %f—
2. | Temperatue C 40 3 ae 3 4- 21 LB 35'C10°C @b.
3| pH &9 s 877 15 17 174 5.8-8.5 pH %}.
4, EﬂTﬂl Orxeygen Mgl |3 (e d2oa 2 HBoo Je o 5o &L 250 mgiL %)_'_
5 Eﬂgﬂkmm Mgl |Z120 78 & |EBe 135e B T+ 2100 mgil gﬁ:;_:,
6. | Sulphates MgiL
Bizekemical
5 Dhopgen Demand gt
Total Suspendad
* | soids -
9.1 MLaS A5 L i)
'1- ‘ﬂq}f — &
Jo.  MLUSS 2915 sy R *L,L
Signafike of Lab Incharge

SﬂT“f‘IL Tafen en Il ' oaam

EL]
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Modi Sugar Mills, Modinagar

464

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

Date- 7 [1]2023

Ei Paramelers Unit Fesulls L'“‘ét;;?“ Sgnature | Remarks
Intet Equalization | Primary | Anaerobic | Aeration Final
Ciutlet Qutist Ol Dutiel Dhurllest

Bl e Mgk | Rl ‘;ai% Rrewch | Cleay | clomsy

\ s ik ybadhous Pl | Rlack | toeder | Leafey ,

i

2. | Temperature c 37 31 34 Ly 28 L1323 | ascere’c |
a | pH . 5 91 al 5 19 |76Y | ssesen |
o | ChomcalOngen | ygr  [3536 | 25¢e | 2ike | e | 480 28 250 mgiL
1 nsﬂﬂ:::ﬁsmnd MgL |2ofie | |830 Jafic | Jeze | 938 | 83% | 2i00mpL |
§. | Sulphates Mgl

7 Blachemical 30 ML

* | CQuygen Demand

g | Total Suspended s i

| Sobde

o k- L
.
'Il.‘l- MLV.ES 808

_Sample Jafer Ol o100 am

ML ;F!LH
af Lab hchargse
b [£.0)
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Modi Sugar Mills, Modinagar

465

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

158

Date - o2 e |23

Fesils

s Parameters Unit U%ﬂ" Signature |  Remarks
st | EQualization | Primary | Anaerobic | Aeration Final
Ouset Outet | Outiet Outist Chuliet
Black | i fole  |Broes | cleay | Cleay @:@
| Caloir frown| yeliew | Vedtsw |Black | teafer |wadesy ;
2. | Temperaturs "C 29 SF g 33 29 170 | asca10C 5%.“5-
3. | g1 [y 9 4 82| 32 | 18 |TFI8 5.5-8.5 pH —w
Chamical Geygen o3 £ . o a g o
2 i Mgl | gide | 22 2320 | lbo 5t 4 | 2s0mon | SRLD
g | TowmiDissoived | pon bynas| 1830 (t8e | 1320 | nae | 998 | 2100 mglL ]
6. | Sulphaies Mg/l
Bochemical 30M
! Chepgen Demand ¥
a | Total Suspended 30 Mgl
Sofids _,_'ll
9 MLES i54o ’n'ﬁ'f L @ = ’
s MLUSS L %L l"

Seompli Hafen |[ 'oeam

-
Signiiire of Lad Incharge

[EO)
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant

159

Crushing Season - 2022 - 2023 Caibe - S 1|7 0G
s | Parameters Ut Rasulls L""E;E;'“’ Signature  Hamaren
i
indet | EQUalization | Pnamary | Anaerobic | Asration Final
OLflal Outlat Chullet Diuiled Crutllel
LTI R fle | B |Clear |cleag My
1 | Colour 2 fadf o {ed | PFEwua
LR N i (AT Veldon | Booew | toade Ly g i
| |'--||'|-I :I
2[temperne | © |42 | 39 |31 | 3¢ |3c |29 |wewoe| &
T =
o = i = il
1| pH T 9.7 B-5 "k T4 1EL | s5585pH .'*}'r.‘-l'i-_,_
n m::wun Mgl |30 | 2720 20ds | |99a | 4oc | 128 250 mgil L:’;__
g | Towl Dissolves mo |19fe| Fro |45 [23e rneac | 949 2100 mgiL __l:_
8 | Suphates Mg/l
+ | Bsecnemica 30 MgiL |
Crygen Demand ! J
& Tolal Suspended 30 Mo
Solids f |
2a4yp Myl b |
!' M Li'L I e | B
I
MLYSS 2360 mgfL

{;QP“"]"“-!’- 'JI-'-‘#EJ"-L ol i



Modi Sugar Mills, Modinagar

467

Daily Analysis Report of Effluent Treatment Plant
Crusghing Season - 2022 - 2023

Date -4 | 01 | 2022

Uit

Rasulis

Limits a5 per

Igt; Pararmeters CPCE Sygnature Hamprks
inlet | Eaualizstion | Primary | Anaercbic | Aeration | Final —1
S ;:awhg L%-&u Outlet |  Outlet Owtiet
1. | Calaur Ez , 1‘" T !! E-lqd‘i l-fbd'l:-fu" Lﬁﬂ:fib’a‘l
1. | Temperatire v |33 by 4% a3 e | 204 | sseswe Lﬁ@
1| pH 4| 97 A-L =1-1 5.3 | 4] 5.5-8.5 pH ’
- fihhm:ﬁ Qxygen | yaon 4740 | Azoo 72240 | |2Be 3aa 2o 250 mgi )
3 | MuatDesalved | mgn |aife | 1820 t3e | 250 | (14c | 823 | 2100 mo 7
1 | Sulphstes Mgl
+ | Biochemical
.| vonn Demiénd 30 Mgl
Tetal nded
B ki i
- 2318 L
| Mess Ml | Pk
MLVAS 200 ML

Sarpli —faken O 12100 g
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Modi Sugar Mills, Modinagar

Daily Analysis Repori of Effluent Treatment Plant

pate - 5o |2623

(omprsife_ Sample —fafen [ol0oam

161

Crushing Season - 2022 - 2023
5| Parameters Lindt Faeulls HmisasPe! | Srature | Remarks
i
Inlet Equalization Primary | Angerolic | Asiation Final
Charthad Ciutial Oiutlat Duthet Chutlet
Colour UJH‘ Elh' ”':'! & . @—T—“"
' vellow| Yeltow | yetteo | Black | wadoa | wafey T
Temperature p T B ¥ g4 a3 31 G | 248 as'caio'c &;
oH €L .7 8.5 =% | -5 7L | sse5pH %’
gﬂm 0588 [ g (1848 2880 | 2440 | |r0s Beo (e 250 mgil '@1@'
m:’“"ﬂ‘"ﬂ MgiL  [|920 Ise 1536 | 340 [1fo 838 | 2100 mgt %_ﬂ!
Sulphates Mg/l =
Biochamical a0
Canrgen Damand -
Total Suspended 30 Mgl
Solids
adle =
MLSS Ml | ha h
FLySs 3ooo Mg M
Sigtalure of Lab Inchangs
[EO)
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Modi Sugar Mills, Modinagar
Daily Analysis Report of Effluent Treatment Plant

Crushing Season - 2022 - 2023 Date-0 4 |1 22
. Resulta Limits as per | o
B FParameles Unit Sigrature Remarks
4 CPCB
iniet | EQualization | Primary | Anaercbic | Aeration | Final
Cullet Cutlet_ |  Outlet Cutiet | Outiet
1 Coleer 'E:. I‘_ Mihhu: &.—"E Bmmas_ | clegy | cleaa HPQ,,-
Hd Velleo| Black | wafey | wefey
2. | Tempersture ‘c 3L - e I8 ao 28 by 25 Y | 3BCcH0c “yg""
3| pH &1 T4 1| 7 T8 | 75T | s585pH VU‘&L/
s ﬁﬂﬂiﬂ‘c""””“ Mgl | 4ooel 3840 | 2080 | jlae | an |15 250 mal. ‘r“-’}l—" I
| Twmeed | yoy lygao| jase | jaee|  m@e| 912 |g77 | 2i00mgr | pehet
i | Sulphates MgiL
Bénchemical
A5 - 30 Mg/l
Tetal S
1 e uspended 30 MgiL
| MLEs AN i
¢ ued o B
LLYeS 2L60 Mai'L

Compasite.  Sarple taken sy
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant

Crushing Season - 2022 - 2023

163

Date - 67 o1 | 2m2a

MIVLS  Compasite Sample. felen

ML M
Si of L£ Incharge
[EQ)

i| Parametems Uinit Reaults Umitsasper | conoiive | Remarks
o CPCE
inig: | Euakzation | Primary | Anaerchic | Asration Final
Outhet Outiet Outlat Outhet Outhet
Brow Pale: | Lighl Brueth | deah | £ fpan s ;
e Black|  Yello®| o | Black | i | woi WL
.| Temperalure c |34 v 31 2q g 36-2 | as'cs10c w&
N -1-8 Q. a-o o % T:6 -85 6.5-B.5 pH -m;‘;.’bl
| Gremicsl Oxygen | oy | 3¢on| 2640 | 2000 | 880 | 4afe | 128 | zs0mgh | b
| g e Mg | 2ig0 199w fyae.| (328 1 LIA8. 1 00D | sneampne |- oo
i | Sulphates Ma/L
Biochemical 30 MpiL
Oneygen Demand
Toia! Suspended 30 Mgl
Soids ]
MLSE 38ce ] [T J
2800



Modi Sugar Mills, Modinagar

471

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

Dale - o8 [os] 2023

':ih.h Parameters Linit Results leg;::unp-ur Signature Ramarks
inket Equalization | Primary | Anaercbic | Aeration Fimal
i Outhet Outlet |  Outlet Outlet Outiet
& Pale: | Baoth | poon | cresss | gee
o e HelWS  Yemo® | Black | gack | watiu| wdtm 'ii"ff}
2 | Temperature ‘c a8 33 =1 do 27 263 | 35Ce10°C -.th.'lllf"
3 | pH 1.3 q.5 8- L T 783 | 5585pH u.ﬁ:f!r
Chemical Oxygen b o 0 i S &o fo 250
2 Epaalinnl Mgl | 344 2320 18 | Y mgiL w,j}_
Taotal Dissolved aa7n| 26jo 690 1a5® loge | 9B7 | 2100 mg
5| Solice Mo/l 1 u)‘“{i.
8 | Sulphates Rg/L
7 Bigchemical 30 Mol
" | Oxygen Demand
g | Totsl Suspenced 30 Mol
Solids 3 —
, | MLss e Wl | wen— |
FALVES 3280 MglL L
5 of Lab Inchange
[EQ]

wu‘&ﬂﬁ .Sﬂ]’lb‘ﬂrt. +aken

164



472 192

Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant

Crushing Season - 2022 - 2023 Date - 64)0j/2023
;::,L Parametars Pt Resulis LHH;-'IFEDE' Signadue Ramarks
inigt | EQuelizaion | Primary | Anesrobic | Ascation Final _
5 Cuitlnt Outiet Diuthet Chutist Durtiet
b prle, Creen_ | Boon | clew | claas
| | Colour Black, Yenol | ened| maack | gt weitis, ,11,55-«
i | Temparature " a7 33 an 28 b1y 239 as'cHi0'c ﬂ,,;ﬁr,-
ol 65 | 9.3 | 86 | Tl | 16 [ 762 | ssssp | o
g E::umgj:r Oxygen | pgn  |<44oo| 3680 2non | HOo Aon | |a¥ 250 mgiL ,,'5
| Total Dissalved 160 | 1536 1430 | 13(e | (250 | 052 | 240gmen h
* | Solids vor i W i
i. | Sulphales Mgl |
T Biochamical 30 Mg
" | Owypen Demand _
. | Tetal Suspended 30 MgiL
" | Solids —
| Mrss 320 Ml '-*j"ff-i" r.
AL Tample “aken on (2.00P0 e gl g
anijure of Lab Inchage

[EQ)
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Efluent Treatment Plant
Crushing Season - 2022 - 2023

Date -]iru-|r:lﬂl.?3

1. Parameters Linit Resulis Lirnits a5 per Signature Remarks
o CPCE |4
inlet | EuBlzaton | Primary | Anaerobic | Aeration Final
Dutlet Dutiet Outlet Dadlet Dutied
Pl e Pales Bamn cleak | glenh - '
.| Golour Rlack, Yelod | elie® | Black | pgalfih | il (V1 !
Temperaiura v |35 32 29 28 T Y | a8C0C | ah
< 69 q.8 | 9.0 |74 16 | TET | ssasp | woh
g:m::lmm Mg | 4&6HY 280 acke | |3&e | &40 L | 250mgh Hﬂjf:.
Total Dissolved | \ooy | 1760 600 | 156e | 1470 | 1300 | 88 | 2100 mgl o
“| Solids
i. | Sulphstes Mgl
Bicchamical 30 Mgl
Chygen Demand
Tolal Suspended 30 MgiL
Solids
2840 A
i gL | wed— :
MLYLS 3lzo M,g[ L

fﬂ”f‘"’*“f‘ Sarple daken sh l0l0c A

er Incharge

[EC]
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Modi Sugar D’IﬁZﬁwudinﬂgﬂr

Daily Analysis Report of Effluent Treatment Plant

Composile  Sample Haken an 03100 Pm

Crushing Season - 2022 - 2023 Date - frfar]2023

Paramelers Unit Results Li‘“é“p&”' Signature | Remarks
[ i (R ey |

AR
Temperstwe | T | 37 32 | 30 |28 |26 |25¢ | wmtawc| e
pH 7.0 | 9.9 Bed | 1 | e [ T6E | ssaspn | e
E:!m':i::' Ovgan | yen | 4080 3520 | 2800 | 120 | S60 186 | asomgr | und
TalDssaved | ygu |2090| (€30 | 1150 | le8e| |20 [ (20 | 2000 mgn e
Sulphates Mgl
ot 0w

| ToatSuspended WML | @
MLSS 3516 Mg L w},
MLVLS 2720 b L

!

re of Lab Incharge

[ED)
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Modi Sugar Mills, Modinagar

475

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

Date - 12)01| 2023

| parameters Uit Fesuls Li"‘f:t‘PEEP” Bignature | Remarks
=]
e Equalization Primary | Anaerobic | Asration Final
Inlat Outlet Outlet | Oufiet | Outiet Outlet
Poan e Lfglik Bardn | cleah. | Adaan s
Colour gk, el it el @ gfack | Lo ﬂ[.-jﬂ'ﬁﬁ__ hﬁ_l.‘-’_‘f"r”
Temperature v |as8 33 ET| 29 27 2600 | ss'eerdfe | | ah -
pH Ty 9.7 A.3 T0 | 75 | et | ssaspH “ﬂ,u.{p
Erumﬂ:mm Mgl | 4720 3844 ai2e | lgoo | 120 | 1B 250 mgil “&ék_
Total Disschved 2456 2020 l62o| |€oe| [ad0 :
Salids Mg/l 2o | 2100 mgiL e
Sulphates MgiL
Binchemical
Oueypen Dermand 30 Mo
Tirbad
Et:‘inl:l:s.u..I:'E"-Im“:I 30 Mol
| MLES 4oflo bag | Wk
MLV Jofo

Composfe Sample aken onozioo pm

168



476
Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

Date - |2lo | 2004

169

Paramaters Uit Results L%W Signaturs |  Remarks
inlet | EQualization | Primary |Anaerobic | Aeration Final
p Cutlet Outet | Outlet | Outlet | Outet
Bl Pales | Uighf | @womh | cleas | cleas. .
Colacy Ught | Yeipd | yew® | Blck | jyaly asbe? |
Temperature tc |24 35 33 3| 27 261 | asoaoc | gt
oH &- 4 q-l a8 -0 “1:71 T3 5.65-8.5pH “FLE*.
Chemizal Cheygen oo | 1920 | 360 Boo | 168 | 2s0mgn "
Demand Wgl. [8safy 324 1 "tl-w..é"'
Total Dissolved aCis| 23230 1qac | 12396 |1UD [1Se | 2100 mgn '
Solds Mgl Wb
Sulphates MaiL
Biochemical 30 Mg/l
neygen Demand -
Tatal Suspended 30 Mg/l
Solids ,
T 4000 Mgl | wed—

W Sample. -nken o ol'00 pm

Signabyre of Lab Incharge
o o
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant
Crushing Seasan - 2022 - 2023

Date-| 4oy [20 12

Farameters Linit Results Lh‘;;'“ Signature |  Remarks
Inlea | EQuUalzation | Primary | Anaerobic | Aeration Final
Ciutlet Cutlat Cuthat Dutied Cullet
= Bowan |k Palt  |Black |Clear |cloay ﬁ
el Alack | Veltns | Yellood |8sows |leder |tsefes o
Terpetature v |38 Ak 3¢ - 2.8 26 ( 35°C10'C by
oH {7 5 &t T2 18 }".I.ﬁn 5585 pH Ty
m::ll Oven | mgn  |da20 | 344e | 2480 | 1520 | bdo | |52 250 mgil =
;:jmdl Dissolved | weon  |]95e |B3e 1520 | 1350 | W30 e | 2100 mgl %r_
IS -
Sulphates Mgl
Biochemical 30 MgiL
Oxygen Demand
Total Suspended 30 Mgl
Solids
MLSs - i ML | G =5
MLALS 2680 Hﬁ} L 4
n_gc-'t‘?ﬂ]fl.ﬁl _f"""kﬁ""-.ﬂ""u I 'eedm ; wnfl.,ahma!gel
[EQ.
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant

Crushing Seasen - 2022 - 2023 Date- |§ ,rh'IIEE-?- 3
Parameters Linit Results “’"é;;‘aw Signature | Remarks |
iniet | EQualization [ Primary | Anaerobic | Aeration Final
- Outlet Outet | Ouet uimﬂ Outet
K| Bl 5'& Briodh | cleay | degn @
o fineon| Vet | yoppen | Black | vedeo |weder
Temperalure ® 35 33 32 |al &1 b4 ICL0°C f%;_
oH 4.6 q. ¢ ]-4 3 5 [ | ssameH (@E}_
i.':hanﬂv:.:l Oxygen MglL |4fce | 38 40 _ 2 fin e e I 4-4- 250 mgiL @ﬁ@__
Total Dissolved oL {iza |2 4c I FE 2100 mgiL @ﬁ‘;
Solids ol (i bk : |
Sulphates Mg/l
Biochemical 30 MafL
Cuyoern Demand
Tetal Suspended 30 Mol
Solids
0
il Y Ma (L Moy e
PTENTT? CIET HEJL’ L
Signature of Lab Incharge

Sample ke, o (100 ctm
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 - 2023

Date - 16 o) [2021
; i Results Limits as
Prirarmislans Linit CH:EFHT Signature Hemarks
inlet | EAualization | Primary | Anaerobic | Aeration Final
Dutiet Outiet Ciutlet Duthar Cutlet
Lighl Pale Light Blak., | cleah | oo
Betols Bastn|  Helle® | yelles | pogen | Wi | gt uc-:'y
Temperature v L35 33 a1 29 i 35'C410°C _u'-‘”ﬁ"
gH é:c q.n 2.4 T-4 7 | 199 | ssaspH s>
Chernical Oxygen : a 250
i Mgl |33é0| 2640 | 2080 l200 | Sé0 | [TE ol IPPYY
Tatal Dissatved o HAL | 2100 mgiL )
s Mgl | 2[S0 lg7o0| 1TYe| &3 1290 mall | o~
Sulphales Mgl
Biochemical 30 Mgl
Oeygen Demand
Total Suspended 30 Mgl
Solds .
; ML )
2830
MLYAE

{‘ .!f_; jﬂ.l’ﬂ.bh—f _.&)_km m 200 PM

Ml
gl w
Signatufd of ES]

Lab Inchargé
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Modi Sugar Mills, Modinagar

Daily Analysis Report of Effluent Treatment Plant
Crushing Season - 2022 . 2023

Date - | 1] 802023

5 Results
] Limils as par
g| ceenwtes | BEX GpCE; | Weweake | Rk
[ ]!
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= = ANNEX
ﬁ MODI SUGAR MILLS

(& Unit of Modi Industries Limited

UMESH MODI

— Al ———

Date: 26.11.2022

The Executive Engineer
Laghu Sichai Vibhag

Nodal Officer, Ground Water Portal
Ghaziabad

Dear 5ir,

With reference to your Letter No. - 1322fL.5.;’N.G-W.Pnrtalﬁﬁﬂ‘za
dated 17.11.2022 which was received by us on 21.11.2022, we are
stbmitting the details and desired infarmation as under:-

1. That the Hon'ble Mational Green Tribunal , Mew Delhi passed an order
dated 25.01.2022 in O.A. No. 418/2021 and O.A. No. 447/2021 in the
matter of Tilak Raj Adhana & Others Vs State of Uttar Pradesh and
constituted a joint inspection committee comprising the Officers of CPCB
, State P.C.B. and District Magistrate , Ghaziabad and directad to submit
the factual and action taken report within a period of three months.

2. That the joint inspection committee comprising the Officers of CPCB ,
State P.C.B. and authorized representative of District Magistrate ,
Ghaziabad inspected the <ite of Maodi Sugar Mills, Madinagar as well as

the site of Bio-Compost yard in the premises of Modi Steels on
-30.03.2022,

Vi _'3.-_-‘_-‘Tha|; after: malﬂng the above mentioned inspection, the joint inspection
: S, .':"':nmmttteﬂ &uhmrttﬂd their Tn,speutmn report. before the Hon'ble National
'Ereen TrThL'lnaI NE’W De]hs on 20.05.2022 through E-mail. After perusal
"‘"‘EE#J“ *ELH? 1132; ﬁlre::t’fj‘ig: I"u"iud1 SuEar Mills [Sugar Unit & Distillery Unit) ,
= ‘E‘.:I_k 4 ‘Modinaga ‘tn file thElr response | rﬂph! to the allegation made in the
¥ f{%pp’ltca‘ﬂﬁi‘i‘ﬁ well as observation made in the report of Joint Inspection
e ___ﬁ_.'_,.f‘.- i Enr;}m'rhge wlth!:j a genudnfm-:: months.

‘Contd. 2.,

ER-

mﬂmmﬂumi mq mmaﬁmmm (UP), INDIA
.?@I HIJQUEWEEH E-mall : cacifice@modisugaroam
mmmpsan GSTIN - (OAAACMZ06304Z1

— B
2
IlI.
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MODI SUGAR MILLS

(A Unit of Modi Industries Limited)

e

5. That Maodi Sugar Mills filed their reply/objections befnre tha Huu’hfe
N.G.T., New Delhi within a 5ﬂpu!at&1:l hmpnﬁa‘d” '

6. That after perusal of the re;n,lvf' e
the matter, the Hon'ble N
dtrﬂﬂtlng Modi Eugar-ml

r Mills Into the matter before
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A
Bore- M ar Mills

i)  Bore-Well water of Modi Sugar Mills is umd mlwin nﬂnn{aﬁmﬂn:
p!‘l:lcef.s il

i) Drinking water is prmrldgd ta the '-d*ﬂﬂt&trgc
after purification of Bore-Well water | =a : :
Photograph of R.0, Syﬁtem mmued'-:;t-; odi Sugar et

~ herewith as Annexureﬂ}; -1, ==t g w1

iil.)  Weare very much ¢ {
e biai a;:l the 8o
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MODI SUGAR MILLS

{A Unit of Modi Industries Limited)

4

We are very much careful with the quality of Hanc
and we obtained the Hmd-ﬁump water nﬁq

three months through the Huthu zed Lab
N.A.B.L and Uttar Pradesh Faliuﬂu

=t
,"""'-.‘in-.

that 3:L—:T.‘el m"t of B '.‘J“'lr:-H- n-_:;,

"-*Tﬂ ed }.- .a,'i'_.,.
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P FARELABS i

: #81-1
FOOD ANALYSIS & RESEARCH LABORATORY el 1% Coh 28145880 1227
: | lerelaeBiadade
TESTING, CALISRATION, FROFCIENCY TESTING, RED & TRAIMING SERVICES Mr : mh-iihmm
IEST REFORT
- 30, No.: FLAW/18032019-043
Issued to: Modi Sugar Mills ULR Code: TCS503 15 2 00001916 F
Modinager, ist: Ghazisbad U.P Report Date: 23,/03/2017
Sample Recelpt Date: 18/03/201%
Becount Manager, Swali Singh
Credil Manager: Gulabs/Sepbesh
sample Particulprs:
Mature of the Sample & Mo, I:IF Samples : Potable Water (One Sampla)
Brand Name, if any : Mone
Sample Quantity & Packaging s ALiEre3, Pet Bottie
Diate of Performancs of Tesl: TN R M arch, 2019
Fethod of Sampling : Sample |s provided by Modi Sugar Mills,

Analysis Report
Physlcal Description: Water s clear wﬂ'ﬂut any sediments, suspended particles & extraneous matter

L. 5. No. Parameter Test Result 5“':;:;:::':;;:" Protocol
Chemical Analysis: gpabs, (it
1 Colour, Hagen 2 5 Mex. 15: 3025 (P-4)
2 Cdour Agreeable Agreeable I5:3025 (P-5)
3 | Taste Agreeatie Agresanle 15:3025 [P-78H)
| 4 ITubdity, NTO 0.67 — 1Max 15:3025 (P-10)
| 5 [pHvale L 7.2 6.5 - 8.5 15:3025 (P-11)
| & Chioride [as CI}, mg/L { UB.46 250 Max. 15:3025 (P-32)
|7 | Mitrate {as NB3), mg/L | 1.20 | APHA 23" Ed,
B | Fuoride (as F), mgjL ] 0.18 1.0 Max, APHA 237 Ed,
|'- =] Residuel Free Chiorine, mgfL N [LOQ-0.1) 0.2 Min. APHA 237 Ed,
| 10 Tota! Mardress [as CaCOy), mgil 142 200 Max. 15:3025 {P-21)
11 Total Dissolved Solids, mgJ/L 449 500 Max. [5:3025 (P-16)

uNM Pr @ﬂ’ﬁv:
Sa umiar Singh Page 1 of 3

WOTE: The @biratory Scotols the FOporSIDINY for Contert of report. The rEsults contained in this test report reliled ondy o the sample tested. Test
refiar §Rad ol be TEptused Exeept In fUll, WERSUL wHMER EHpRovEl o e (aborateey, This recort & intended only for pour guidasss snd not for
iophl purpesr o for advertlemant, Samplas wil e destropad after 15 days from the date of o of best certflcats uniass otharsice specified. Ary
porpiaints Bkt B Fesar shauld be communicabed in wetting wihin 7 devs of lisue of tres report, Total Bablitty 5t FARELABS Pk, Lbd, i Imiked 13
Inwapoed ammunt aedy,

I‘!"fwu hawa mny complaint/fesdback regarding the semple cellectionftesting/tent report, pliass snd an emadl ot

| fesdback@fareinbd com and call at 481 9112664513,

SN2 =
" B 5o wonmis EF 50 ranerams B oisas a0 zo0 [ 0 iitc zrooraos
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#3124 mﬂﬂ%

‘ FOOD ANALYSIS & RESEARCH LABORATORY Far ¢ o A T4-SON0M Coll : 40195950 P37
TEETIRG, CALIBEATION, PROFCIENCY TESTIMG. RED & TAAINING SERWICES m : mhﬁimﬂ
TEST REPORT
1.0, Mo.: FLAW/18032019-043
Issued to: Modl Sugar Mills LLR Coda: 'rcs'rsuz 19 2 00001916 F
Modinagar, Dist: Ghaziabad U.#» Report Date: 230373019

Sample Recelpt Date: 18/03/2019
Aceount Manager: Swatl Singh
Credit Manager: Gulab/Septesh

sampls Particulars:
Mature of the Sample & No. of Samplas : Poatable Water (One Sample]
Bramd Mame, if amy : None
Sampla Quantity & Packaging 2 Ilired3, et Bottle
Date of Performance of Test : 18™ - 23™ March, 2019
Method of Sampling : Sample s provided by Modi Sugar Milis,
Analysis Beport
[ Specifications as per
. Mo,
N | 5 No Paramator Test Result 1S-10500:2012 Protocal
Metal Analyslsy SRR e L T S i T S |
i fron {as Fa), mg/L | 0.032 f 1.0 Max, | FLISOPMCPMS-01 )

Epte: FLASSENCRHE-31, Based o APHA 23 Bd. 2017

Tesu:iz%un ﬂ&;"ﬂr . %9—

Ruchi Bansal Rajendra Yadav Page 7 of 3 taid

Tf Tﬂﬂlm-l‘lhl'rmr-‘i rﬂnﬂ'ﬂlhlllffﬁ'mtl'm The resuilts contalned in Mummmmlrmmﬂmﬂmﬂ.m

FEDDTT SNali iy D rEprecuond Extepd @ Tull, !MI‘“‘IIWIIHDHW This mepert & Fbended ordy Tor your guidenee gnd not Tor kegal

Purpese or f advertimEment. Samel will be gestroyed 8Mer 15 days from the dete of Hesr of (et cetiieale wnleis otherwise soecied, Ary complaing

abiut IRE reporr Should B Communicabad Im wrRing within ?d.lr.l-l:l"h:ﬂj Hﬁlﬂﬂnﬂ.TﬂlHﬂfﬂFﬂELﬂ.ﬂSM.Lﬂd.H"ﬂ'ﬂHﬂlﬁﬂw
AmGURE iy,

a o you have any complaint/ fesdback regarding the sample collection /testing /lest regort, plesse send an emall at fesdback@fariabs.com
ard cull a1 +91-9599021227.

m
~ | 5 P A oo P reinss mone enT % <o e rrmnen
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FRE-ET44T 1007, 034
‘ FOOD ANALYSIS & RESEARCH LABORATORY m ¢ S I-A0I6TE, Dol ; 431-T9% 21227
P farelsbe@farslaby com
TEETiRG, CALIBEATION, PROFICIEMCY TESTING, RED & TRAINING SERVICES Weebita | v L plad Comm
IEST REPORT
1.0, Ha: FLAWME032019-043
Lasued ig- Modi Sugar Mills ULR Code: TCS503 19 2 00001516 F
Modinagar, Dist: Ghaziabad U.P Report Dake: 23/03,/2015

Sample Receipt Date: 18/03/2019
Account Manager: Swatl Singh
Credit Manager: Gulab/Septesh

Sample Particulars:
Hature of the Samiple & No. of Samples : Potable Water (One Sample}
Brand Name, If any i None
Sample Quantity & Packaping s 1LHrex3, Pet Bottle
Date of Performance of Test ¢ 1Eh - 230 March, 2019
Method of Sampling ¢ Sample Is provided by Modi Sugar Mills.
Analysis Report
|
Detection | Specifications as per
8. Mo, Paramete T
peskiizd uk Bosul |y yaih I5-10500:2012 s
S~ Microbiclogical Analysis:
1 Taial Colifgrm, MPNS100mI | Not Detectad 2 Shall not be detectakia 151632
I E. Codi, MPNY100m1 Mot Detected =d in any 100mi sampie

MO= Rot Detecied; LOG= Uit of QuantfNcaten; *hol Delected

Infarence: The tested sample of water conforms to 15-10500:2012 for drinking water specifications and |s
fit for human consumption :.r.r.l:. above best

rid
i T
g Section ked Ey z&JTHﬂHJSED SIGNATORY)
Dr, EGSWE l&ﬂ!ﬁumnr‘r ‘r'n:ll\r r. M. Tripathi, QM Page Jof3  Ms, Meenakshi Bakshl, Scientist-B

NOTE: The lsburatory accests the responsiblity for content of fescrl. The resuks tontaired (n this fest report pariming caly 00 o Sample tested,
iest report @all ol be reprediaced Except 0 R, withow? wrbten sporoval of the laberatory. This resort & intenged only for your Quidssce snd nat for
fegal purpese or for adverissment. Samples will e destroyed after 15 days from the deme of Bsde of 65 certtficate niess cihermise specifadl Any
canmplaing about Fs report shouln b eommunizened I sriing wiEthin 7 daye of lssee of this report. Total lasiny ot FARBLARS Bt Lbd. & Uimied 1o
invoiced ament oriy

If you heve any complaint/feedback regarding the sample collection/testiag/test repart, please send an  small @t

| feedbackBlarelabs.com and call at +51 $313564533,

LAS-ANT
Fa L PR | o ETRP R P fiees 1w anm M v aanama
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L+ -1 TR, ADBARES
Iau ¢ 41124903505, Cefl | +91-95990 2H2iT
Eemadl  faredaba@Fareate.con
Viehsite : v fanelabs com

% FOOD ANALYSIS & RESEARCH LABORATORY
TESTING, CALIBRATICN, PROFECIERCY TESTING, RED & TRAINING SERVICES

TEST REPORT .
1.0, No.; FLAW/11022020-019

Issued to: Modi Sugar Mills ULR Code: TC5503 19 2 00013170 F
Modinagar Dist. Ghaziabad LP Feport Date: 17,/02/2020
Sample Recalpt Date: 11,02/2020

Account Manager: Swaki Singh
Credit Manager: Gulab/Septesh

Sampla Particulars:

Nakture of the Sample & No. of Samples ; Borewell Watar [One Sampla)

Brand Name, if any : None

Sample Quaniity & Packaging i ILIEreX3, Pet Botthe

Test Started on : L1/02/2020

Test Completed 1 17/02/2020

Methad of Sampiing 1 FL/S0PEMD-1

Date of Sampling 1 11/02/3020

Sample Collected by : Mr. Ajay Kumar (FARELABS Repressntative)

Analysis Repor]
Physical Description: Water is clear without any sediments, suspended particles & extraneous matter

Specifications as per
IS-10500: 2012
8. No, Paramater Test Result e = Protacal

th-lt I.lml:
i Colpur, Hazen 5 £ Max. 15 15 3025 {r-4}
2 | Odour Agresatle Agresabie Agreeabie 15:3025 (P-5)
3 | Taste Agrecatie AQrEEaDIE Agreeabie 15:3025 (P-7684)
4 | Turbidity, NTU 0.12 1.0 Max, 5 15:3025 (P-10)
[ pH Velue 6.74 6.5-85 Mo Relaxation I5:3025 (P-11)
& | Total Dissolved Saolids, mgy/L B32 500 Max. 2000 15:3025 (P-16)
7 | Chioride {as CI), mg/L 171.94 250 Max. 1000 15:3025 (P-32)
8 Siuiphide (a5 H:5), ma/L WD, [LOG - (LO05] 0.05 Mac. No Relaxation APHA Z39Ed.
9 Total Alkalinlty (as Cal0:), mg/fL 450 200 Max. ano 15:3025 [P-23)
10 | Total Hardness {as CaChh), mg/L 432 200 Max. 0D 15:3028 (P-21)

!'i. | f'g
ﬂrmn Pre paé/ E (AUTHORISED SIGNATORY)
Mayla en umar Singh Faga tof2 D Mathur, Director

HW:WWHmwmwmwhhthWmﬁwmmmummmmluuﬂmmwm
Test report shall not be reprocuced eacept in il without wiiten appmval of tha laborabory. This repert S inbended anly for your guissnss end nok
for legal purpose o fior adwerisement. Samples will be destroyed after 15 dars fram the dife of Bl of test certificate unless cthermise specified,
Arry compiaint aboat this report should be communicated In wrEing withing 7 days of lsus of thiz report, Total Bability ot PARELABS Pvt. Lid. s
limited to irvoiced amaurt onby,

If you have amy complaint/fesdback regarding the sampls collection/besting/test report please send an emall at

| fesdbackifarclabs.com and call at +51 9599221227,

ﬂ 50 $001-2015 n IS0 140012015 n OHSAS 180012067 n 50/ IEC 27T001:2013
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FOOD ANALYSIS & RESEARCH LABORATORY thion” ;ST THPASEOR. B

fax +I0-1 2-A038033, Cell * +90-0580F 1707
E-mrall faiglatreEdarelabs
TESTING, CALIBRATION, PADFICIENCY TESTING, RAD & TRAINING SERVICES - i

‘Wazsita - wyew Famlakbs com

JYEST BEPORT y
J.0. No.: FL/W/11022020-015

Issued to: Modi Sugar Mills ULR Code: TC5503 19 2 00013170 F
Modinagar Dist, Ghaziabad LIP Report Dage; 17/02/2020
Sample Receipt Date: 11/02/2020
Account Manager: Swatl Singh
Cradit Manager: Gulab/Septesh

sampla Particulars:
MNature of the Sample & No. of Samples : Borewell Water (One Sample)
Brand Name, If any i None
Sample Quantity & Packaging i 1LitreX3, Pat Battle
Test Started on : 1110272020
Test Completed P 17022020
Methed of Sampiing ! ALSOR/B/D-1
Date of Sampling P 11)02/2020
Sample Collected by i Mr. Ajay Kumar (FARELABRS Representative)
Analysis Report
Specifications as per
2. Mo Parameter Test Result PO Protocal
Acceptable | Permissible

Limit Limit

Asenic (as As), ma/L | ND, [LOQ - 0.002) No Reiaxation
2 | Lead (23 PB), mg/L WD, [LOG-0.002] 0.01 Max. | No Relaxation | FL/SOP/ICPMS-01

Hata: FUSOR/ICPMS-01, Based an APHA 237 Ed, 2037
ND= Mot Detected; LOQ= Lim#t of Quantfication
Inference: The tested sample of water conforms to the specifications of drinking water (15-10500:2012},
in case of permissible limit, w.r.t. above tests,

e Lo W

Testing Sectlon Prepared By By (AUTHORISED SIGNATORY)
Prachi Chaudhary  Rajendra Yadav Page 2 of 2 D Mathur, Director

NOTE: The laberatory accepts the respansibiity for content of repert. The results containgd in this test report peralng ooly to the sample tesied,
Test rapas shall net be reproduced exoept n full, without weitben approval of the IBbarsiory. This répart i= inkended cnly for your guidance and not
For legal purposs or for acvertisement, Sampies will Do cestroyed afer 15 days fiom the dale of Esue of Les certicate unkets otherwise Specinad.
#Any complaint about this report sheuld be commumicated da writing within 7 days &f [ssug of this repart. Total lsBilty ot FARELABS M. Lid. I8
limibeg bs ivvcioed sraint anky,

I yom have any complaint/fecdback regardisg the sampla collaction/testing ftect repart, plesss cend an small at
Feadhack@fprelnds com and call st 491 95599331237,

ﬁ 50 S01-2015 n 50 14001 2015 n OHEAS 180012007 ﬁ 150 1EC ZT00H:2013
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L FARE LABS Private Limited
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%  FOOD ANALYSIS & RESEARCH LABORATORY : ARSI, Ok

Far +91-134-4096038, Cell - +51-90392 10227
F-rall - famiabofarelabs com
TESTING, CALIBRATION, PROFICIERCY TESTING, RED & TRAINING SERYICES

VWikaite © wywwfarelabis com

IEST REPORT
2.0, Mo FLAW/SL/11022020-007
Issued to: Modi Sugar Mills Report Data: 17402/2020
Modinagar Dist. Chaziabad UP Sample Receipt Date; 11,/02/23020
Account Manager: Swati Singh
Credit Manager: Guiab/Septesh
sample Particulars:
Meture of the Sample & No. of Samples : Borewell Water [One Sample)
Brand Mame, If any : Mone
Sample Quantity & Packaging : S00mi Sterilized Bottle
Test Started on : 11/02/2020
Test Completed : 17/02/2020
Methed of Sampling : FL/SOR/B/D-1
Date of Sampling t 11/03/2020
Samiple Collected by : Mr. Ajay Kumar (FARELABS Representative)
Analvsis Report
5. No. Parameter Test Result TSCiVo 0N KN T Pratocol

IS-10500:2012

Total Coliform, per 100ml Absent Shall not be detectable 15:15185
2 | E. coll, per 100m| Abzent in any 100ml sampie

Infergnce: The tested sample of water conforms to the specifications of drinking water (15-10500:2012),
w.r.t. above tests.

Tasting Section  Prepared By Checked By {AUTHORISED SIGNATORY)
Sufman Yadav Dr. M. Tripathi, QM Page 1of1  Ms. Meanakshi Bakshl, Sclentist-8

NOTE: The laboratory acstpls the respangibility for cantar of report. The results contsined In this Eest report pertzins anly to the samgle teated.
Tiest repart shall net be reproduced sxoapl in full, wikhowt wiilten aporaval off the Isboratory. This report is Intended only for your guidance and ot
for legal purpose or for advertisement. Samples will ke destroyed after 15 days from the date of issue of best certificate unipss ptheruise specified,
Any pomplaint about this repart should be comimunicated in writing within 7 days of lssue of this resort. Totsl llabilky st FARELARS Pet. Lbd. I3
fimited to lwoiced amaurk anly,

If you have any com@lalnt/fesdback regarding the sample collectionftesting/test report; pisase send an amadl at
legdbackdfarelaby com and call at +#1 #IFIIILIIT.

n (S0 90012015 n 150 140012015 n OHEAS 18001:2007 ﬂ 150 / 1EC 270812013
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FARE LABS Private Limited
LA71, BAF Phase l, TFFC0 Chowh, MG Raod,

- 515
' FARELABS [y

FOOD ANALYSIS & RESEARCH LABORATORY Fae o +90-124-G03603E, Cll; + 9495962 21127

Emal - farshabuirarelits mm
TESTING, CALIBRATION, PROFECIEMCY TESTING, RED & TRAINING SERVICES Vesbcine ; www, Aerelabs.com

TEST REFORT
30, Mo.: FLW/2B012021-036
ULR Code: TCS503 21 2 00001363 F
Feport Date: O2/02/2021
Sampla Beceipt Date: 2E/01/2021
Account Manager: Swatl Singh
Cradit Manager: Gulab/Septesh

Issued tg: Modi Sugar Mills
Modinagar, Dist: Ghazlabad U.P.

sample Particulars:
Hature of the Sample & Mo. of Samples

: Borewell Water (One Sampla)

Brand Name, If any : Nane

Location : None

Sample Quantity & Packaging : Uitrex10 Pet Bottle, S00ml Sterilized bottle

Test started on : 28/01/2021

Test Complebad ;O OFI02L

HMethod of Sampling 2 : FLISOR/BYD-1

Date of Sampling b : 28012021

Sarmple Colleeted by * Me. Alay Gujjar (FARE LARS Reprasentativa)

Analysis Repory
Physical Descripbion: Water (5 clear without any sediments, Suspendsd particie: & sxiransous matter
Spacifications as per
15-10500:2012
5. Ne. Parameber Test Result peer T Protocal
Limit I.lmlt

1 | Colour, Hazmm 5 5 Max, 15 15:3025 (P-4)
2 Odour Agresable Aqresable Bgraeabla 15:3025 [P-5)

— 3 | Taste Agreeable AnrEeatie Agresabie 15:3025 [P-THE) |
3 Tarbaity, NTU .25 1.0 Max. 5 15:3025 (P-10]
5 pH value 7.44 6.5 = 5.5 Hi Rednaation 15:3025 (P-11)
6 | Tetal Dissobved Solids, mg/L o8 500 Max. 2000 I5: 3025 (P-16)
7 Ammania, MG, [LOG - &.01 0.5 Max. o Raelaxation BPHA E:Ed.
8 | Anianic detergents [as MBAS), mafL WD, [LOQ - C.01 0.2 Max. 1.0 APHA 239 Ed.
g Chioride {as i), ma/L 15194 250 May. 1000 15: 3025 [P-32)
10 Calcium (ag Ca), 3500 75 Max, 200 15;: 2025 (P-40]
11 Cyanide (as 'E-H]. mg/L MD, [LDD - [L.O3] 0.05 Hax. Mo Rlaxation APHA 239 Ed,
ia Chlararminges iu Cla}, ma/L MDD, [LOG - LLOE) 4 Max, He Aslaxation APHA 239 Ed,
13 | Fheoride {as F), mafl 0.24 1.0 Hax. 1.5 APHA F39Ed,
14| Magresium [es Mg), maiL 34.99 30 Max. 100 APHA 237Ed,
15 Mtrate (as WO, 4,95 45 Mau. Mo Rielancation APHA 23 Ed,
16 m""“ RO T MO, [LOG - 0.0005] | 0,001 Max. 0.002 15:3025 (P-43)
17 | Resigual free Chiorine, ma/L ND, [LOG - 0.1] .2 Hin, 1 APHA 239 Ed,
18 | Sulphate (a5 SO), masL 67.0 200 Max, £00 APHA 237 Ed,
19 | Sulphide (a5 HiS), mgfL D, [LOQ - 0.005] | 0.05Max. | NoRelaxation |  APHA 237 Ed,

|20 | Tetal Akalinity {as CaC0s), ma/L 410 200 Max. 500 15:3025 (P-23)

(2 A Total Hardness (a5 CaC0a}, ma/L 384 200 Max. 500 15:3025 (P-21]

T:tﬁum F% C (A SIGNATORY)

Nayl Sat mar Singh Page 1 af 6 r

mhwr«mﬂtu Traz ressUits cosbained 0 s tESl report pertaing onty o Dhe sample tesied. Test repoet
nok be récroduid Escapl i Tul, without wittes appeoval of the labaratory, The rephet & ntended oaly lor pour guidarce and not for lsge purpdds & for
B VEFTIRETI L mmmlumd‘wﬂmmmauimdummhmm.Wm#ﬂ ehout this mapon should e
ComTUnkEEd In wrting within 7 deys of iesee of this repert. Tobal Hahilyy at FAREFLARE Pob. L. b Imiled b neieed sreouel ooty yeu have Say
oemplaint/Teadhack regarding the esmpls collsction/testisgfiest reporl, ploase cend an email at feedheck@faraiabu.com and call a1 491
SEPRII1IXT.

LR E

ﬁ IS0 9001 2015 u OHSAS 18002007 n BO J IEC 770012013

n 1500 13000301 %
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;5110401 7N307, WA
Y. FOOD ANALYSIS & RESEARCH LABORATORY N 114-B0IGARR, Coll - +81-5509) $1327
TESTIRG, CALIBRATION, PROFICIENCY TESTING, RAD & TRAINING SEAVICES mr ﬁhﬂlﬂm
TEST REPORT
Issued to: Modl Sugar Mills 1.0, Heo: FLW/28012021-036
Modinagar, Dist: Ghaziabad LLP, LULR Code: TCS503 21 2 00001363 F

Report Cage: 00202021

Sample Receipt Doter 280172021
Account Manager: Swatl Singh
Cradit Manager: Gulzb/Septesh

Sample PERicUlars:

Nature of the Sample & No. of Samples ; Borewell Watar {Dne Samgle]

Brand Mame, if ary : Mane

Location ' None

Sample Quantity & Packaging ¢ 1litrexl0 Pet Bottle, S00mI Sterilized bottle

Test started on P 280012021

Test Campleted : D2/02/2021

Method of Sampling : FL/SOPYB/D-1

Date of Sampling : 28/01/2021

Sample Collected by i Mr. Alay Guijar (FARE LABS Representakive)

Analvsis Report
Spacifications as per
5. Mo Parametar Test Result ﬂE—iHMﬂﬂ Protacol
Acceptable Parmissible
Limix Limit

tals Analysiss . GITE B dE e e L e e ]
1 Aluminlarm (a5 Al), miﬂ'. M'l'. [I-CQ =0.01] 0.03 Max, 0.2 FL/SORTCPHS-01
2 | Arsenic {as As), mg/L ND, [LOG - 0.002] 0.01 Max. | Mo fielaxation | FL/SOP/ICPMS-O1
i Barium (s Ba), mgfL ND, [LOGQ - 0.01] 0.7 Max. ko Relaxation FUSHFHEPHE-M
4 | Baron (as B), mg/L ND, [LOQ - 0.01] 0.5 Max, 24 FL/SOP/ICPMS-01
5 | Cadmium (as Cd), mg/L ND, [LOQ - 0.001] 0.003 Max. | No Relaxation | FL/SOP/ICPMS-01
(] Chromium {as Cr), mg/L ND, [LOG - 0.005] 0.05 Max, Mo Aelaxation | FLISOPRCPMS-01
7 Copper (as Cu), mg/L Ny, [LOG - 0.01] (.05 Max. 1.5 FL/SORTCRMS-01
8 | Iron (as Fe), mgiL 0.060 1.0 Max, ko Redaxation | FL/SOP/ICPMS-01
9 Lead (as Pb), mg/L ND, [LDO-0.002] 0,01 Mas Mo Relaxation | FLISOP/ICPMS-01
10 | Manganese (a5 Mn), mojl MDY, [LOG = 0.0065) 0.1 Max, 0.3 FL/SOR/TCPME-01
i1 Malybdenum (as Mo}, mg/L WO, [LOG - 0.0032] 0.07 Max, Mo Redaxation | FLASOR/ICPMS-01
12 | Mercury (as Hg), ma/L WD, [LOG - 0.0005) 0.001 Max. | No Relaxation | FL/SORICPMS-01
13| Nickel (as Ni), mg/L ND, [LOGQ - 0.002) 0.0Z Max. | No Relaxation | FL/SOF/ICPMS-01
14 | Selenlum (as Se), mg/L NG, [LOQ - 0.005) 0.01 Max. | No Relaxation | FL/SOP/ICPMS-01
15 | Silver (as Ag). ma/L N, [LOG - 0.002] 0.1 Max, o Relaxation | FLASOR/TCPMS-01
16 | Zinc (as Zn), mo/L ND, [LOG - 0.a1) 5.0 Mayx, 15 FLISOR/TCPMS-01

Hpte: FUSOPICPHS-01, Baged on APHA 23 Ed, 2007

j (A WIGED SIGNATORY)
shi Page 3 af & {7 HrECtor
Hb:ﬂlﬂﬂ! Tor contend ol repers, Th cantanad i i tesd repor parksing o Rrpie (e, Tew repan Seal

nqhm-rmm-nm withoug mrittan spprevall of @ laborsery. This rEpom is deaded only lor powr guidancs end g for kegal purpsss of N
adrartnemen?, Samphes sl be desreydd afier 15 Says Traem s Aake of Kaue of ieit persificate (nlers ntheraiee specified. Any complsint about s report shosld be
earmimniabed in writieg wiEhin 7 diys of Bsue of Bhis réperl. Totsl Nebilty 8 FASELARS Fvi. Lid. 's BmEed to Invelced amount andy,

If o have any complaing/ lesdlach regarding e sample coliction taiting/ ieal rapart, planse sand ar email at eedback@rarelabs.com and call at
+01 BE0231227.
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FOOD AMALYSIS & RESEARCH LABORATORY ;.. j +B1-T24-A03E038, Col ; +91-35595 21227
Fomail ¢ larelsbBansiabn
TESTING, CALIBEATION, PROFHIENCY TESTING, RAD & TRAINING SERVICES ﬂ:m : mfri.lhﬁnrn{_
IEST REPORT
Issued to: Modl Sugar Mills 100 Ma.: FLAWSIR012021-036
Modinagar, Dist: Ghaziabad LLP. LR Code: TCS503 21 2 00001363 F

Report Dabe; 020272021

Sample Recelpt Dabe: 28/01/2021
Account Manager: Swatl Singh
Credis Manager: Gufab/Septesh

Sample Particulars:
Mature of the Sample & No, of 5amples : Borewell Water (One Sample)
Brand Mame, If any : None
Location : Mone
Sample Quantity & Packaglng : llirex10 Pet Bottle, S00ml Sterilized botthe
Test started on : 28M01f2021
Test Complatad : 2022021
Method of Sampling : FL/SOP/B/D-1
Date of Sampling : 28/01/2021
Sample Collected by : Mr, Ajay Gujjar [FARE LABS Representative)
Analysis Eeport
Specifications as per
- 15-10500:2013
5. Mo, Parameter Test Result - table | Permissible Protoccl
Limit Limit
1 Mimaral Odl, mgfL WD, [LDQ-0,01] 0.5 Max. Ko Redaxation 15-3025 (P-39)
Polynucloar arematlc hydrocarbong
2 (a5 PAHS), mg/L ND, [LOQ-0.00001] | 0.0001 Max. | Mo Refaxation FLISCR/HPLC-75
Palychicrinated Biphanyis :
3 (PCBS), mailL ND, [LOG-0.00001] | 0.000% Max. | Mo Retaxation | FLASOF/GEMS/P-01
4 | Trihalomethanes (THM):
Bromaform, ma/L ND. [LOQ-0.005] 0.1 Max. | Mo Relaxation |  FL/SOP/GC-26
Cibromochloromethane, masl WD, [LOGQ-0.005] 0.1 Max, Mo Relaxation FLISOP/GC-26
Bramodichioromethane, mg/L ND, [LOQ-0.005] 0.06 Max. | No Relaxation | FLASOR/GC-26
Chiorefarm, mg/L D, [LOQ-0.005] 0.2 Max. | Mo Relaxation |  FLASOP/GC-26

Haoig: FLISOR'HPLE-TS, PLISOPMGCME/P-0]1 Lasad on ADAC Q00 06g FLASDMIGE-36 Mased on APHA 339 Ed. 1017

C LA SIGNATORY)
Mphllesh Kumar Page 3 of & D ar

WOTE: The abarabary steapls e regponsibility for conlent of reporl. The resolls contalred in trls iesT report periaing oaly b Preemwnple besiac. Test repoer ghall
vt e reoraducid extept i Tul, witheut writien spproved of the labomatory. This neport is istended only for your guidenste and not for legal purpose er for
advartiesmien, Savghks will be destroyed afer 15 diyd froen Bhe dite of moue of peak certihcans urless abbinyiie spacied. Ay omplalaa BBGLE tha rpar shiuld be
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+01 BS00ITLITAT,

=

LWL T

ﬁ S0 50073015 n 0 14001:2015 : EIHLAS 180012007 u IS0 J IEE 37001:2013



T O o

518 s
P EFARELABS |

e w95 104 BT, S0EY
FOOD ANALYSIS & RESEARCH LABORATORY fm | eOL1 30 AUSGOL ol 8188850 11237
TESTING, CALIBRATION, PROFICIENCY TESTING, R&D3 5 TRAINING SERVICES ':'r::t ; :nlnh:':-:m
IEST REPDRT
Issued tod Modl Sugar Hills 1.0, Moz FLAWSZBO013021-036
Modinagar, Dist: Ghaziabad U.P. LULR Code: TC5503 21 2 CODD1363 F

Report Dabe: 02/02/2021

Sample Receipt Date: 28/0L/2021
Account Manager; Swati Singh
Credit Manager: Gulab/Septesh

sample Particulars:
MNature of the Sample & MNo. of Samples : Borewell Water [Dne Sample)
Brand Name, if any 1 Mone
Location : None
Sample Quantity & Packaging i lllrex1 Pet Bottle, 500mi Sterilized bottie
Test started an s 280112021
Tiest Complebed : 2023021
Meathod of Sampling : FLASOPR/B/D-1
Date of Sampling : 28/01/2021
Sample Collected by ¢ Mr. Ajay Gujjar {FARE LABS Representative)
Analysis Report
Specifications as per
1S-10500:2012
5. No. Farometer Test Result Accaptable | P issible Protacal
Limit Limit
Pasticide Residues, pg/L
1 alachlar MWD, [LOG- 0001 20 Mo Relaxation | FL/SDR/GCMS/P-01
2 & -HCH MNEy, [LOG- 0.01] .01 Mo Retaxation | FL/SOP/GCMS/P-01
3 |p-HeH ND, [LDQ-0.01] |  0.04 Mo Relaxation | FL/SOP/GCMS/P-01
4 |y-HCH ND, [LOQ-0.01] | 2 Mo Relaxation | FL/SDP/GCMS/P-01
] & —HCH MOy, [LOQ- 0.01 .04 Mo Felaxation | FL/SOP/GCMS/P-01
6 o,p- DDO N, [LO0- 0001 FL/SOR/GCMS/P-01
7 p,p- DOD ND, [LOGQ- 0.01 FLISOP/GCMSP-01
) o, pr-DDE ND, [LOG- 0.01 . FL/SOP/GCMS/P-01
g | p,pODE N, [LOQ- .01 No Relaxatlon ™l renp ECME/P-01
10 | e,p-DDT ND, [LOQ- 0.01 FL/SOP/GCMS/P-01
11 | p,p-DOT ND, [LOQ- 0.01] FL/SOP/GCMS/P-01
1Z | Endosulfan - o ND, [LOQ- 0.01 FL/SOP/GCMS/P-01
13 | Endosulfan - B _ND, [LOQ- 0.01 0.4 No Relazation | FL/SOP/GCMS/P-01
14 | Endosulfan Sulfate ND, [LOQ- 0,01] FL/SOP/GCMS/P-01
15 | Butachior ND, [LOGQ- 0.01] 125 No Relaxation | FL/SOP/GCMS/P-01
\ s
E Section @%ﬂ‘f zﬁ@ GMNATORY)
J esh Eumar Page 4 af &

lazwmory Bcepss ihe resporab iy for cosbert of repert. The ressls contained in (his bak repes? pertaing oaly Ba the Teest nepart #hall net be |
reprdises except in full, wikhout sritien spoerwsl of the borabtony. This repsdt |8 ngendsd ehfy lod yiur guitlancs Bnd ni for Qs purgdis o fr idvetsamens]. Sampes |
sl bt detiickd 3 15 de fram (he dme of igsee of tat certifcals unimas ctherales spacfisd . Any compiank sboud ISie repart shoodd b cnnumenisaied i setis] witkis
7 s of Gase of i report. Toos Balilty st FARTLANS Pwi, LB, o redied B weloed memaurd grily,
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B FOOD ANALYSIS & RESEARCH LABORATORY fax | 9-E-MER03E Coll: 49195952 11227

L {prelasa el by com
TESTING. CAUBRATION, PROFICIENCY TESTING, B8D & TRAINING SERVICES e e s

TEET REFORT
Issued to: Medi Sugar Mills 1.0, Ne.: FLAW/28012021-036
Modinagar, Dist: Ghaziabad UL, i LR Code: TCS503 21 3 00001363 F

Report Date: 02/02/2021
Sample Recelpt Date: 28/01,2021
Account Manager: Swatl Singh
Credit Manager: GulabyfSeptesh

Sample Particulars:

Nature of the Sample & Mo. of Samples : Borewell Water [One Sample)

Brand Mame, if any : None

Location : Mone

Samplé Quantity & Packaging : Alitrex 10 Pet Botthe, S00mi Storilized botde

Tast started on ¢ 28/01/2021

Test Cornpleted : /022021

Meathad of Sampling ¢ FL/SOP/B/D-1

Cate of Sampling r 2810172021

Sample Callected by : Mr. Ajay Gujjar (FARE LABS Reprisentative)

Analysis Report
Specifications as per
5. No. Paramuter Test Result 2 E_III:!HF.NIILM-: Protocol
Limit Limit
Pesticide Residues, pg/L
16 Chlorpyrifos NE, [LGQ- 0.01] 1 HNo Relazation FLISOPGEMSF-01
17 Fhorate HD, [LoQ- 0.01] F Mo Relaxalion | FL/SOPAGCMEP-01
18 | Mathyl parathion ND, [LOG- 0.01] 0.3 No Relazation | FL/SOP/GCMS/P-01
19 Malathion WD, [L20Q- 0.01] 190 Mo Relaxation | FL/SOP/GOMS/P-01
20 | Aldrin ND, [LOG- 0.01] 0.03 | No Relaxation | FL/SOP/GCMS/F-01
21 Digldrin ND, [LOG- 0.01] 0.03 No Relaxation | FL/SOR/GCMS/P-01
22 | Ethien ND, [LOQ- 0.01] 3 Ne Relaxation | FL/SOF/GCMS/P-01
23 | Isoproturon ND, [LOG- 0.01] g Mo Relaxation | FL/SOPLCMS/P-01
24 24D HD, [LOG- 0.01] 30 Mo Relaxation FL!EDP;LEE;IP-HI
25 | Atrazine NO, [LOQ- 0.01] - Mo Relaxation | FL/SOR/LCMSP-01
26 | Monocrotophos ND, [LOGQ- 0.01] 1 Mo Relaxation | FL/SOF/LCMS/P-01

LR L

Moete: FL/SOPGCMS/P-01, FLASORLCMS,P-01 Based an ADAC 550.06

TMW F% By Wm (A SIGNATORY)
ilesh Kumar Page 5 of 6 or

HOTE! THE MBeroiory Bocepis e responsEiity 1ar conlanl of reper, ThE resuls Cortsrs o tes best repor DerAbs oniy o0 e Sample LeRes. 1a%l meoon aral
sk B regrotuced sxcapt 0 NeB, witheut wrimes approval of the Lbersiory, This report 5 inbeaded only for your guidance and not for legal perpase or Tor
adverigement, Sampies will be desiroyed after 1S dieys from che dice of fsue of test comncats wiless cthermse specfind, Any complamt abowt this repert should be
commiicaied I varting wikhin 7 davs of issim of this report, Tetsl lagilty & FARTLABS Py, Lhd, & limited to evegicad mmgunt anly,
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+91 REFIITLIIT.
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Mone - 4511 T 4034308
FOOD ANALYSIS & RESEARCH LABORATORY . Fax +; 13—135?#. Ol +31-95990 11237
. Emmal  : herlabo@lanslatys com
TEATING, CALIBRATION, MROFICIEMCY TESTING, RADH & TRAINING SEEVICES

virksae ; wwe farelabs.com

IEST REPORT
Issued tg: Modi Sugar Mills 1.0, No.: FLAW/28012021-03%
Medinagar, Dist: Ghaciabad WP, LR Code: TC3503 21 2 00001353 F
Report Dete; 02/02/2021
Sample Recelpt Dake: 28/01/2021
Account Manager: Swati Singh
Credit Manager: Gulab/Septesh
sample Particulars:
Maturg of the Sample & No. of Samples : Borawell Water (Dne Samplie)
Erand Mame, if any » Mone
Location : None !
sample Quantity & Packaging ? lligraxl0 Pet Battle, EIflﬂmI Sterilized bottia
Test started on 1 28/01/2021
Test Completed : 02002 2021
Method of Samipling : FL/SOPRT-1
Date of Sampling : 28/01/2021
sample Collected by ¢ Mr, Ajay Guljar (FARE [ABS Representative)
Analysis Report
S. No. Parameter Test Resufe | (FPICITCSLIoNS &v par Protocel

IS-10500:2012

T [Tow Colform, per 100 st Shall not be detectable 15:15185
2 E. call, per 100m Absent im any 100ml sample

NO= Not Detected; LOQ= Limit of Quantification
Inference: The tested sample of water conforms to the specifications of drinking water (15-10500:2012}
I5 case of permissible limit

ﬂﬂ‘"y
it 1 e
SME:::nm Ya Mmarshama MQH Pape 6 of & Ms. Meanakshi hﬂﬁ:‘é?m;jﬂt-n

NOTE: The lborainry ACCEpES C responsiblEy for content o mport. The resuit cenlained in Uhi bexl Feporl perises oAy B8 the Saempe eed Test repen shall |
ngt be meprodeced wategd in full, withoul wnlben asprovisl of the laboratory. This report i inbended only for pour guidance and not for legi purpose o for
mdvertisement. Samgles will be destroped after 15 dis frov She dite of issus of beat Sarifizate unbess othens b sphcified, ARy complant about this mepor should be
commuricated i wiiting withie 7 dirgs of ssue of (s repot, Total kaddiy ot FARELASS Pul- Lidl ts himited Lo ireciosd amount anly,

I pou have mny complaing Mfesdhack regarding Ehe anmpals colfectisn /et g/ baik Fapact, plasses send 2n amasl 5t fasdbackBmralsbarom snd o 58
+51 FERSATITTT.
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1.0 Me. CWI0F20103-026-053F
: -. Mills, LLR Code F TESS03 22 2 00000079 F
r Mills, mdln&gar Shaziabad Hepart Date : LO-1-20223
tthr?ra:ﬁ‘ﬁh Ir: a Sampie Receipt Date  : 03-01-2022
Acoount Mansger - Swatl Singh
Credit Manager  Gulaly SinghfSeptesh Eumar
Matura of the Samale & No. of Samples tBorewall Water
Locatian  Borevigll Plrant
sﬂl'l"lp_h: ql.mﬂﬂ't'rﬁ Packaging s 1here w 10 Pat Bottie, S00m| Sterlized Battle
Test starmad on 103-01-2032
Tast Complerad f10-01-2022
Mathed of Sampling {FLSOP/B/D- 1
. Date of Sampling 103-01-2022
Sample Coliecred. by {Mr.Ramesh (FARE LASS Representatiee;
Analysis Repord
Phygical Degcripthon ; Water is clear wilthout any sechments, suspended parmicdes & extransous matter,
; ‘Specifications as per
I15-10500:2012
5, Mo, Farameters Unit Test Results Test Method
| Acceptable | Permissible %
| | 5 Limit Limit i
Chemical Anaivsis " R, :
1 | Ammonia | mgfL KD, (LOGQ-0.01) | 0.5 Max. | Mo Retaxation | APHA 237 Ed.
2 | Anionic Detergents fas MBAS) | ma/L ND, (LDG-0.01) | 0.2 Max, | 1 APHA 277 Ed. |
3 | eadoum fos Cal ma/L BE.4 75 Max. 200 15 3025 (P-40) :
i | Chioramines fas Ch) ma/L WD, {LOG-0.05) | 4 Max, | Mo Relavation | APHA 239 Fd,
5 | Chioride {as £1) mg/L _179.54 250 Max, 1000 | IS 3025(P-32) | |
|6 | Colour -tk FR2EN T 5 Man. 15 | 153025 (P4} | |
7 |CysnidefasCTN) _ | mail N, (184-0. 031 | 0.05 Max. | Mo Redaxatizn | APHA 23° Ed. | |
- q Fluorde {as F} < _I'I1_I3_|"L L 1.a7 1.0 Max. 1.5 | APHA 257 Ed.
. 9 | Magnesium (as Mg} ma/L 35.96 30 Max. 100 APHA 339 Ed.
10 | Mineral il ma/L ND, [LOQ-0.01) 1.0 Max. | No Relaxaton | IS 3035 (P-38)
11 | Higrafa (a5 M) L 4,85 45 Mak. | Mo Rsolaxation | APHA 23% Bd. [
12 | Ddaur - Agreeable Agreeshlo | Agreeatie IS 3025 [P-5) | -
i |13 | Prenolk substances (as GH;0H)|  ma/L | WD, (LOG-D.0005) | 0.001 Max 0.002 APHA 237 Ed. i3
= i ETR -'Fﬂ-.tnhmrirnml biphenyis mall | N9, (LOQ-0.00001)) 00005 Max, | Mo Relaxation [FLUSCP/GEMS/PMLG &
| 15 | Polynuclear aromatic mg/l | ND, [LOQ-0.00001)| 0.0001 Max. | Mo Reiaxation | FL/S AL 75|
D, (LOQ-0.1) | 0.2Min. APHA 237 Ed. | .
64.60 00Max. | T aPHA 23 :
N, {LEE-0.008) 0.05 Max.
hgreeabla




2.0, No. . W20220103-026-053 {
LLR Code S TCE503 22 2 000000y F
Report Date : 10-01-2022
Sample Recelpt Date - 03-01-2032
Account Manager i Swiatl Gingh
Credit Mareger i Gulab SinghySepiesh Kumar
I;'IIEI.II'I HH:I‘IE E.rl'ipll: B Mo. of Samples - Borevwell Water
Locaton : Borewall Prant
- Sample Quantity & Packaging :1litra x 10 Pet Bottla, S00mI Sterilized Bottle
Test started on D3] 203 2
Test Compieted  18-01-2022
Method of Sampsng  FLISOP8,/D-1
Date of Sampling LO3-01-2022
Sample Codected by rMr. Ramesh [FARE LABS Represertative)
Analysis Report
'  Specifications as per |
IS-10500:2012
5. Mo. Parameters Undt Test Aesults | = Test Method
Acceplable  Permissible
Limit Limit
Chemical Annlysis ;
20 | Total ABalinity {as CaC0y) mgt | 43 [ J00Mex. | 500 15:3025 [P-23)
21 | Tota Hardness {as Calls) ML 35 200 Max. | 600 | 153025 [P-21) |
22 | Total Dissaled Soiis merL 956 __:h\.l.r Hax, | 2000 15 3025 (P-16) |
23 | Turbidiy NTU .36 | 10wex | 5 IS 3025 [P-10)
|24 | pH value - | 7 35 & :-:u Max.| Ma Relaxation | 1S 3025 (P-11)
Metal Analysis . L
25 | Aluminium (s AX) mg/l | MO, (L0Q-0.01) | 0.03 Max, 0.2 | EL/SOPRICPMS-01
26 | Arsenic [#s As) gL ND, (LOQ-0.002} | ©.01 Max. | No Relavavon | FLASOPICPMS-01
27 | Bariumn [2s Baj mgfl. | WD, {LOQ-D.0L) 0.7 Max, b Resyeaton | FL/SOPF/ICPMS-01
26 | Boron. (a5 B) gL KD, (LOGQ-0.01) 4.5 Max. 2.4 FLySORYICPMS-(1
79 | Cagmium (as Cd) migl WD, ILOQ-0,001) | 0.003 Mex. | Na Relaxanon | FL/SORICPMS-01
30 [ Chroniim jas Crh mg/l | WO, [LOQ-0.005) | O D5 Mas. Mo Helavatien | FUSOPFICPMS-01
[ 31 | Copper (23 Cy) mail | WO, (LOG-0.01) | 0.05 M, 1.5 | FL/SOFICPMS-01 |
| 32 | 1ron (a3 Fe) mafL 0,057 1.0 Max, | No Relaxation | FL/SOP/ICPM5-01
‘33 | Lead {as PY] gL KDy, I,LU{I-[I.I.‘.II}EJ | 0. A1 HMax. | o Relazation | FLASORICPMS-0]
‘34 | Manganese {85 Fin) Pl D, itm-&DESL 0.1 Mp, 0.3 FL/SOF/ICPMS-01
35 | Mercury (as Hg) mgfl | N ILOG-0.0005) | 0.001 Max, | Ko Belexaton | FL/SOR/ICPMS-01
%6 | Mptybdenum (es MO) gL NO, (LOG-0.002) | 0.07 Max, | Mo Belsxabion | FLYSOR/ACRMS-01
&7 | kel {as NI} mgfL ND, (LOGQ-0.002) | 0.0Z Max. | No Relexabon | FL/SOP/ICPMS-01
| ‘A | Selenium fas 52} mg/L MO, {LOG-0.005% | 0.01 Mac. | No Retsxation | ALSOPTICPMS-01

h_ul'ﬂ'l: Huu rll:llﬂﬂll'-".tl- far cafitent &F repusi. The results costais
[ahab not S reprEebced skoept bn fUln, silheut wifien agpreval BT the unurinr.r. This i
pakl ar for afwertitement. Simples wikl be desiroyed after 19 dagn Fram -u;ul.d
e #ﬂﬂllﬂ:ﬂ m:nh: report sheuld be comeunicined in -rh.lufml;ﬁ 1

ammesl ealy
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i ‘Mills, Modinsgar, Ghaziabad
_Jr%':ﬁﬂ e nag

MNature of the Sampils & Ko, of Semples

Techriology | Innovation

IEST REPQRT

1.0, Na.

ULR Code

Report Date

Sample Receipt Date
beeaunt Manager
Credit Manager

1 Borewell Watar

+31-

: W20220103-026-053
: TC5503 22 2 00000079 F

s 10-01-2022
s 03-01-2022
; Sweath Singh
: Gulab Singh

| 481120 403605,
 Aarwlats@aieatn com
1 e larrlabs.com

:'mmmi; .

{Septesh Kumar

Locaticn 1 Borewell Flant
Sample Guantity & Packaging +Litre x 10 Pet Bottie, SD0mI Steriliped Boctle
Test started o : 03-01-2022
Test Compieted 2 10-01 2062
Mathod of Samping | FLISOFBD-1
@  ate of Semping }03-04-2022
Sample Collected by ¢ My Bamesh (FARE LABS Rppraesnialive)
Analysis Report
S | ] Specifications as per |
15-10500:2012
5. Mo, Paramelbers Umit Test Results | [ | Test Method
r | Acceplabie | Permissible
| Limit Limit
39 | Silver (as A3) ma/L ND, (LOQ-0.05] | 0.1 Man. | Mo Relaxation | FLASOR/ICPMS-01
40 | Zinc {as Zn) mgA | MO, (LOQ-D01F | 5.0 Max. 15 FL/SOPIICPHS-01
’rwﬁh‘hﬁihmﬂyl : ; . : :
41 | Bromedichisramethane | maiL ND, {LDG-0.005) | ©.06 Max. | No Retasation |  FL/SOPAGC-26
-_42 m‘éﬁm gL ND, (LOQ-0.005) | 0.1 Max, | Mo Relaxation | FLASOP/GC-26 |
43 | Chigroform mg/l | MO, (L00-0.005) | 0.2 Max. | Mo Relaxation FL/SOP/GC-26
44 | pdbromochloramethane | mgflL MD; (L00-0.005) [ 0.1 Max. | Mo Relaxation FLASOPGC-26 |
: . T, if-. g A TR .-- 3 e L = 1
| ) [ :s |54 Deniorophenowyaceticacd | pgh | ND, (LOG-0.01) | 30 Max. | No Aelaxation | FL/SOP/LCMS/P-OL
I 3 &6 | alachior i MO, (LOG-0.01) 20 Max. | No Relawation [FL/SOPAGCMS/P-01
- AT Aldnin gL ME, (LOD-0.01) 0.03 Max Nio Relawation [FL/SOR/GCME P01
| a8 | Aipha HCH 118 ND, (LOQ-0.01) | 0.0! Max, | No Refaxation |FL/SOP/GCMS/P-01
| 49 | atrazne ug/L ND, (LOQ-0.01) ZMax. | NoRelawation |FLASOP/LCMS/P-01
50 | Beta HCH uaiL ND, (LOG-0.01) 0004 Max. | No Falaxation FL/SOPGEMS/P-01
ETEE 1&& MO, LDO-0.01) 135 Max=. | Mo Relaxabion FLISOP/ GEMEFP-OF
L ND, (LDD-0.01) 30 Max, | Ho Adaxation |FL/SOP/GCMSIF-01
pgiL ND, [LOG-0.01) 0.04 Max. | Mo Relasalion |PLASOR/GEMS/P-01] |
oL ND. [LOQ-0.01) | D.03 Max. | No Relaxation [FLASOR/GEMS/F-01]
b/l ND, (LOQ-0.01] | 0.4 Maw. | No Relaxation [FL/SOP/GCHS/P-01]|
el WD, (L2001} 0.4 Max. | No Relaxation [FL/SOP, o1l




- 1.0, Mo, i WMIEUIHE-DE:EFDE
m % ULR Code : TCS503 22 2 00000079 F
ﬁt@T M oelinagar, Ghariabad Report Date v 1D-01-2022
 Uttar Pradesh, India Sample Receipt Date  : 03-01-2022
Account Manager s awath Smgh
Credit Manager : Gulab Singh/Septesh Kumar I
Tiature of the Samcie & Mo, of Samples - Borewell Woter
I-DI:-IFIM : Barewell Pant
Sﬂmﬂq Quartity b Packaging : 1Litve x 10 Pet Battie, S00m| Sterilized Battle
TlFI-‘t_Em’tEﬂ on L 03-01-2022
1'gu-.lnt Completed s 10-01-2022
Mathod of Sampling 1 FL/SOPBD-1
[T e———— 03-01-2072
Lample Collected by Mr.Raimiesh |FARE LABS Representativ)
Analysis Report
spacifications as per
I5-10500:2012
5. Mo, Parameters Unit | Test Results e AT = Tast Method
| Acceptable | Permissible
Lirmit | Limit
Pesticide Residues fli= "
57 | Endesulfan-suphste) | wg | MD {LOQ0.01) | 0.4 Max, | ho Relaxation |FLISOP/GCMS/P-01
i 58| Ethicn ~ | e | MD{LOQO.CI; | I Max. | No Relaxaton |FLASOP/GCMS/P-01
58 | Gamma - HCH (Lindane) | mn | ru:u (LOQ-0.01) | 3 Max JHn Retaxation [FLASOP/GCMS/P-01)
&0 | Ispproturon gl | ND, (LDO-0.31 ' | @ '-'I=:-r { | WD H!ura'lnn FLSCPALCME/P-01
| 61 | Malathicn pg/L ___H_t:g_,_il_:lg-_r,_y__ | 100 Max. | No Relaxation |FL/SOP/GCMS/P-D]
62 | Mathyl parathion = pl | WD, (LOG-0.01) | I:I T Man ! Mo Retawation [FLISOPIGIMS/P-01
[FE] Manoerotanhos gL | KD, (LOG-0.01]) | 1 Maw, | No Relaxation | FLSOPLCMS/P-01)
&4 | Phorate pgfl | WD, (LOG-0.01) & Max. M3 Aeliwation |FLISOPAGCMS /P01
W = oo ug/L MO, (LOQ-0.01) | i Max, | No Relaxation [FL/SOP/GCMS/P-01
66 | o.0-DDE pg/L ND, {LOGQ-0.01) | 1 Max. [ o Retexatson FL/SOP/GEMS,P-01
67 |o,p-0OT paiL N, (LOQ-0.00) 1 Max. | Mo Relaxation [FL/SOR/GEMS/P-0]
68 | p;p- DOD wovL ND. (LODQ-0.01) 1 Max. Mo Relaration |FL|"5£)P.IECH5.FF 01
£9 | pp-COE gL ND, (LOQ-D.01) | 1 Max. | Mo Relaxation |FL/SORIGCME/P-01
70 | p.p-00T gL WD, (LOQ-0.01) |  §Max. | Mo Relaxabicn FL/GOP/GCME/P-01 | i
F Yy e Foe
COApLs [Ee respansimidity fod conteny of repart. The reduls centmined=fh thin Seal | cpart r-ll-ltgt'l- Aarly ko chay
xt,ﬁil L1 ll_nl‘rnln:ﬂ' lHEE,EI in tull witheut weilten sppraval-gf the (aberatory, Tols repost ﬁ ]ilirmﬂj
l'DlHl" ar for adeerfisement. !‘lmpll: will ke dll‘[r“u FNEF TS I:ljl: fram a 1 |

Ei:gmn‘-l_lﬂ 1!”'[ :I‘.ll_l 'rliur.t shauld b gammunicabed bhowririeg, |H
T Il_.-“ﬂl'li.:l ] -DI:IHI: oAy, i d
ﬂmn ETad af feschackGeareiabs o




PTG 1

=30 > : FARE LABS Priv ng,gatl
RELABS A T
?:E :mﬁmﬁm LSS 12
et farelaky com

‘ EWEﬂﬁE | Technelogy | Innavation <L

Wiebeate ¢ www reabs. rom.

L[EST REPORT .
1.0, Mo, D W20220103-026-053
Hill=, ULR Code ; TEREQI 22 2 00000079 F
iﬁllﬂilr Mills, Modinagar, Ghaziabad Report Date - 1 10-01-2022 '
Pradesh, 'Ind‘.a cample Receipt Date 03-01-2022 |
Account Managor s Gwati Singh
Credit Manager ¢ Gulab SlnghfSeptesh Kumar
Samplg Particulars; |
Mature of the Sampls & Mo, of SBampies : Borewed] Water |
Lecaton . Borawes Plant |
Sarnphy Quantity & Packaning Dikitre ® 10 Pet Bottie, SH0m| Stenlized Bottie
Test started on 05-01-2022
Test Completed P 10-07-2022
Methed of Sampling | FLISOP/R/D-1
. Dare of Sampling (03-01-2022
Sarmple Callected by | Mr.Ramash (FARE LASS Aepresentatwel
Analysis Report
' Specifications as per
IS-10500:2012
5. No. Farameters Unit Test Results , | Tast Mcthod
Aeceptable | Permissible |
| | | Lirmit Limit
Microbiological Analvsis -
1 | E. Coli ||:-e- 10Emi Absent Snall mat be | Mo Relaxaticn IS 15185
| sptectabie m
ey AL
I R, | . | -
72 Tatal Cokform par 104m A=epnt Shall mot be | No Retaxption I5 151485
bRy flosod
| 'L”_“ iy 2D
= . b e g | = =_———i}

ND= Not Detected; LOQ= Lirut of Quantificalon
Nate: FLASOP/ICPRS-01 Bazsed on APHA 23rd Ed. 2057,
Mote: FL/SOFHPLC-75, FLASOP/GCMSE/P-01 Based on AQALC 390.06, FLS0R/GC 246 Based un APHA 23rdEd. 2007
Moks: FLAEOPGIMS/P-01, FLASORLCMS/P-01 Bazed &n A0AC D20 06

Inference; The tetfed HI'ITﬂ'E of water comforms o the soecficabions of gr niing water (151050020132} incase af
[IIEFI'I'IISHEHE limig, with respect 1o Ab0we [ESiS Oy

4
/
A sed Signatory

Ms. Meenskshi Bakshi, Scientist B

CLLE The I.lhrlln-rg BCrEp1s the responsibibity for. Cenlend of reporte Toe ewaits contaimed bn this Lest repan related aaly ta the
5 pT- m Tkt ﬂFl.li ‘wumil not by reprag@uced exoepl in full, withowl wHETEn epEfeval of 1% pharatsry. Thiz repert iz Intended
aniy Ter paur 'ull.iq: -lﬂ ot fer legaf purgrade ot Tar adverinemeni. Samples w0 b dessrgveg after 15 Fays from The date of pEsue 81
u-_|| ﬂnl‘li:il— FLET -fh.urll'lr-u specilied.. Any tomplassis Bhoul this resert should be commenicated oo wratiog witken 7 days of vsue
mml‘_ '-[ll‘.l.l IIIHIIﬂ' AL FAREEARS Pub. Ltd. Fa Fimited Lo invasces amaual &nls.

L HWWH gl toilTmafylestiog s reoeed, e e & emol! an Sl DaTk RN e d i Doniand ol af = TR 227,

Im:ﬂqﬂ! B 5o a0 = EEREELT B 50w amoaraon |

- |

"'ﬁ_ ’ - o = i)

F:F'I"'ﬂ'-l‘




B
%46 Pac encineens pur. 1y

Eml'"“m“mﬂhkuﬂlqumd gl i e

iAn 15013001 2818

i T I":: e, Il I

5. LERDG Indising A Ghaihad - 204 500 (et-her) TNGIA

Lo T i
SHANELE T Eore [

SUTLEETE 0 6 bR S fas wrlma e gkopis
T— N . -

e v — - — — ——
R RNl WA 15 118 P TEST REPORT
sianatiie TERONG IO -Water Sempls Analysls _
Issusd Ty . MOD SUGAR MILLS iam ey Dafm ‘Ilﬁ
Madinagar, I
Dislt. Ghazishad -
IUHHF'HI&‘&M I..'!
Campla Descrphan : Greund Waksr oA TR 1l g
Sample Drawnan r ADOBE2 o . et
Sempie Orawn by t EPEPL (Mr. Ami Kiimar) : ' A=
Sampla Receved an L [ i el b
Bampling Localive ¢ From Borewsd Mood \
Samging Plan & Progedure ! BOPSAWEE
Sampls Quankity : 20 Lim 1]
Enviranmesial Condilians i Mol AT =2
Analysis Duraiian : 100802 Tota0aEmE T
mm I:Hmﬂ : HA_ B ' '.' a-.'
RESULTS Pl el
g, o, [Parsmatom Tast Methods i |
e | | Asceptatio
1 |Colsur IS 2025 P-4 _ Hazan -
7 on I 3025 (P11 55 e e
3 |Tolal Fardiss (as CeCOy) |5 3025 (r2t) it
1 |Toml Chromian (s ) EROICHEMEOR-ICPMSW- = % B
5 Elﬂhﬂ:-mﬂuglﬂ 153025 (P 14] <4 :
5 |Toi Disschved Sods 15: 3026 P-16) [ =
7 |Toinl Akalnily (as CaC Oy _ MRy
i_|Crions (38 C) % : 3 -
s [Co0 0] B N 1. T ™ 5
e A e |
11 |l (o ey’ ERQVCHE ' et ' ol S e
TIEE;-LQJ EXOVCHEWSOP-ICPMEIDT xll. ' :'.IUE 60 : ’
13 |ickel fus K1} EXC/CHEWSOP-ICPHENDE : :
14 [Gagpe a1 Cil EKC/CHENSOP-ICEWENEDT 7 T O -
18 |Cadmism fxs C) EKOICHEN/SOP-ICRMSVE01 g 0803 | Morslsadon
16 |Mikal= [as NO3 |5 008 (P34} il 44D hio retma{on.
B avae [ ERDICHEM SO PP NS0T maiL ikl (5
EH EXCUCHEM SOPJEPNERY-01 myL - =

*f%

Foman:- Slanzan] Appicbie oy for ; Vialer,

1. Tha reaats ghiwa abeve are relaled & Tve lested sampie, as ieceived & méndend jaRmesrs.

The customer atked i e abave Bstsonly, \
2 This dnaf eport wil b generated agiin, aifer wholy or in pad, Wit prcs witien permiszion o iha Latoracry.
3 The lee vt wil b uned fof Sy Sublcdtge

putose.
4. The I seengiimt Wik be diiposed off aer &5 daye hom die daje af o o sl repodd wmiess arks ipacibe by
e Gurianer; Sarpis mosved for Baiagical lesis wil e deatieyed ater T daya o e aim of g of s regart
5. Beagomisiy of [he Laborsiory ia Im 124 1o T iveised amounl oy

**End of Repe®




SBG PO €NGINEens VT, (.
Enviranmental Eﬂﬂl“ﬂlﬂlﬂ'!ﬂl‘!f : _;*__,-:.- -’!:

, s Vol TR bl
'
Lii_ s T AQEST B QD T

Conlnig et s e

Wi - l|:|-|.'|u|| :":“- l]-l'-{l ¥ '.
PE S g o m """---"""lll’!H"E'F"“&-’“ﬁ.*‘"‘:'" 4

...... ———————— | | {13 e | e

B e
FTERS Ll i e | B2 S iy st e b o

L = |

; . s RS ter Sam orinp: p _4-:"_

Tost Hepart Mo - ELOMG5A 01423 - LARL8T Sample Analysis - : tl-l‘f"" Sl s

iFaued To | MOD! SUGAR MILLS Fa s DAtk : t@'ﬁ_ o5t
led'll'llnq.ll — ¥ —.:_ |_
Disik Ghapsbad

s {tiar Pradesh) : g T LR ' 4!
Semiple Desclpleon - o 1 Ground Waker Ty : L * T l"‘" .‘“_:r |
Samgpie Drawn ta 1EH12022 VJ- =
Sample Dhemwen Dy i

T 1%

+ EPEPL (N, Harish Kumar) - : .1 Bt o
Sample Recehed on R {1 s . s
Zaniping Localian i Froen Bargwel Mo 3 L B
Eampling Pinm & Procadirs L BOPNIEE ; P e :r:-':‘

Sarmple Quanliy 1 20Lie =

Envirarmental Condilions + Naonmal B S L g
Anslyss Dursien S 18112022 Ta 10M2022 o Y X
Rom G T PR L e s =
- 'W_.' = g ey i .

2T R
5. No.[Paramiten ] 4

: W CoE e T
: —

FH : T
Sial Harorows (38 Ca00Y i
Toiel Chepmiun (i Br) EROMHE
| Dachical Conducilly S

Toll Dogcbvad iobds. | °
Touw Akaioly s oGO |

[ Gtptvaia jun 58] : ek a8
iuﬁﬁiﬂy; : —

T

=l o | | o | & 2=

-
-

LB
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i - o e
R L= dind
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Issued tor  Modi Sugar Mills

Modinagar Ghaziabad (U.P.)

Mame of the Sample
Sample Description 3
Lraup
Sample Quantity '
Santple Packaging Details  :
Diszipling
Sampling Methad :

¢ Ground water

: Cumiftapy

TEST REPORT

SAMPLE DETAILS

-

.
Plastic Bonle.

Sainpling done by customer

mrf.._; 4 JH"‘“?:] I i

&r. | Paramsters
MNa.

Chemical Parnmeter

1. | Colgur

% i pHNalE =

]

.F..
'E :
- 5‘ il i .Im.- = —-

mium{asCr)

" i A

: =IH T S
= T e Ve |

Date of sample teceipt
Clear Water Baieh Lot Number
: Ground water . 4l AT

Dute: 24012022
Report No.: QRA

aE




g ':;I-'.

T
i LR

.-*I'. T i ..d-'""."" :‘
 Labory pereSOAEC | 7025200 T
Lywﬂﬁwmwm ¥

ﬂm@( i __GSTL0MAACOLESE121

2 | mgll T ORALWATERSORICE-O1 |
:.E'II'IGI:EEEJE:I e BLOQOO1) g QRALNWATE CP-01 :

3. 3 _ mgll_ | - RALWATERSOPACP-01
- Mickel (o= Mi} s = BLO (001} | D02 e

ok A 3 wu # | F - ; e |

Copper as Cu) M PLENLO05) | .05 ?MWMEMGF ot

o _ ) i B QRALWATERSORICFE-0]

Cadmium fas Cd) ¢ 0 | migweony | oo | ¢

6. . -y . I5: 3025 (P04
Nitrase - R 601 . | 45 el

F | = o
. QRALWATERSOBRACEQI

BLOWOOS) | 0. i

| ORALMNATERISOPACEO]

Cobalt (ssCo]  ,.® | BEGON0S) | -
Remarks: MA

Manga'-i'-:use{ar._ Blz)

——End of Repurt-~——

, Wit & The aesults npply to the smuples s meierred.
+ Thi sasulce ﬁsﬁrﬂ'ﬁrﬂ!ﬂrlﬂ [ sampleand applicshle pusaneer, ¥
& Thig repont, i Full or i e, shill peither be ssed for advenlsing er as &n evidonte in any 00wt of law nor repriduced,
gupe] whon in [all, without the wiitien pesmisslon of the Dirscor
& Bampliz will be destroyed ifigrihice weeks from the date of isse of 13 1 repoit | It vase of ron-perishadie piodedts sily)
+All dizputes ore subjecied 1o the Delhi Jurisdiaiin.

) .. : .-: L .. . 1 |
3| Egtate, Erw i "I';r?ﬁﬁll'li: s

s@gmiatl.com
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gy P Enle 4 e I Do st oy

1Pl 1 . | e = T e i (b | 1 e, T
..... . JESTREPORT
.......................................... _Water Bample Analysis ~ T

Tesi Report Na. : EKDHMZ1231121

issue Date - 2011/2024

1, The resus ghvan above are ralated fo the {ested sample, as ressived & mentioned parmeters.
The cushomer eskied for the abava lests anly,
Z, This test repost wll nol be generated agai, aither wis®y of n san withest polts sTilben pomsissan of $o Laborstary,
3. Tha test ropart wil nol be psed for any pubdcibyfegal pumposs,
4. Thia lesd samplos will be disposad off after 15 days from fhe dede of isawa of fasd repoet, uniess unltl epecified by
it susiomer. Sampls recefved for bialoglcs lests will b= deafroyed aker 7 days from 1ha-date af k@ of lest repoed
fi. Rasponaibilty of fie Leboratony is imited fo the involced amoed anly,

lesued To ¢ MODI DISTILLERY
I'il'ﬂldll'li'gal
Ghaziabad- (UL )
Sample Desiption a : Ground Water i
Sample Drawn on ;23712021
Saiple Drawn by i EPEPL (M, Amit Kumpe)
Sample Racaned on : 23MeR2021
Samping Logaltan + Bocempest Hand Purmp M-
Gampling Plan & Procedure ;. SOPWIDE
Sampie Quandily : 1.0:Litre
Eimvirenmental Canditions ! Mormal
Aralysis Duraticn voRAM R To ER A0
Femark {if any) R ... T S e
RESULTS
Lirnbts &= par [8:10500-201 2
5. Wo. |Paramaters Tes! Mtthods Resuits Units {Amd No.3 Fes-2021]
Aecaptably Paormizslils
1 [Colaur I5: 3035 (P-4} 1.0 Hazan 5.4 15.0
2 |Odour E5: 3025 (P-5) Agrecable - Agreenbis Agreeable
3 |Taxla IS 3025 (P-7) Agrecabis - Agreaabls Agresable
4 | Turtidy 15: 3028 (P-10) <10 NTU 10 50
& lpH 15: 3025 (P-11) 7,30 = £5-25 Mo relaxaticn
& | Tolal Hardness (ag Gal0y) e 3036 {P-241} Jik0 mgil <00.0 0.0
T |Galckm {as Ga) 2 15: 3025 (F-0) 761 e 75.0 200
8 |iron (as Fa) 15: 3028 (P-53) ] 005 maL 1.0 Mo relaxation
B |Chlcade Bz G 15, 3026 (P<13) 608 mgil 2500 10040
10 HalidLnIFrl:_! Chierira 15 325 {F-EHi =01 mgit 2 140
11 |Fliceide {az F) 15: 2025 (P60 10 il 14 1.5
12 |Tolal Dissoluod Solds 15: 3028 [P-16] fE0 .0 L =000 2000.0
13 | Totel Colfam = 18: 1822 Abasnt (<2) | MPR00m 5';;':::*
Remark:- Siancard Bppiicatie Cnly 1ar kT Veier
Modey:

"“End of Report" b
Page 1ot
Ayl Qi « Avain 51 Ermcs s T, | AT L, Tt S -G & LIy P LI Smibnimee & s dnles 'l'Il'- : 'r"-' LS L '-:‘"‘"" Rt LG
Copmping Seroes- LI, T4 £0 (ephaoet, Crinfoeoy 3 L3 and il fesedmnag Ti : il i, Doostpa s el v B
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. Lomdach A4 00, < Bl R

€HC PRO ENGINEERS PVT. LID.

Enviranmental Gonsiitants and Ahalytical Laboratory
B B0 E00E: 2014 Cortifad Cotrpany|

e ReLiibnne 1

A R s o I I
L] M- FEARANE T GARTAT i ML
____________ N T TEST REPORT
 Wator Sample Analyais — -
Test Report Mo, EXCHETEWIE _E "IFS ---------------- Imaten Date | 20022004
Issued To v MODI DISTILLERY
Bodinashr
Ghaziatad-{U.P.)
EBampla Description . Croumd Viter e e e e e e
Eampla Oraenon v 2AM2IT0E
Sample Drawin by ¢ EPEPL (Mr. Harsh Ky
Sample Reckived on ;2o
Sampting Localkon ; Biccompost Hand Pump Me-1
Sampling Pan & Frocadure : S0P-INEG
Sample Quangiy i 1.0 Litre
Emviranmiénial Conditions s Manns
Adihysis Curalion : 2A0ZE002 To 2EOZ2002
Rk fa) i e e i T st
RESULTS -
. " Lbmits as por 15:10800-2012 |
5. No. |Paramatars Test Malhods Results Linits [Amd.No.3 Feb-2011)
Areeopiahia Permistibin
1 |Cobar 18: 3028 (P4) 1.0 Hazim B0 1540
2 |Dedour 15; 3025 {P.5) Aprogable = | Agreeabls Agragabia
3 |Tash 15; 3008 (P-7) Bigaiabiln iggraaalile Agreiaiis
4 [Turkidity 15: 3025 (P-10] 1.0 NTU 10 5.0
5 IE!;I IS: 3025-{P.11} 1.31 - B5-8.5 i relan
B |Toisl Herdnase {as CaCDy) IS: 3025 (P21} 240 gl 2000 00
7 |Galdom {as Ga) I8 3025 (P40} 153 gl T5.0 a0
B oo ias Po) 15 3025 [P-53] =005 (] 1.0 b re@Emn
B |Ghimids {as G 15 3025 [P-32) 584 il 2500 10040
10 |Fesiddal Frea Chlorne 15 3025 {F-29) .1 gL 02 1.0
11 |Frunide (a5 F) 15 035 (P50 s14 mgil 1.0 1.5
12 |Toka Dissohned Sdids 15 3OS P-18) =il ImgiL 50,0 20ExLD
13- {Toek Giiloum - I5: 1622 Mosent (<) | WPNeTome | BOU0 b :

Ramark: Sardard ARgieabi only for Dfnking viale:

Modes!

1. The resulls given sbove are ralated fio ihe tosted sample. B8 mosived & melianed parsmsisn,
The cstamer askad for e abive Est coly
2. Trde-imsi rapmiwil not op pererwiod again, edmer wholy of i pan, wathoul pooe wilen poomision af e L aeoree
3 The st nepod will not be used for any pubilicitpbacal purpbae,
4. Tha tasi samples vl ba disposed off afier 15 days from the calo of issus of test repon, unless uniil speciind by
Thecustames, Sample receved for biclogical iess will be destroyed akier ¥ days fom the cate of issue ol test fépart
5. Ratpanaindily of tha Labarmery & limBed Lo the beaicsd sl only,

*End of Report*

Wnadyived Rty Merdonind T
Cineiin avin - on. S = On

5

wilbe | f ol £
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€HO PRO EIIIHIIEGES YT, I.TI.'I

Environmental Consultants and Anzlylical Labormery

ldn (S A 2844 Savifiad Sompary)

Cltis & Lodeaine ot B st i i ' I R ki
vlack My’ 0 1118816, GRAGRSGII T, B2 10250078 £anl ool ; B T L W
___________ == TEST HEF‘CIE]'
e Water f:u‘rplu Analyé.':'i """"""""""""""""""""""""""""
Test REportNo. : EROVIBBIZROBZE e e {saue Dinte - 2RIOEHETS

iFglnd To

! MODIDISTLLERY

Modinagar
Ghazinbad-[.F )
Eﬁl‘l"lph D-I]‘E':-I"ﬂ]l:rﬂ ‘‘‘‘‘ Eh'érmnq RRE - o T - s e P ————
Sample Drawm cn P 24052022
Semple Drawn by ¢ EPEPL {Mr. Umesh Kuman
Sample Racaived on : 022
samping Lécation ¢ Bapocampost Hand Pump ha-1
Sampling Plan & Procsstiung r  S0OBNEE
Sample Cuanlity ¢ 1.0OLite
Emdronmentad Condiicns Moimal
Analysts Durslion ;2652022 To 200062022
Ramek {il am i HA
RESULTS
Lirnils as par 15:30500-2012
&, Ho. |Paramotors Test Mathods Fosulis Units [Anvd Ho.2 Fob-2021)
Ascoptable Permilgslble
| |[Golowr I15: 3025 (Fed) <1, Hazan 5.0 150
: |Cdowr IS: 3025 (P-5) Agreesnla - Agraesatie Agreeshe
1 [Taste I5; 3025 {P-T) Agreeabls - Agraeable Agreeskie
4 |Terbidity |5- 2025 (P-10) <10 WTU £0 [1
5 |pH 1S: 3035 (P-11) 734 - E5D5 Mo ezt e
§  |Tolal Hardness fas Caly) 15: 2008 (P-21) 2800 migl 200.0 G000
7 iCaldum {as Ca) 15: 3025 (P-40) 723 maiL 76.0 2000
8 [iron 4as Fe) 15: 3015 (P-53) <) 005 mgAL 10 Mo rebaeaton
9 [Chlonde (as CI) 15: 3026 (P-32) 55,2 mai 2500 10000
10 {Residual Frea Chisfing kS: 05 (P-24) =1 gt n2 10
11 [Flaords isa F) I5: 3025 (P-&a) 1.0 il 14 15
12 |Tutal Disgalved Sclids I5; 3025 {P-15) #33,0 eyl ~ &D0N 2000.0
13 |Total Codform 15 fEI2 Atigent (22) | MPRUITOOmI 5;“"&5""”

Romark:- Standard AppBzable only for Drinking Water

Wotes;

1. The rasults gived above ans relabed Lo the lesled sampls, & recaived & mantaned pararaters.
Tha cusiemer asked for the above |esis anly.
b1 mnurmﬂm‘lhmm eithesr whlly or in part, without grior virllien seemissicn of The Labaralosy.
3. The test reportwill not bo usad for any publicityfiegat purposs.
4. Thea teest sarpias will he dispesed off aftar 15 days trom tha dste of Eswe of nst report, uniless until specified by
thw cisiomar. Sarepla recaived for bialoglaad basts will ba dastrayed afar 7 days from (he date of issue of test report

5. Rasponsiilty of the Laberatory s imiad 1o tne fvoiced amouns arl

——— e — - =
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Environmontal Consultanis nr11j Analytical Lﬂh'ﬂ‘l'ditll!
{An 10 S001:201 5 Certlfied Compary)

tificw 8 lummdory 32071, Soulh Blan of T T Read, SPSE lnmisie B coarmta] M7 0GS [Tl NI
Canmiact M TP 1Sken . fadr P T of ohaarnal Vi as
3 TEST REPORT
v Water Bample Analysis e Sy 1 =
Test Repoat Ho ; EKCH 35100022 Tnacin ale - 4 A/00/2029
lssued To ¢ MODI DESTILLERY
r
Ghszlabad- LR,
: : - : o e = i s
Sample Orewn on b e T e
Aarple Braen by i EPEPL {fr. Amit Kummar)
Sampin Recahsd 7 b ONEIGE
samplingLocwion ¢ Blocoroesi el Pump
Sampling Man & Procedumn - gﬂmw.m
Sample Qi ¥
Enyronmonlal Goalicng i
Anglysiz Duralion v TONAR02I To 130eM0R2
Pompteltangd .. 1A o
RESULTS
m.l Limits a5 par 15: 105005047
& Farametirs Tent Methods Rogills Lirits [Amd S, I Fed-20E1|
Aicaptahia | Parmissisie |
1 |Coleur I5; #0125 (P-4} BOL Hazan ED 160
| 2 |pH 15:.5028 (P11} 7.38 - 6585 | Norclmalon
3 [Tolal Hadness fs Cal,) T 025 (PET) ] il 2000 ]
4_|Telal Chegenum {ns &1 EROCHEMISOP-ICPREIN-11 BLL ing'L .88 He relasation
§ |Emcwical Conductivity 15:3025 [P-14} 100 TR,
0 |Tolal Cissohed Gelies 5. D8 (P1E) oD | mgll | 0AD P00
T |Total Adkabinky (35 GG, 5 3028 (P2 4.0 mail 2000 G0
B |Chicride (s Gff 5 3028 (Pa2) [T mglL 2500 10506
g [UCes 0y K5 2025 (P58 [T ik : -
10 |Suiphate (s S04 i 3028 P 0.3 mgl. | 2000 4000
11 |iran (as Fa) EROCHER S0P -E P WSO =3.005 mgiL 14 Ha fetimafon
12 |Zinc [as 2 ERDICHEMBOP-JCPMENE-01 A0L mgl. | 5D 15.0
13 |ikckel (a5 Mi ERCUCHERVE S PICP MERN-01 BOL mg, | QOR Mg remsalion
14_|Coppes (a5 L) BRI HER SO F W EAr-a 1 EOL mgL | Ghd 1.5
15 |Cadmies (e Do) EREBOHEMS 0P ICPEAAL0Y [ el BO00 | Moromealian
18, [Wilrala f5x WO, 1£5; 3035 {P.34) 384 mp T Mo reasalion
17 [Manganeso faz Wi F- T ol ]
12 |Coball (= Cr) EXNCHCHEMSOP-ICPMEAN-N1 gL it . -
Fomaric- Rii- Fek Delecied. Smndard fpslicatie anlj tr Drekng waie
Mooas:

1. The retutn ghvén abowe am felaled i the [Belsd tampie, o cscsbnad & menSoned pirsnokm
The clstomer aakod for o abivs bals snky
l'l"llulﬂlﬂnﬂ.wlMHMMHHMHMMWWMMHEMMMLHNM.
3 Thw doat pepert wii ! e used For gy publicityfiegal punpess
&, Treleal bermplos wil badispaserd of adee 18 davs irom The dal of isaut of Ranl repetl, urisks wai spoclied by
I aratoese, Saple respived for BS0gicsd feets wil be o ioved afor T deys fom i dete of issso of test ropard
B, Foespaizty of the Latareiary B Rrifed o De roked amour oy,

*End of Report™

Anilylizd Bl - fiahgd of Branmea, Fosl VLS Corrben Tog o Dl | st PR BTl Lhat ol i b o ek, Clresies, Fletv e Dingrs w
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€HO PRO ENGINEERS PVT. LTD.

Envirenmental Consuftanis and Analytical Laboralory
fAn 150 BEGT 2015 Cenifisd Company

LEOCR & LEDormiany  IEWET, Sough Sde of T T Tead, TP fiiva Srer it ¥i 00 [DatheER] KOk
Cagtrimct M 187103 BEF1Q, U3 VENOSTT . BEHIZMDETE E-veed  evrailiaenmm m, hoqm & il ERITE, WD | e R
—_— — S — = — — e s e e e —
e TEST REPORT
™ e Water Sample Analysis

Test I’ltpnﬂ [ [=H EI'LDH LT E i e
Issued Ta

T le=ue Date ;260082032

i MO DISTILLERY

Wodinagar
Ghaziabed-{U.F)
Sample Deswiphon . Ground Water —r 3
Sampla Drawn on 24082022
Sample Drawn by + EPEPL [Mr. Ami Kumar)
Sample Recaived on T
Gamping Location : Blocompast Hand Pump Mo-1
Samplng Plan & Procedure 1 BOEWIEE
Sample Quantity ! 1.0 Lk
Envirenmeninl Condifians v Moemal
Analyzis Duratian : 24082022 Te 200072023
Remiark {if any) P MA
e e e "
I | Limsits as per 151 0500-2012
5. Ho. |Paramaters Test Methads Reauits Units (Amd.Mo,d Feb-2031)
Acceplable Permiss|ble
1 |Gk |5 3025 [P=d) <1.0 Hezan 5.0 150
2 Igum.r 15 3026 (P-5) Agraeabie | = Agreaagie Agrasalus
I L i3 30&5 (P-7) Agrassbio - Apreesie Agresatin ;
4 [Turbicity |5 3025 (P-10} <10 NTU 1.0 50
5 _leH |5; 3025 (P-11) 7.3 - B5-85 Ne relisalion
K |Tm Hordnass (a8 CalC0,) I5; 3025 (P-21) 2880 il 2000 600.0
7 |Calium fas Ca) |5: 3025 (P-40) BB | mgll | 750 200.0
B |iran (as Fe) I5: 3025 (P-53) <0.005 mgil 10| Morekalion
9 |Chiorida {as CI) IS; 3025 (P-32) 26 mail 250.0 000
10 |Resiual Frae Chiring I5; 3025 (P-26) <, magil. b2 10
11 _[Flusride (as F) I5: 3026 (P-80) 1.0 il 10 15
12 _|Total Disscived Sclids 15: 3026 (P-16) 446.0 mil E000 20000
13 [Totsd Qoo 1S 1822 Absent(<2} | MPH/I00MmI 5';:';"‘;1‘:5 |

Ramark:- SEndard Apgicabie only for DHr<ing VEler

Maotea!

1. The resills givan sbova ere ralated o tha lpsted sample, a5 mcslvwd & mentioned peramaiars
Thie custamer aakad for tha ahove tasts only

2. Thie tesf reporiwil nol be peneralad again, efher whaly of ik pan. wehoul pristwillen Deimnissioe of e Labarkony

3. The fost repeet well nct ke used for any publistyiegal purposs.

4, The last samples will be disposed off alter 15 days from the dabe of Bsus of teat report, unless urd speciied by
{ha custoemer. Sampds racaived for bicdogical kst will e destroved adler T dags lom he date of [sue of 12e) repat

5. Respensiiity of tha Labcratary is fenited 1o tha invaiced smeunt anly.

e L

———

Ayt Saevices - Pkl Eranceinin. Mol 2TUEN

Cormultng Borsizan - B, S84 AC Conquieaies, Dopnilingy

""End of Repor®
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TEST REPORT

Sample Analysis

WCOI INETILLERY

B3 e Datn - 1812022

iadinagar
GhamabgdU P, )
s : mﬁﬂ"ﬁﬂ e ¥ [jm wmr L o S P A S T ———————— P ——
Earnpls Drman on T IR0
armpis Daaen by 1 EPEPL (M Harigh Kumard
Sprmpie Rocgived on D 161 W3R
tiarnpling Locaban i Mocampes] Hand Fumi
Sarmpling Plan & Piccadua 1 SOPNWEE
Somple Quanlily 1 {n Litris
Efvditoamerntsl Conditions 1 Mamal
Ardiysie Duralon Po1EN 02 Te AN 1E022
Sty e i L e e i
S, RESULT3 B E——
Limdis oy peer B 90HT- 2097
4. Mo.|Paremedsrs Tt Mothade Reputa Uniia |Ami Mo Frieddi)
fuzcopinhin | Permisgids
1 [Lolowr 182 G0 (Paa) BLL Hasan 50 T
] Llﬂ o IS 03 (P 7.4 I
% |Taoim Hudness jas Caliy) V150 PR 080 mpi i 1] G000
4 |Totsl Chramism jag Cr EROWCHEMIS DRI PRS0 AL aaph, GinG Mz e meabon
£ |Elsckical Conmbuly BA03% (P14) ane.n jigdEm . .
B | Toln! Disscived Solds [l e ] |.F-‘.t_~:| 4750 gl .0 20005
7 | Tolsd AkElndy fa2 CaC0,) 15: 205 [P-23) 6E0 il 0 L0
& |Chinide Ch l'.i'.!ﬂi'!rﬂ‘*—ﬂ-i‘,l 725 migil 250 T
8 !mﬂ{llﬂﬁ 15 - 3034 (P-EH) ek il :
10 |Sulphale (21 50,) I5: 302§ (P-24) (1) il 2000 400.0
11 Elmmﬁ EXONCHEMNSOP-SCPRSA-0 =3 (M5 gL 18 M e biation
12 | fne (e Zn) BT HEANS O PRGSO Ao myil 540 150
13 I'Iﬂ.l“u Hﬂ EMOCHELS O P-ICPRS AN BoL mgiL pa2 2] rul:mlnl_
4 |m s Cu)_ | ERCICHEWSOF-LPmsin ot L ngi, D05 15
15 |Gaddmbim (as GR EXGICHE MISIR-ICFany- [ gL noga P retamaicn
15 |hErsla (38 :I'th- 15, 5025 P3s 174 g 5.0 Py redpsniicn
[ 1@“&5& [2s W] hnﬂﬁﬁﬁlﬁﬁm BIL i L] 1]
18 _|Coball (35 Co) ERDCHEMISOFICFEE-01 BOL i, i -
Ramark- NO- Nol Dlesigd, Siprand Appicibi: orly e Grinkag veon,

Hales:

1, Ther peacdts gasen abres B nodmed o Tha Jadlid samiid. As reodised & menionod patmiien

The eimlomar ishid fer i phesit iafs onsy,

B, TR W] rasOr] il B0 D8 GENELDY Eull), SEhey wholy of |7 par, eAliou Qe silen peimissci of e Ladaoinny
1, The $e8t raptir sl rod be tissrd ke any pebleadegat purpaes
A, Ther tasd samples il b dlapasad of aller 1§ dovs from Be date ol lesue of lesl fepor. unfess gkl aoabhied By

T RIS, Sampke receined loT DiDiopRcal ieals witl e deaboped aler 7 daps from e Sele ol rasue ol RS sepon

5. Peaporashiily of 1ha Lasoralory (s limided 12 B involted aimour ooy,

.‘EM n{mpﬂnll
s T R
Fed __ﬁ-’té"l-t’ﬂl-'hTHE -
(“{ rurtnmt
o FEHNICAL
Fagu 1901
- — i - — — .._i-. T e --ﬁ-_

' ochbieal Shivion - tagin ol Eelirrwesd, Toarl WYLEPE Crmmer e Top & VBN, L3ad G Paiie Elamriiman oo i Tl Bvecal e i Dl
Gonsuhiny !ut:uhi—}_iﬂ,-l;ﬂuﬂ.a:- imaltmary ok ol Groinisl MekuHpigoolpd o Taien, Erarmsnozielfais fohe oorier e s bl el
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’ o TEST REPORT

Issued to:  Modi Distillery [huste: 24,11,2022
Modinegar Ehﬂ:luhu:l-f[ffd Report Mo, QDREALZIZIIZ1/W-123
SAMPLE DETAILS
Hame af the Sample : Ground weter Date of semple receipt A W . P,
Samiple Deseription : Clear Y ater Batalyv Lot MNumber WA,
Group o Orewnd watsr Manufeturing dite MA
Sample Quantiry el 11 Expiry! Best Before ; HA
Sample Packaging Details Plastic Hml: Szmpling Locatian Biocampest
; Hand Pump
Disciphine Efl!i'l q! Peviod of Testing _ 8 i e
Senpling Method y custosuer 24.11.2022
: : Hﬁﬁ’#ﬁ;ﬁh ﬁ.mm;l
A
| ﬂ,.'-! TEST RESULTS
Sr. | Parameters #Uny | Resuls | Specilication | Test Method |
M. o
Chemiesl Parameter
ki Colour Hazan <].0 | k1 ! {5 A0S (Pand)
2. | pH Value . 720 651085 | 15:3027 (Past-11) ,
3. Fotal Hardness (a5 CeCaon) mg/'L 28004, 200-£00 | 15:3025 (Past-21)
4, ' mg/L | ORALMATERSOPICP-0]
Chromium (as Cr) o BLO(0.005) 0.03 1
5 : ' 15:3025 {Part-14
Elsctrical vity el e TR ! N
6. .| Total Dissaheed Salids maf. [T5 500 15:3025 (Fart-16)
7. | Tatal Alkalinity (as CaCos) | igfly | 56 200600 15:3025 (Far-23)
8. | Chloride [as &1 Tl REE 250 153025 (Pan39)
g L
9 | CoD L ND 1833625 (P-58) .
10. | Sulphate [as S04 Mgl B6 66 200 15: 5025 (P-24]
Male

& Fhe rembts applyin the samples a0 received,

#The resubts Hesed-eler omly 1s (hatessd swimleand ippliceale pacinseier.

o This repoit, in full oe in paet, $hell meither be wied For ndverising or s 2o evidence Inoany coun af fw nor reprodused
sxpect when in figd, without the writien pamcsaion of the Dintege,

< Saryple will he desirowed afier theoe deeeks frous the Je of boee of b vest repon (i cose of pon-periskabls produces anlv)

& | dieparies are subferied 1o the Bethi Jurisdicion




3

#e

g

11 , | WA TERISOT W
Iren (a5 Fe) T BLOyD. 1} 0.3 RERY D ‘__Icp'u
12 mpfL QRALWATER/SOPICP-0
£ing {as In) BLOMOL) |« 3 | |
13. L | DRALWATERSOPACPD. , |
: Nickel (as i) mg' B3 (0.01) oha | ORAL/WATERSOPIC .
14 : TR
. Copper {is.Cn) ! my/L BLEX0.0US) | i QRALNN F.TEM:JEF
13 : I RALAWATERSOPICE-0!
Cadimivm (s Cd) i E':L 00033 0,083 ? ;
16 e ‘gl = Y18 3025 (B3
Mitrts ¢ ' y: 308 \ 43 j . .E_ .ﬂ
s gl RAL/W R/SCRACP-01
Manganese(as Mg) 5y BLI0 L15) 0.l G ]
18. mg':h QRAL'WATERSOPACP-|
- Cobalt {&s Ca) oo | LD .
Remarks: NA 3
“e=End of Report—

=i 2

Mite 4+ Theremls 2pply tathe sumples as reqived. '
# The results Tisted reder enly 1o thesesied sanpleand spplicabde parameer.
+Thég repart, in Gl oc i part, sheld eflher be-wied for advertsing or as an evidence i arie count of faw nar reproduced,
_ expect when in Tufl, without the wiitlenpermizsian af the Directar
A wSample will be destroyed after 3 from the'date 0 iszun of the 120 repor |In case of nan-perishable podacs cnly)
' Al deputes g subjeced to the Delbs Jursdistion.
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MORI SUGAR MILLs A\

{Z‘%‘*\E_,-

Date : 07-09-2021

The Member Secretary
Central Pollution Control Board

Parivesh Bhawan
East Arjun MNagar

Delhi -110032
Sir,
F
With due respect, we beg to submit as under;

That earfier capacity of our Effluent Treatment Plant {ETP) was 500 M per day
and Online systam was also installed for the capacity of 500 M per day.

That as per Naotification dated 14.01.2016, Issued by Ministry of Environment ,
Forest & Climate Change , Govt. of India , New Delhi, the capacity of our Effluent
Treatment Plant was to be increased from 500 M® to 1000 M* per day.

l'
The team of V.5.1, Pune have also inspected and studied our Efffuent Treatment

Plant & submitted an adequacy report to increase the capacity of our Effluent
Treatment Plant from 500 M® to 1000 M’ per day.

In compliance of above mentioned Motification & report submitted by the V5.1
Pune, we placed a work order to M/s Rekart Innovations (P) Ltd., Gurugram far
erection & Commissioning of Bio Pack Media for Anaerobic Clarifier increasing our
ETP capacity from 500 m* to 1000 M° per day. Photocopy of work order datad
27/08/2019 Is also enclosed herewith as Annexure No, -1 for your kind perusal.

/s Rekart Innovations (P} Ltd.,, Gurugram has completed the Erection &
Commissioning of Anaerobic Clarifler successfully. The system is working
smoothly and very effectively achieving the parameters of Pollution Control
Board. Photocopy of their completion certificate dated 02.03.2020 issued by M/s

Rekart Innovations (P) Ltd., Gurugram, is also enciosed herewith as Annexure No.
— 2 for your kind perusal.

The team of officials of V.5.I. Pune has visited & inspected our Plant including
ET.P. on 23 & 24.02.2021 with a view to check the compliance of above
mentioned notification and enhancement of capacity of our E.T.P. from 500 1” to

1000 M’ per day.
Contd..2

Modinagar - 201 204 Distt, - Ghaziabad, (U P, |
| ; s (ULR), INDIA
Tﬂm: - 01232 - 242321, 7902108560, 7902108570 E-mail : ceoffice @ modisugar.com
5423UF1932PLCO0046S PAN : AAACM20830) G3TIN : DSAAACMZ063047 1



539 s Rl 232 oth
MODI SUGAR MILLS A

{A Unit of Modi Industries Limied)

That now they have submitted their “WATER BALALNCE AND ETP PERFORMANCE
ASSESSMENT REPORT", photocopy of which is alse enclosed herewith as
Annexure No. -3 for your kind perusal. Canclusion of the inspection made by the
team of V.5.I. Pune , categorically mentioned in their "WATER BALALNCE AND

ETP PERFORMANCE ASSESSMENT REPORT" is reproduced below:

"Conclusion: Now present ETP is cdequate to treat the
1000 m’/day effluent along with spray pond overflow
Wastewater because the mill hos implemented two-stoge
Biological treatment i.e. anoerobic filter followed by ASP.
Mill also complied with the recormmmendotions mentioned
in the adeguaty report, validation and revalidation report.”

In view of above, you are requested to kindly update your records in connection
with enhancement of Capacity of our ET.P. from 500 M to 1000 M per day.

Thanking You.

Yours faithfully

For Medi Sugar Mills i qu e wre |
i T O -1111 R H—d?
R.ﬁ.gngh g o 202\

Vice Prasident (Tech.)

Centrs! Pellision Control Board
Encl: As above. Pattersh Elureen, Bast hiun Mages, Dhi-2

Modinagar - 201 204 Distt. -rihaziaha:l, (LERY, IMDA
Talephone : 01232 - 242321, 7002108560, 7902108570 E-mail : caoffice @ modisugar,.com
CIN-U15428UP1832PLC0004E89 PAN : AMACME0630 GSTIN @ 09AAACM208301471
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Sector 27

Az e — ||

MODI SUGAR MILLS

(Prop. Modl Industries Limite d)

Daied. 27 02,2014

mis Kecart Innovation (P) Lid
245, Ground Floor

. Golf Course Road

GURUGRAM-122008,

Sdh reber
Ighit Gar
[Tag{niels

Sub:- Supply, Erection & Enmmiéﬁicn[ng of Bio Pack Media for Anaerobic
Clarifier for Sugar ETP.
fel =- Your offer BY Mail dated 14.02.2018.

[ ]
ence 1o the above and subsequent persenal discussions with your Mr
g and Mr. Rakesh on 26.00.2019 at our end, we tonfirm our order as

Supply, Erection and Commissioning of Bio Pack — Media made from 1% Grade

Polymers for ETP Quantity 270 M° detziis s under-
| SL No.. | Product Madia Size | Qty.
TR | Fust Layer Macis |, 0.3 mm 80m’ ¥
.2 |SocondlaverMedid = 0.4 mm o0 v’
. 3 _|Thndleysriedz = [l _NSmn 3 BB
RN DRl Total 1  Hbaw
Note -

A

5

The cost of above Media Rs. 1215 lac LS.
Fa Campiel2 Ereclion and Commissioning will be charged. Extra Rs.
TEDDD- L, &.

You will provioe us G A Diawing 2t the earliest for our appreval

4. ‘As discussed during negofiation, you will provide us Techaical Support

5

for its smooth operation during the duration of warranty as and whan
required.

Warranty: You will provide us warranty Ter supplied media for a peilod
of 18 months anainst trouble free working

Comm EET gl Terms & Conditions :-

Price hase. The gbove tales are FOR our factory.

PEF. il ,

GST | Service Tax. will be extra as applicable.

Delivery ~ 20-25 days including installation.

Nispatches. Please arrange dispatches by Read Transpord on Door
delvery basis,.

PaymentL B0% paymenl Pfinvoice

§0% sfier Erection, Commigsioning and Trial,
05% in December, 2019 against satisfactory working of media.
05% in December, 2020 against salisfactory working of madia.

& ] Contd. Page .2
! \ ~
\ gl
Modinagar-201204 Distl -Ghazlabad, (U.E.), INDIA [CI
- e L CLICE ] N_LES“I'EE UF 1 lni_ l'l:l::'.'
Telaphone : 01232242321, 246060 09218440621, 08219440675, 0921044 nﬁﬂﬁzn FaE q"::[i\] ?2'?{5 242657

E-mail ; adming@modisygar.com
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Page no2

Billing Addrass. Maodi Sugar Mills, {A Unit of Modi Industrizs Lid).
Opp: Modi Temple., G.T. Road,
MODINAGAR-201204. /
Distt Ghazlabad, (U.P).

GET.NO. (MODI) 08AAACMZ0E304L1

s ;
Please acknowledge receipt of the same as a foken of acceplance.

Thanking you,

—r—-*?'éﬁ‘r?ﬁ&fn;?y

'!ﬂr_wﬂnd'rﬁilga_r-'mﬂs.

P.Malik.

it
Manager {Fum Vice President
{

A




Y

“www . rekarl.codn | E:tecmBrekori.coin | Missed Call 80108 11211

Date-02/03/2020

To,

Modi Sogar Mills,
Modinagar,

Distt, Ghaziabad (U.P.)

Sub- Erection & Commissioning of Bio Pack media for Anaerobic Clanfier Capacily
1000 m3 per day for Sugar Factory Effluent Treatment Plant,

Dear Sir, »

With reference to the purchase order dated 27/09/2019 for Erection &
Commissioning of Bio-Pack media for Anaerobic Clarifier capacity 1000 m3 per day for
Sugar Fectory Effluent Treatment Plant & as per recommendation of V81, Pune, we have
completed the Erection & Commissioning of Anaerobic Clarfier capacity 1000m3 per
day for Sugar Factory Effluent Treatment Plant & handed over the above mentioned
project to Modi SBugar Mills. The sysiem is working smoothly & very effectively &
achieving the parameters of Water Pollution.

For Rekart Innovations Pvi Ltd,

The above System is handed over 10 us & working smoothly & effectively & achieving
the parameters of Water Pollution fixed by the UPPCB, Lucknow & CPCB, Delhi under
the provisions of water (Prevention & Control of Pollution) Act, 1974,

REKART INNOVATIONS [F) Lid.
Corporale Office: 132, Seclor 27, Golf Course Road, Gurugrarm 122007
Reglsiered Office: 1k/72, NIT, Faridabad 121001
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MOp! SUGAR MiLLs A\
ax t &,

Date : 07-09-2021

Chief Environmental Engineer, (Circle -1),

U.P. Pollution Control Board, {:--:_-.#- ; )

TC'].E‘H", 1|||r|hh|.|ﬂ Ehﬂﬂ-‘d, :l: _;"'1 '_._\_';;h.. o ;

Gomtinagar, i Al ] ;

Lucknow i I 1
| = i

sir, : e ol s |

With due respect, we beg to submit as under:
That earlier capacity of our Effluent Treatment Plant (ETP) was 500 M? per day
and Online system was also installed for the capacity of 500 M? per day,

That as per Notification dated 14.01.2016, Issued by Ministry of Environment ,
Forest & Climate Change , Govt, of India , New Delhi, the capacity of our Effluent
Treatment Plant was to he increased from 500 M to 1000 M per day.

The team of V.5.1. Pune have also inspected and studied our Effluent Treatment
Plant & submitted an adequacy report to increase the capacity of our Effluent
Treatment Plant from 500 M’ to 1000 M’ per day.

In compliance of above mentioned Notification & report submitted by the V.5.1.
Pune, we placed a work order to M/s Rekart Innovations (P) Ltd., Gurugram for
erection & Commissioning of Blo Pack Media for Anaerobic Clarifier increasing our
ETP capacity from 500 M? to 1000 M* per day. Photocopy of work order dated
27/09/2019 is also enclosed herewith as Annexure No, -1 for your kind perusal.

M/s Rekart Innovations (P) Ltd., Gurugram has completed the Erection &
Commissioning of Anaercbic Clarifier successfully. The system is working
smoothly and very effectively achieving the parameters of Pollution Control
Board. Photocopy of their completion certificate dated 02.03.2020 issued by M/s
Rekart Innovations (P) Ltd., Gurugram, is also enclosed herewith as Annaxure No,

— 2 for your kind perusal.

The team of officlals of V.5.1. Pune has visited & inspected our Plant including
ET.P. on 23 & 24.02.2021 with a view to check the compliance of above
mentioned notification and enhancement of capacity of our ET.P. fram 500 M to

v 1000 M per day.
Contd..2

Modinagar- 201 204 Distt. - Ghazisbad, (U.P), INOIA
Telephone : 01232 - 242321, 7902108560, 7902108570 E-mail : cecffice @ modisugar.com
CIN-U15429UP1932PLCODD4ED PAN : AAACM20630 GSTIN ¢ DEAAACM2DEA0471
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MODI SUGAR MILLS

(A Unit of Modi Industries Limited)

That now they have submitted their “WATER BALALNCE AND ETP PERFORMANCE
ASSESSMENT REPORT", photocopy of which is also enclosed herewith as
Annexure No. -3 for your kind perusal. Conclusion of the inspection made by the
team of V.5.I. Pune , categorically mentioned in their “WATER BALALNCE AND
ETP PERFORMANCE ASSESSMENT REPORT" is reproduced below:

“Conclusion: Noew present ETP is adeguate to treat the

1000 mv’/day effluent along with spray pond overflow
Waostewater because the mill has implemented two-stoge

Biological treatment i.e. anaerobic fifter followed by ASP.

Mill also complied with the recommendaotions mentioned
in the adequbicy report, validation end revalidation repart.”

In view of above, you are requested to kindly update your records in connection
with enhancement of Capacity of our ET.P. fram 500 M to 1000 M per day.

Thanking You.
Yours faithfully

For Modi Sugar Mills

4>

R.P.Singh
Vice President (Tech.) i
- L.
g Ci]
Encl. : As above. {/‘?/ﬁ}
e
0 . sl 1
Copy to: .‘/7 il 1 ||

1. Regional Officer, U.P. Pollution Control Board, 5 g'x‘-l,. G;F]‘:E

o ; — =D
Sec-16, Vasundhara, Ghaziabad wGid Coptrol BosF
¥ Pttt '|l..".':,-15'.1i"-“-lf-""

= g

__; s

T LT

Modinagar- 201 204 Disn, - Ghazlabad, [LLE), INDLA
Telephane : 01232 - 242321, 7902108560, 7302108570 E-mail : ceolfice @ modisugar.com
CIN-U15428UP1932PLCO00469 PAN : AAACM20630 GSTIN : D8AAACM206304.71
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MODI SUGAR MILLS

(Frop. Modi Industries Limited)

FAL ALY vire ) 1

ru VPSS Dated 27 09.2013

s Becard Innovation (P) Lid.
245, Ground Floor

Sector 27, Golf Course Road
GURUGRAM-122008.

Tub:- Supply, Erection & Commissioning of Bio Pack Media for Anaerobic
Clarifier for Sugar ETP.
Ref - Your offer BY Mail dated 14.09.2018. : ;

Hrar Sar, &
#

dith reference (o the above and subsequent personal discussions with your Mr.

ighii Garg and Mr. Rakesh on 26.09.2019 at owr end, we tonfirm our order as

. LEFWCHET |
L

Supply, Erection and Commissioning of Bio Pack — Medla made from 1% Grade
Palymers for ETP Quantity 270 M® details as under:-

'SLMNo. |Proguct Media Size | ay.
{1 | Frstieyer Media, D3 mm | S
SE Second Layer Media 0.4 mm i 80
"7 3 |Tniedlsyereda 8.5 mm S0m- :
DR R e Ll = ) Toial ! 2im’ 1
Note :-

| The cost of above Media Rs. 1245 lac LS.

4 - Far Compiele Erection and Commissioning will be charged. Extre Rs.
T5000/- L. 5. ]

3. You will provige us G A, Drawing at the eardiest for cur approval

4. “As discussed during negotiation, you will provide us Technical Support
for ils smooth operation during the duraton-of warmranty as and whan
required.

5. Warranty: You will provide us warrenly for supplied madia for a pariod
of 18 months agains! trouble free working

Commerciz] Terms & Conditions :-

Price base. The sbove tates are FOR our faclory.

P&F. Mil.

G57T i Service Tax. will be extra as applicable.

Delivery * 20-25 days including installalion.

Ispatches. Pleaze arrange dispaiches by Road Transporl on Door
galivery basis..

Payment. B0% payment Pllnvoice

10% after Ereclion, Commissioning and Trizl,
05% in Decembar, 2019 againet eatisfactory working of media,
05% In December, 2020 ageinat aatisfactory working of media.

- - \l Contd, Page .2
Modinagar-201204 Disil -Ghaziabad, (LUP), INDIA [CIN-L15428 Up 1832 BLC DCD459)

Telephone © (11232-242321, 245050 09 9440621, 09210440625, 00210440850 Fax 01232-2425572
E-mad : admin@meodisugar.com '



Billing Address.

GST.NO. (MOD)

Pleaze acknowledge receipt of the same 23 2 token of acceplance.,

T hanking you,

oS Caiituly,

fior Modi Sugar Mills,

Aml L

Manager (Pu rm
1 '

Fage mo3

Muodi Sugar Mills, (A Unit of Modi Industries 11d).

Opp: Modi Temple., G.T. Road,
MODINAGAR-201204,
Disit. Ghaziabad. (L.P).

« OD9AAACM20630Q471

el

V. P Malik

Vice President

4



rexari.codn | E reami@rekart.co.in | Missed Call: 80108 11211

Date-02/03/2020

To,

Modi Stgar Mills,
Modinagar,

Distt. Ghaziabad (LL.P.)

Sub- Erection & Commissioning of Bio Pack media for Ansercbic Clanifier Capacity
1000 m2 per day for Sugar Factory Effluent Treatment Plant.

Diear Sir, "

With reference to the purchase order dated 27/09/72019 for Erection &
Commissioning of Bio-Pack media for Anaerobic Clarifier capacity 1000 m3 per day for
Sugar Factory Effluent Treatment Plant & as per recommendation of VSI, Puna, we have
completed the Erection & Cornmissioning of Anaerobic Clarifer capacity 1000m3 per
day for Sugar Factory Effluent Treaiment Plant & handed over the above mentioned
project to Modi Sugar Mills. The system is working smoothly & very effectively &
achieving the perametersiof Water Pollution.

For Bekart Innovations Pui Lid,

The above System iz handed over to 4s & working smoathly & effectively & achieving
the parameters of Water Pollution fixed by the UPPCB, Lucknow & CPCB, Delhi under
the provisions of water (Prevention & Control of Pollution) Act, 1974.

T

{Sure umar Sharma)

Sr. Manager (Enpg.)

REKART IMMOVATIOMNS (P} Lid.
Corporate Office; 132, Seclor 27, Galf Course Boad, Gurugrarm 12200%

Reglstered Office: 1k/72, NIT, Faridaboad 121001

| TR 7
RekGrt et













Q@Co/‘”m?/v@ﬂ%{ﬁl— _ANNEXURE R2H
MoDI D1 TJLLEQC___

temm = g oy PP e

Ao of Bt Beny . Mool Crrasny

ASSTR Ve ar . Gharabed

Capaimy of Oarievy  IN0C 1i/Aanem

D.atners (TP Condgudion ML Sagas OFu-Bu Campoo

S i
=W feweo tea = y
w-m‘l' VAL s nimtod PR A Gt tpestaee (ﬂ-?— mo.: sw «.T-.M TirAioRs € P8 cemport prdoard 'Oa_nlq_'-In“ = omaoit seta
= 2T
. i |uy.wlrt_’vv u:wﬂ_-'ﬁ-' LS Nl Ovn» pon Ml L “) ST/ Ao L ) 19 . Canuie | MONTH
Ape 22 g LETI taze [RTY 12fo 3 0 ° o0 ° ° ° 008 °
| |
|
|
I l
|
|
B T peea N SR W W e b s el WO WD )L T be Ch s S FLE e M EE 55 P00 B 0 P i e v o i s

Por MODY Li1g




e T

MODI DIST HLERGERINAGAR

[hata [Flnitﬁét:giﬁ%:ﬂng] M.EE. Outhat {Syrup) Remarks
oifelen| s o |2k3s (ge ] 4
A (OPERD o iansdn TIR] A
ngﬁ-,_yg-j €682%  lios | 31SA0 |4 ?
obfokfi | '5‘5-‘1'33 I __1;_5,_1_;1-_ [ g‘f_?:mzfm* _*-‘:hﬂ"“ﬂ

245



246













%&-9!“ ) EVDATION->— 250
ANNEXURE R-11




558

251




252

559




253

560




561 254




= ..._ i | e
..-..1-..
R, =S

_._..__r vﬂﬂu.hnwm. .u_:

- __E_? m-ll e L i
| .rl. uhﬂ.pr.;_.m_u.wr.u_l :
FEIE g




563 256




564 “32

g R
= e i




258



566 259




ANN%J&E R-12

Q& ! EN S S s
Y LiFE Gz'iﬁ, o e P
\ﬁ Lifastyle For o P wufereor, w9 e wErETg o SETTm s S\
En'.-lr-r.ﬂment MEMIETHY OF EWBONLIDYT FOREET & CLIMATE CHANCE QOAT OF MO
CPCB Fﬁﬁ:’tﬁ'ﬁ
#1-2000y3 remltanate AftdiiEl 2ot 28 [ 5o faTie: 22.00.3033
T
ft wem 95 wmit

@lHd udee, Mat 9191 e,
Hrdl-re, i 201204 (@8 WS

Rrera: syeen @1 st siftfram, 2005 & wod |a |

aalad #

i i e s RElE 26/08,2023 T O W 3 R oo oo e
it s adti23 00110 8 S 20/08/2023 T Sagegun- fadtem, dnfieid & mee 2 0
Farars Traved 17T} 9y e @ o S & e mo urt @t e e o vem s e sy
e T T, TeTET AT 05/03/2023 T UE W] wRT 9T AT U1 | R & A, 2 S
& otel g farser o e § (Ahnexure-1)|

gm md T sfiet witer weer ufe, Uil we iEn, ol snE o Rl
170032 &1

Haa,

Heaws: uiaft (Page no. 1-4) PPCaN W TN &
|wlod ]
(&1, afora paw fendl
Frdos ol ovrfly wipg
T F[UIEE W)

“affdwr was' el arsdw T, faewt-110032

Parivesh BEhawan, East Arjun Nagar, Delhi-110032
TOATY/Tel : 43102030, 22305792, AWETEZ/ \Website | www.cpcb.nic.in



J Centre for E

Purty Name

Sample Descripion
mample Given By

hnalysls Conpletion Dae
Analvsis Protocol

568

nvironment and Food Technology Pvt. Ltd.

An (209007 3015 E20 45000; 2018 {OHSAS) ISOMIES 17035 2007
HABL L IGAS Accregdifed FISA] and MOEF Regognised Teshing Lab

Test Report

MM SUGAR MILLS, MU SAGAR,  Feport Mo,

CHAZINAATY Urtar Pradish

Hare well No-|
iy
A 5, R E o |68 2INED

Ay Per 120125 poal CPCH Guidedine

Farimil %q.

Farty Referenee Moy
Foeporthng e
Receipt Date
Sumpling Date
Spmpling Type
P'reservation

Saxmpling Caanticy
LSRES Spmmple 11

261

CEFT|ENY 258
TH |-n)

L

P HIz)

¢ Diliaz)

¢ DAME 23

: o Befrigemil
: 1LTR
s LEFTIENY 2Munees

# Test Result
[&r¥m | Parsweter Result | Unit | Limmies of 152 10500-200 % Test- Method
| | Rejulremem : Perimissilibe Linin o il
| Lhvcepmahlbe lmi} .tllwrlnf al’ AMyrnin

| — i | Sanres -

' o fewhe BOL | gy " N 5 | s

1 | o i 2570y | T3 g LT bk Rlasation (5 S [[Fain- 14
(3 |ros | s | ympn Sii 30k 1 TS 2% (Fun-1s)

4 | Alkalimiry = CaCOn, (Maxd | 96 R 200 L 15 SUZS i 1Mun-230

E | Chlaride as C T | el | 150 ' 1K I5: 3025 [ Part=2)

b Flanrde as F.{daxs Wi | mg R 14 I8 MI2E | Fhart-no)

7 Total Hardivess ax CallCs,

it 2 mg'l i ol | 1% 3035 -2

4 " Milrate = WO, {Mas, | 6 mg/l R Mo Reluxation [ 1% 3025 (Ban-34|

i Sulphate s 504 Max) | 124 | mg T T BECETT ST
e [ Chevemium as L, (Mas.} Wb izl {1, 35 o Relasmion 1% 3023 (Pue-32)

1 ot s O, (i | D | mgll [TETH Ma Relaskion 1% 3025 (Pin-41)

12 Tron s Fe, {Max} B2l | mg T NoRelsition | 15008 Pansal |

13 My & Hig, Mus.y SO myl Qi Mo Roclakaion ~ | 180 B3 (uncih) |
[ | Mickelns N, (hax.] TR ml Lz Mo leledlon. | TR M08 (Man-54
| 15 | Tingms £h (Max)y 00 | OND | omgt | 3 ' % {8 T8 ([ 407
: It Copgrr s U (Max ) ND | mgl | (- S 5 15 3025 (Pan 47
| 17 Lead s Ph, (Max) NIy mgl . Mo Rclsagion ECETE T
T Arseire Ak (Mas ] ND | mgl i NG Felaaion TR

i Nmgmmese oy Mn, [Max.) WD | mpl al ] 15 W35 (War-5iH) |
. ok |
Picdp | 1 ThE sl results are relaosd s thi sanoey oshad oy wenided.

i Cigpla by g

HThe mamele wl be discanded alter fasamion e af # oy urdeys sTherying specilied

3. Any Descanpancy found in thetest repor mey be communisted wiehin sesan days

4, THig report shall gl b repreduted, cannot be used 25 mvidonoo inthe cowr |:|I law ar] §heouid B uied o ey
atverlising mid i3 adifo wrilten permessionof 8D, CEFT Pat Lid:

3. Thie Do Junsoictian » il be Callu

B TS T o g k| TR LIRT Ik peailable at the bboratony,

#mgd. Address - Bisg. N 17, 19 Fleor, BLUF indusiial Area, Mol Nagor, Mew Dalhi— 110015 Ph: - 011 45012723

HEMF‘IH e HE il.l,r.l
T SINGH IZ'-H 'II.-:|-..'|.1 m

L BN T T

Authorized Signatory

Emoi infodceflabocom, Wensile | www, Solblolh eam

Ty

0



O Centre for E

| 24
21

23
24

E

nvlrnnmeﬁﬁzgd Food Technology Pvt.

A ESD R000: 2005, 8D A8001; 2078 (OHEASL I50IEC 1708S: 2017
MARLE K285 Aceediled. P5581 and Makf Recognises Teding Lab

Test Report
-~ Selennnn s Se, | Mo T il [T} | Mo Belnxaidan APIA 23 dinon
At miory s b h 1] med Ml Spseci e ATHA 23" Edilin
[ Chbaht [ S8 o | Mot Speci fied APHA 23T Eelitfn
o “".-'.|||;h||:|||| | MR 'l il S petifed APLTA T Elirim
T U hermicul Gy gen Demumd | BOL | mgl M Speciticd IR 038 {Pan- SRy

** End of the Report**

MotR | ] The ted resulls ars relabad bo the camplel bosead as wert el
& The sampls wil b disconded aftar ralsnton Gme ol 7 s unles cribb e apecifind

g 5ty Biscropancy deund intha test repart moy be comen s esbed sithin cingn o pys

4 Tha reort shall Nt b repraducod, sareat b usod a5 guiderce i the court e law and should B= used Fany
sidvarf ning med e st o wriiten parmnskee of CEE CEFT B, |id

£ The Court jirtsdietisn will be Delhi

B Costomar complaing reglster isavalabin mi i lsbor ey

HEMAN e
S
T SINGH peeanznnn

CRER

Authorized Signatory

Ermai: infofceliab.com, Websile © wew.cofioh.cam

W

Regd Adcren - Bldg. No. 17, 17 Hoce, DUF indusiriad Aroo, Mok Nogar, New Beli - 110075 Fh.: - 01 }-45012722




Farty Mame

Smpe Deseripion
Sample Glven By

vralysis Completion Date

Smindvsis Fratocal

j Centre for

Environment and Food Tech

__—-—h

570

AN EORA0T; 2008 150 45001 2018 (DHIASK I30/EC 17028 3007
MABLE FOAS Accredited, F554 amnd Walf Becogrised Testing lab

Test Repart

MO SUGAR MILLS, M
NAGAR, GHAZIARA I, L
Peaddesh

Report Na,

Formai &n,

Farty Referemce Mo,
Reporting Dare

Receipt Date

siwmmpling Do
Berre well No-2 sampling Tvpe
Farn Preservatinng

G320 e | 6832027
s Per 153025 and CIMCE Guideline

Sam pling Quaniity
LSHE/ Sample 11

263

noloagy Pwvt. Lid.

¢ CEFTIEXY 25

: TR Fam

t NI

1 17,0k 3823

¢ OnaRS Az

{ RS INES

i Refrigerated

: 1 LTH

o EFTIEY Y (mankaniiesn

s Test Result

N Result | {lmif Limits of 15: 10500201 & ] Test- Methad

| e Regquirement | Permiwiloe Limit in e

2= {Awecpinble Gmii) bsince of Aliormate

| TR B -

i '_|:.|.M BOL | ey 5 15 I5 3025 ( PFari-1 |

E3 ;:||.;;31 iy 6,7 o .3.4.5 L I.'I.L-Iunmi-nn I% 3038 |.|a-;.-|_] 1%

['3 TI_T_IF. B 1 m | g ] S0 S I
4 PARliniy as CaC 0, (Mas b B ingl K AiHE | I%: 1025 (Tarm=27)
5 [Chionde sl 410 — M | im 1% M2 (i
6 |Feordearl, (Man] i mg'l - F = 1|' K} 1S 28 | Trrt-eaiy
K Tl Hindness o Co0h . | ] l —— ]

i e mgl i iy S 05 2

8 | Nieseas %0x, (hax,) - THN ml | 45 [ N Relmsmian I5 3025 (Pan-34)
- " Siilphale 35 S0 M) T | mad ; 3 T i N T
1 | Chominm s Cr, (M) el mgl aid [ NoRelmation | 18 2035 { Fyrieady
1| Cadmiun s O {Mas ] MDY | mel, | T T MaRelmewen |G s ifar-4 1)
|Tm'=ﬁ:. (M) [T I o Relinaion |5 3035 ( Far-53)
13 ;.i;r{-.m- i Mg Moy WD il | o Relasanon 15: 3025 | Fam-ti
b | Mickelad NI {Max.} o WL u@'.l a0 o Redgxation . I'__'i‘h:-:l'r'l_:i.:'_i.l.'ui'l-‘l i

| 1% | Zineas 7, ihlans N P . 2 T T IR P
16 | Copper s Cu (Mo nD my/| T | s I Puriod;

97 | Lol B, (s 5T ma/l (]| P — [ et T

. i : Wiy a8 e vl | kil il g i ik Kethurion i HETRRE II'HIh.-:'.i-
B0 | Wi piammese an Wi [Ngs )y Rt | e ni . it 15 3R Py T

MEEE 11, Tha test raslns are bt bo the Samgind iested au ident fad,

A Thi sampls will se diecarded alter e
A durly Discrepanty foond m s hasL wa
A Thin nepon ahali o b seprecuced. Canrdi] B used @ piddon ip i thar

ANEMRER medi wilhout wrien periiiskion of CEQ, CEFT Pt Led

& The Cowart brisdictinn will b Dusii

4. Custiomer cafnplaint registeris availzhia it the Ghiirssong,

Llajtily e

on time of 7 days unlkess othirwhe spocfisd HEMAMN e HELMNY
port My be communicated within seepn das, gillal .
urt of lifm g showld ke usod many T SJNGHI;IF._;::':I'I:,;‘{

Authorized Signatory

R

Regd Address - Bldg, M,

17, 1% Floar, DLF ndusifal Aroa. Mot Magar. Mow [elh

Emall infoBeefiob,com, Websila Dwwrecollels com

L

= 110015 Ph.: - 01145013728

¥,



2
; 571
\) Centre for Environment and Food Technoloqgy Pvt.

fn FIO R0OT; 3618, 150 45001 2018 (CHSAS): IROAEC 17025 2017
MABL & 6285 Accrodied. FEEAI and MeEF EBrcognised Tasling Lab

Test Report

(20 | Selenium a5 Se. (Wax,| Rl gl oo T P j T
| 21 !.’."""'“"“‘C""“* WD | gl Med Specified | APHA D%diten |
r 2 !-l-i;t'-uh = WMy | gl Mol Speeilied ARHA T39I o
| 23 ! Wimnkliem ND | md = Nol SpeciTied Y TT R

23 | Uhasnical Thorpen Demond | DL | FT[lT N md- g LT Pan-A&y

" End ol the Repon**

Mobe 01 Tha tas meulis arg iefodoed 1o the sorak tesbed s denndsd, .
I Thi saimple will b demchrded after ristonkin hma ol T i un ey GEfde wine sprcified, HEMA :Lﬁ:::::-i-::i:;:'ll{‘y

i1 l':r".-I:l:-.-'--nn-ur..-F-:-_m in the-ipst repos rﬂbﬂ-:mﬂ\u-.ifﬂlli_d mithin Gimamn :IL:".:. Dhabo; 207304203
A Tr ragion shell ot e raptoduces, cannot be used 2% eidiente i the ourt of iew o sheuld e usod in Aty T SINGH | A0 T 405"
Diher g madss wilfous wriltes permissinn ol CEO, C2FT P, Lid
f The ol durisdictigrr will ke Celrd ’
i Cstamir complaet raglster mvailable a4 Lhe labp ratong

Authorized Signatory

&E?ﬂ. Address = Blag, Ma, 17, 19 Floar DUF Indusida) feea, Mol Magar, Mew Delkd = :I-Il.:l 15 PR - 011-49012722

Emall Ina@cefiob.com. Webshe | www, caffiab 2aem
i N7 @
) ¥



Mm : 265
VAKALATNAMA

BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 418 of 2021

With
ORIGINAL APPLICATION NO. 447 of 2021

IN THE - .
Taah Raj AdhanadOrs. . heedicant

ersus I .Lul'
State of Utiar Pradest ReAfon

|, Narayan Prakash Bansal SioMr. Ram Swarop Bansal fged 72 Years, Rio. House Mo, - 8,
Harmukhpor, Modinagar, Disl. Ghazisbad UP. 201204 Respondent do hereby nominate, constitule,
authorized and appoint:
 SAURABH RAJPAL ADVOCATE
OFFICE:-0-291, 2W08& 37 Figor, Defence Colony, Mew Delhi-110024

O E Mall:-advocatesaurabhraipaligmeailcom, Mob:-+91 99717 92885

to be the counsel in the above matter for mafus and on myfour behslf to act, appear and answer in the
above Court or any appellate court or any Courl by which this U5 & Fansferred in the above malker, and
to sign and file pleadings, petiions, statements, accounts, exhibits, compromisas or olher documents,
whalsoever, in connection with the said matter or any cther matter arising thercfrom, and also to apply
for andior receive all documents or copies of documents deposilions elcetera and 1o apply for and issue
stmemans, notice and other wrils or subpoens and o apply for end get isswed any amests, attachment
or other axecution, warrant or order and 10 conduct any procecding hal may arise thone out; and o
anply for and receive payment of any or all sums o submil the above matter fo arbilralion or to withdraw
or compromise the said fis.

AND to do al acts legally necessany [0 manage and conduct the said case in all respects, whether
herein specified or not, 85 may be propeér and expedient, in the circunstances.

AMD 1'¥e hereby agree 0 ralily and confirm all lawiul acts done, and all that is done in good fallh, on
myiour behall underfor by virtue of these presents in the course of the usual practica in such mattars, as
if 1'We had myseifioursefves done such act or thing

o And | | We hereby agree that in the event of non-payment of the fees agreed to be pak! by melus 1o the
counsel above said or any part thereof, he (the counsef) shall be entiled to withdraw from the
prozacution of the above matter.

PROVIDED aways, that if the above matter | case be dismissse in defauli(s), or if it be proceeded ex-

L';:l parte, or if the sama be dismissed otherwise the said counsel or his subsbiute cr clerk shall not be held
i_i responsible for the same, or for any oiher nagligence on his or fheir part.
‘*"' IN WITNESS whereaf IWe have herelo signed afier having undarstood the contents hersof &t this the
o 01 day of Noverber of 2022,
= pecepted
w5 | VERIFY THE SIGNATURES OF THE CLIE ¥ PRESCENCE
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Certified true copy of the Resolution passed b Boar i rs of
Industries Limited in their meeting held on 14" November, 2019 at

Modinagar.

284,02 “RESOLVED that Mr. Marayan Prakash Bansal is hereby appointed as
General Manager of the Corporate Office of the Company with
effect from 15.11.2019,

. RESOLVED FURTHER that a Power of Attorney be and is hereby

approved to be executed in favour of Mr. Narayan Prakash Bansal
authorising him to effectively deal with the day to day matters of
Corporate Office of the Company subject to the supervision of the
Board of the Company.

RESOLVED FURTHER that Shri Rakesh Kumar Modi, Director of the
Company is hereby authorised to execute the Power of Attorney in
favour of Mr, Narayan Prakash Bansal to enable him to effectively
look after the day to day matters of Corporate Office of the
Company subject to the supervision of the Board of the Company.”

CERTIFIED TO BE TRUE COPY
For Modi Industries Limited

Company Ssit‘:['etarv

Manufacturing Units :
MODI SUGAR (1 MODI ISTILLERY T MODI ARC ELECTRODES O MODI STEELS
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St MIRETINDIA. i
i INDIA'NON JUDICTAL! 1115
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FOWER OF ATTORNEY

T ALL TO WHOM these presenis shall come, We, Modi Industries Limited, a company
incorporated andrepicterad undar the Companies Act, 1919 and having its rogistered office at Modinagar,
Ghazizbad, Uittar Predesh (hereinafter referred to as the *Company”™ which expression shall, unless i be

I'Epﬁgrlanl o the subject, context or meaning thereof, be deemed to mean and include its successors in
interest and assigns),

WHEREAS

A.  The Company is engaged in various businesses and considers it necessary and expedicnt 1o excoute

_ o power of attorney in favour of the Attorney (as specified hercinbelow), who has been appointed

as the General Marager of the CorporateOffice of the Company, in relation to managing the affais
and assets of the CorporateQfTice of the Company.

B. The Board of Directors of the Company by a resolution passed ai their mesting on 14" day of

. | November, 2019, have resolved to exccute this power of atiomey (“PoA”) in favour of Mr.

Marayan Prakash Bansal sio Mr. Ram Swaroop Bansal rfo House Ne. 8, HarmukhPuri, Modi
Magar,Dist. Ghariabad, U.F. 201204 to do all such scts and deeds as mentioned herein end in the
manrer provided for in this PoA,

NOW KNOW YE ALL AND THESE PRESENTS WITNESS that We, Modi Industries Limited, do
hereby nominale, constiute and gppolnidir. Nargyvan Prakash Bansal /o Mr. Ram Swaroop Hansal rfo
Houte Mo. B, Harmukh Pur, Modi MNagar, Dist. Ghaziabed, U.P. 201 204(hereinaller referred to as the
“Attorney™) to be the true and lowful Attorney in fact and at law of us in India for us and in our e and
on oarr behalf 1o do, execute and perform all or any of the acts, deeds, matters and things, in relation 10 the
netivities of the Company, hereinafler appearing, namely:-

ki] To undertake all acts and do all such acts, deeds and things that may be reguired to generally
manage all the day to day affiirs of the Corporate Office of the Company including but not

] limited to managing accourts/finance, secrefarial compliance, taxation, legaland issues
related to movesble and immowezble asseds.
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A

TO commence, prosecuts, enforce, defend, answer, oppose or appear or appeal in all actions
and other legal and quasi judicial proceedings and demands whether civil, criminal, political
or administrative including any proceeding under any laws in foree from time to time and
also to enforce by exccution, attachment, distress, suit or otherwise any decree ar award in
our favour and to defend or resist any such process issued or used ageingt us in any such
action or proceeding as aforesaid 1o refain, employ and remunecrate Solicitors, Advocates,
Aftomeys, Vakils and Pleaders and 1o sign and given warrants, vakalatnamas and other
necessary authoritics and such retainers and autheritics from time to time at pleasure 10

revoke;

TO make, swear, sign, seal, execute, deliver and submit all geclaration, relurs, applications,
bands, afMidaviis, pleadings, papers, deeds, documents and wrilings whatsocver, usual,
necessary or expedient for or in furtherance of any of the purposes arising under or the
connection with any laws of the Republic of India andior generally in relation (o the

Company;

10 accept all nolices, summons and papers whatscever addressed to of served on the
Company by any Governmental Authorities and/or Court within India andfor from any person
in relation to all or any matters of the Company;

T adjust, settle, compromise or submit to arbitration any accounts, debts, claims, demands
ar disputes touching any of the matiers as aforesaid, to ask, demand, sue for, enforee payment
and toke possession or deliver all and recover receive and give effectual receipts and
discharpes for ell or any of the wssets of the Company including claims, maneys, securities
for money, debts, goods, merchandise, chaticls, parsonal estates of or to which the Comparny
is now or herealter may become entitled or which are or may become due owing payablc or
transferable 1o or enforceable by the Company from any person, company, corporalion,
Ciovernmontal authority or Courd within India;

T represent the Company before Government — Central or State, [ncome Tax, Sales Tax or
oher oy, custome, excise, import and export control, licensing — mumicipal, local or any
other public body, suthority, officer or officers or any state or public finamcial institutions or
banlks and before all Courts of law, or tibunals for any purposes connected with or relating 1o
the business affairs, activities, operations or property of the Company here in India and
related 1o the activities of the Company AND to make and sign all reference, applications,

appeals, reference petitions or other representations on behalf of the Company to the
Covernment or any of the aforesaid authorities, officers, institutions or banks;

TO eceept, grant, revoke or In any other way lerminate any lease agreements, including
renting, leasing and financial lease agreements, concerning any movableimmoveable
property on behalf of the Company;

TO open, maintain’ operate and/er close bank accounts on behall" of the Company (including,
but not limited o current accounts, . and centificates of depesit), brokerage/Demat secounts,
and other similar accounts with financial institutions/depositories.

TO hire and dismiss any employes of the Company, regardless of his or her responsibilities
or hierarchical position, o determine the responsibilities, remuneration, as well as the
conditions of the employment, promotion or dismissal of any employee of the Company, it
being understoed that the Altormey may in any cvent make all communications and

£
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declarations addressed to thind parties reparding the establishment, management and
termination of the emplayment relationships;

(x) TO enter into any agreement with any independent contractor on behatf of the Company;

{xi) TO sign, revoke and by eny other way terminate contracts for the supply of utilities
(including gas, water and clectricity), as well as all service agreements required o conduct
the Company 's business;

{xli} TO signand pick-up from post offices, customs and other third pary, any registersd letters,
orders, goods and everything that may be addressed 10, or senl by and'or sent 10 the Company
in relation 10 15 business;

{xiii} Toizsue receipts and give the respective acquinance thereof]

{xiv) To claim, charge or receive any amounts, goods, values or documenis addressed (o the
Company and give the respective acquirtance.

AND generally to do all such sets, deeds, actions and to execute and wverify all such documenis,
apreements, deeds, affidavits, undertakings, indemnities and other documents to cerry on the business of
the Company, notwithstanding that the same have not been specifically mentioned herein above, subject
to the same being in conformity with Applicable Laws including but not limited to the Companies Act.

AND we do hereby ratify and confimm and for ourselves, our seccessors in interest and assigns covenant
m ratify and confirm all and whatsoever the said Attorneyis) shall lawlully do of cause 1o be done in or
shout the premises by virtue of these presents including in such confirmativn whatsoever shall be done
between the time of the revocation by means of this PoA and the time of such revocation becoming
known to the said A tomey(s);

AND we do hereby axpressly declare that these presents and the powers and authorities herehy conferred
are in addifion 10 and not by way of limitation of or substitution for any other power of powers of altomey
given or delegated by us {whether jointly with scome ather parson or persons or alone) at any paint in tlime
and now existing unconcealed whether to the said Attomey or to any person o persons in India and that
these presents dre nol inlended to and shall not revoke or limit such other power or powers of attorney.

AND we do hereby further declare that the fact of our or any other person on our behalf at any time or
times hereafter performing or doing all or any of the acts, deeds, mattes or things hereinbefore mentioned

shall not be deemed to revoke, vansel or otherwise prejudice any of the powers or authorities conlerred by
these presents.

IN WITHNESS WHEREOF we have caused our Common Seal 1o be hereto affixed a1 Modinagar this 26"

"-___.r'"" "l

The Commion Seal of the withinmnamed Company Modi
Industiries Limited, has, pursuznt to the resolution of its (Ra
Board of Directors passed in that behalfon the 14%day

of Movember2019, been affixed in the presence of Swgy -

A% - Jd . who has signed these presents in token

ﬁ;erénr. [Marayan kazh Bansal)
J' Page 3 of 3
M #E
Genaral Manﬂé&&nme}

Modi Iridustrips Lirnited
Madi Nagar-201304
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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO.418 of 2021
With
ORIGINAL AFPLICATION NO. 447 of 2021

IN THE MATTER OF:
Tilak Raj AdhanafOrs .. Applicant

Versus
State of Uttar Pradesh ... Respondent

LETTER OF AUTHORITY

Mr. Rajendra Pal Singh, Vice President (Tech.) , Modi Industries Limited (unit
Modi Sugar Mills) is hereby authorised to sign and submit his Affidavit in the

above mentioned matter before the Hon'ble NATIONAL GREEN TRIBUNAL
. New Delhi

Signed at Modinagar on 01/11/2022
For & on Behalf of

MODI INDUSTRIES LIMITED,
{ UNIT MODI SUGAR MILLS)

W.Msan

General Manager (Corporate)

ACCEPTED:
:@_ N P BANSAL
. General Manager (Corparate)
. Modil Industries Limited
{R ,Smgh} Modinagar-201204
Vice President(Tech.)
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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO.418 of 2021
With
ORIGINAL APPLICATION NO. 447 of 2021

IN THE MATTER OF:
Tilak Raj Adhana8Ors ... Applicant
Versus
State of Uttar Pradesh ...Respondent

LETTER OF AUTHORITY

Mr. Rajeev Gupta, General Manager (Plant.) , Modi Industries Limited (Unit
Modi Distillery) is hereby authorised to sign and submit his Atfidavit in the
above mentioned matter before the Hon'ble NATIONAL GREEN TRIBUNAL
, New Delhi

Signed at Modinagar on 01/11/2022

For & on Behalf of
MODI INDUSTRIES LIMITED,
( UNIT MODI Distillery)

N

(N.P. Bansal)
General Manager (Corporate)

ACCEPTED: )
N P BANSAL
o / General Manager (Corporats)
C)g’l Modi Industries Limited
{-RH_] v Gupta} Modinagar-201204
General Manager (Plant)

L
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